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the Act. The Government of Assam has 
submitted representations to the Union to 
amend the Act. The matter. require~ uIlJent 
consideration. 

('viii) Need to attract more roreign tourists 
to Jndia, particular)y {rom middle 
eastern, Gulf aDd Soutb·Eastera 

countries. 

PROF. SAIFUDDIN SOZ (Baramulla) : 
There is tremendous scope for attracting 
foreign tourists to India. It is estimated 
that India attracts only one per cent of the 
international tourists although India sbould 
be considered one of the countries in the 
world which off~r/ricb variety in tourist 
resorts and other attractions with its vast and 
varied hio;;tory represented by ancient monu
ments, archaeological wonders. museums and 
breath-takin; scenic beauties and picturesque 
landscapes'fI·it\~Jndia should be on the top in 
the tourist map of the world. 

Middle Eastern 7 Gulf and South-Eastern 
countries offer new areas where a concerted 
effort to attract tourists could yield rich 
dividends. 

I came to know recently that some travel 
agencies in Kuwait had booked 250 persons 
for visiting Indh. The prospective tourists 
had desired to visit Khajuraho as also parti
cipate in ~kiing at Gulmarg (Kashmir). 
To my dismay, I was told that the telegrams, 
telephone calls and other communications 
from our Tourist Office in Kuwait and travel 
agencies there did not evoke any response 
from the concerned departments in Delhi. 
This is something disheartening and I wish 
that the Government of India takes a serious 
notice of this mishap. 

[Trans/otlon] 

(Ix) Need to provide all racilities to OraD~e 
growers in Jbalawar district of Rajasthan. 

SHRI JUJHAR SJNGH (JhaJawar): 
Mr. Chairman, Sir, the yield of oranges has 
been increasing ~1endily in district JhaJawar 
during the period of over last one decade 
and the farmers have shown great enthusiasm 
in tJr. production of oranges. 

There is Jarae production of ora DIes in 
Tcbsil Pach Pabar, Tcbsil P·idawa aod Tehail 
Jhalra Patan in district J.balwar, a major 
portion of which is despatched to other parts 
of tbe country from Bbawani Mandi Station. 
Oranges worth more than Rs. 6 erores are 
estimated to have been produced in this area 
during the last year. 

Keeping in view such a large production 
there is Deed to organise the orange trade in 
a proper way and in addition to removing 
the difficulties coming in the way of railway 
boo king. there is ne.d to set up orange-based 
units either ;n t he Public Sector or in tbe 
co-operative sector with a view to increase 
the local consumption so that the fatmers 
growing oranges could get the fair prices. 

I would like to submit to tbe bon. 
Aariculture Minister to take suitable action 
in the matter. 

13.28 brs. 

GENERAL BUDGET, 1986-87-
GENERAL DISCUSSION-Conld. 

[English] 

MR. CHAIRMAN: The House will 
now take up further general discussion on 
the Budget (General) for 1986-87. 

Sbri Harish Rawat was on his legs. He 
can continue his speecb. 

[T,.anllatlon) 

SHRI HARISH RA WAT (Almora): 
Mr. Chairman, Sir, concern has been 
expressed by some sections that minimum 
allocation has been made in the Budler for 
the core sector, but tbe facts are contrary to 
this. In comparison to last year's budaet. 
29 per cent more alloeatioD has been made 
for Agriculture and Irrigation. Similarly 61 
per cent more anocation bas been made for 
Railways and 33 per cent more fund. bave 
been provided for the power aeetor. The 
hon. Finance Minister has' made the efforts 
to mobilise tb~ Dl\lxim\lm rcso~r~e5. -
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[EnglLrh] 

SHRI K. P. UNNIKRISHNAN 
(Badagara) : Sir. what is tbis? The' Finance 
Minister is supposed to be present when the 
General Budget is discussed. He is not 
present bere. 

MR. CHAIRMAN : Shri Cbidambaram 
is present here. 

SHRI K. P. UNNIKRISHNAN: He 
is not in cbarge of the Finance portfoJio. 
He is not the Finance Minister. Nor is be 
the Minister of Parliamentary Affairs. What 
is going on ? 

AN HON. MEMBER: He has come. 
Hon. Minister is already in the House. 

SHRI HARISH RAWAT: I am 
satisfied. 

KEcping in vkw the Budget Estimates of 
lost year, there has been an increase of 29 
per cent on planned expenditure. but in 
comparison to actual expenditure on tbe 
Plan last yt'ar, there is an increase of 11 per 
cent in real terms in the Budget estimates 
of the current }ear. I am Plot referring to 
tbis point as a compJaint, but I am afraid 
that this the second Budget of our Seventh 
Five Year Plan and if the present trend of 
increase in the ratio continues, Finance 
Ministry may find it difficult to mobilise the 
resources for the Plan in the coming years. 
I would, therefore, )ike to submit tbat 
effort,,, should be made right now to search 
new sources for mobilising resources in the 
coming years. 

Without-increasing any burden in tbe 
Budget, you have made an additional 
al1ocation of Rs. ~OO crores for power 
generation: The hone Finance Minister 
deserves our coogratu!ations for the same. 
You have asked the N H.P.C. and N.L.C .. 
to mobilise resources tbrough bonds and 
foreign IOiiO, but 1 w\)uld like to submit 
tbat kecpial in view the reputation of some 
State Electricity Boards as also the delay 
wbich takes place in the com plot ion of 

works of NHPC. these are the two sectors 
in the field of powers generation tha t they 
can not mobilise sufficient funds through 
Bonds etc. I would, therefore, like to submit 
to the hon. Finance Minister that if he 
wants that our tar~et for pov.er generation 
may not suffer like that of the Sixth Plan 
and we achieve tbe target fixed for the 
Seventh Plan, efforts should be made to 
provide more budgcl:Uy support to l'HPC 
and State Electricity Beards. Unless you 
provide additional funds thrc1u!.h Budgetary 
support. I tbink the NHFC ~'J,,:d State 
Electricity Boards may find it difI:Cl1lt to 
mobiJise the resources. 

We would bav.: to view th e Cllllent 
Budget in the light of last Budget and long 
term fiscal policy as ulso the size and targets 
of the Seventh Five Year Pian. The sections 
of our economy which were given some 
concessions in the last year's Budget, have 
not been disappointed by the .Finance 
Minister tbis year as well. In addition 
some new sections have also b( cn given 
concession. I would like to express my 
thanks to him for that, he bas tried to keep 
a balance between our long term fiscal policy 
and basic targets of the Seventh Plan. We 
may call the current yearts budget a positive 
advancement in that direction. The most 
commendable aspect of this )'l:ar's Budget 
is that our depeudence on forejgn debt has 
gone down con~iderably. Only 5 pc:r cent 
of tbis year's Budget has been supported by 
the foreign debt. But the gap between 
import and export is widening continuously. 
At present there is a gap of approx. Rs. 
7000 crores. The tendency of a decline in 
the production of Petroleum products shows 
that this gap would further wid~n. I would 
request the bon. Finance Minister that we 
should look towards tbose area5 in whose 
case import has been liberalised. We have 
especially liberalised the import of techno
logy, which might yield lood results in the 
long run,. but it may put a burden directly 
on our economy. Because by taking 
advantage of your liberalisatioD, tbe private 
sector is importing the spare parts indIscri
minately and arter assembling them market 
is being flooded with the good, which is 
having a very adverse effect on our indi
genous market. I would like to ~ubmit that 
I bad asked a question and in its reply it 
was stated tbat 76 foreian collaboratioQ 
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&Ireements had been finalised on cent percent 
basis A hale amount of foreign exchange 
bas been spent on tbem. I would like to 
submit that control is required to be exer
cised in tbis area also so tbat Private sector 
does not take undue advantage of your 
Iiberalisation and macbines are not a$Sem
bled bere by importing the parts indiscrimi
nately. 

Budget deficit is not so much, which 
could not be bridged. There was a dcficjt 
budget last year also. This is the third 
consecutive year wben a deficit budget has 
been presented. Last year vigorous efforts 
were made for tbe collection of revenue in 
~ddition to provision of concessions. In 
addition to concessions, pressure was built 
up so that people could bear the tax burden. 
As a resuJt tbete has been 23 per cent 
increase in the collection of taxes, for which 
tbe Finance Minister deserves our congra
tulations. I hope tbat same tempo would 
be maintained this year as well. Keeping 
in view the total tax colJectioos. foreign 
exchange reserve, and the buffer stock of 
foodgrains, we may expect that the inflation 
would be kept under control like Jast two 
or tbree years, rather tbe rate of inflation 
would go down. I would also like to submit 
hero that the ratio between wholesale Price 
Index and Consumer Price Index is always 
impracticable. You should kindly see to 
it tbat whole sale Price Index is not increased 
and Consumer Price Index is also kept 
under cootro'. If we do not control tbe 
Price Index, the difficulties of the common 
mao would increase. 

I would also like to voice my concern 
about tbe industrial production. The hon. 
Finance Minister bad given some concessions 
to the industrial sector and had expressed 
his expectations in the Budset speech. but 
his expectations bave been belied by the 
industrial sector _ Whatever ine~ase has 
been recorded in the field. of industrial 
production, has been contributed by the 
Public Sector and elcctron'ic enterprises. I 
WOUld, therefore, like to submit that the 
Private Sector should be asked to meet tile 
expectations expressed by the bon. Finance 
Minister in his last Bodlet speech. 

Ours is a mixed economy. Private 
sector and Public sector would have to 
support eacb otber, but it appears that tbe 
target of the Private sector is to e&lD profits 
only. This apprehension is proving to be 
true, because despite existence of mixed 
ecooomy for so many years, the number of 
the unem ployed youths is growiog conti· 
nously. There is contmaus decline in tbe 
availability of essential consumer items. 
There js also contmous declino in the qua lity 
of goods produced and prices are increasina. 
The works are not being paid fair waaes. I 
would like to submit that tbe industries in 
Private sector do Dot deserve our sympathy. 
It bas to be seen as to how maximum 
control could be exercised on them and as 
to have pressure could be kept on them. 

Tbe hOD. Finance Minister bad expressed 
certain expections from the Public sector in 
his last Budget speecb. I am happy to 
note tbat tbere has been some improvement 
in certain sectors. Petroleum sector, NHpC 
and collieries have especially done very well. 
But there are stiJl certain sectors where 
improvement is required to be made. Speci
ally improvement is required to be made in 
the function ing of ~tate Electricity Boards 
and tbe Corporations. During the last 
session. a question was asked as to what 
are the transmission losses in Delhi. it was 
stated in the reply that there was 20 to ~5 
per cent transmission loss in Delhi. If 
there is 20 to 25 per cent transmission 10ss 
in 8 small Union Territory like Delhi, I do 
not know as to how we could ask larger 
States like M.P. and U.P. to reduce their 
transmission losses. At least there are 
certain sectors where improvement could be 
brought about. but a deliberate attempt is 
made to reduce tbe production. ]n such 
sectors we should see to it that there is no 
decline in production. The State Govern
ments should be asked that they should not 
only ask for more funds; but tbey sbould 
also see as to how tbe fund., which are 
provided to them are utilised best. For 
tbis. it is necessary that present trend accor
ding to whicb the bureaucrat wbo can 
jnftuen~ the hiah ups iD the Ministry itl aD), 

way is appointed as Head of any public 
sector undertaking, should be discourapd. 
I would urge upon you tbat mostly thole 
persons who are active in public life and wbo 
have certain commitment. to public welfan 



and are able to cODtribute in the success of 
the public sector should be appointed Heads 
of tbe public sector undertak.ings. 

With a view to ensure Social justice. it 
is necessary for our economic system that 
we may take something from tbose who are 
capable of paying. I am happy, that tbe 
Finance Minister has tried to raise resources 
from tbole sectors which are in a position 
to contribute. He bas tried to increase the 
revenue and has aJso mobilised resources by 
imposina taxes on luxury goods.. Out of 
those fuodl be has allocated more funds for 
tbe programmes aiming at removal of poverty. 
I also want to submit that 8hri Nani 
Palkbiwala and Sbri Sethi who were praising 
him last year have got annoyed witb the 
Finance Minister nowadays. But thousands 
of thousands people of India are praising 
him and tbanking him that in this year's 
Budget he has allocated 6S per cent additional 
funds for the poverty removal programmes. 
Here I want to express my apprehension that 
out of the funds going to be allocated for 
tbis programme in the Seventh Five Year 
Plan you have already provided 48 per cent 
during the first two years. I want that you 
should assure tbe people that in the coming 
yeas also this tempo will be maintained. If 
in the coming years allocation in this regard 
is reduced, then whatever we have achieved 
through this programnle till date willb ecome 
infructuous. 

You have provided some funds for all, 
be it lRDP, NREP. RLEGP, Self Employ
ment Guarantee Scheme. Rural Landless 
people, Scheduled Castes, Harijans. bonded 
labour, rickshaw puller, wasberman, porler, 
sweeper, infants, preloant women etc. Next 
y~ar also more funds should be provided for 
them so that they are benefited more and we 
may succeed in bringing them above the line 
of poverty. 

Here I would also like to urge that the 
Minister of State for Finance should see to 
it that provision is made for the bandicapped 
persons. widows and hapless elderly persons. 
The peDaions liven by the State Governments 
to thom are very inadequate. This aspeet 
sbould alto be looked into. 

1986-87-Ge". Du. 2is 

AloDgwitb tbis, tbose unemployed youtbs 
should a) so be paid something as unemp)oy. 
ment al10wance whose name bad been 
registered in the employment exchanges ten 
years back and who have so far Dot been 
10 get any job. 

It it also to be ensured that there should 
be better coordination between the State 
Governments and the Central Government 
for the poverty alleviation programmes. If 
it is Dot done. then these programmes will 
not succeed. Also, this work sbould be 
entrusted to a good machinery. If your 
machinery does not do it properJy, even then 
there is doubt in these programmes beiDa 
successful. For this there is imperative Deed 
to improve your machinery. 

Shri Poojary bas brought about improve
ment in the banking sector. I would like 
to request him to kindly make the banking 
sector very liberal towards the poverty 
alleviating programmes. 

Whereas in the field of social justice, 
poverty alleviating programme play an impor
tant rolc, you should make provisions in tbe 
Budget for ending the regional disparities 
also. In this Budget very less provision bas 
been made for tbis purpose and specially Uttar 
Pradesh is being neglected Continiously. I 
want to mention that in the industrial sector 
per capita investment is just Rs. 18 whereas 
in Maharashtra it is Rs. 1720, in Gujarat it 
is Rs. 1660, in Haryana it is Rs. 1383. in 
Punjab it is Rs. 1464 and in Tamilnadu it is 
Rs. 1041. In a large State like Uttar 
Pradesh wbere 16 percent of the country's 
total population resides and which bas 10 
percent area of the total area of tbe country. 
if you do not make special provision for it. 
you will not be able to bring it at per witb 
Mabarasbtra and Tamilnadu even in next 
three or four plans. I would urge upon 
you tbat tbe institutions like lOBI. IPCI. 
ICICI, IRBI, NABARD, NCOC etc. sbould 
be directed tbat tboy should iDv~st maximum 
in Uttar Pradesh. I Can challenge it that 
keepina in view tbe vastness of tbis Stale the 
desired amount bas not been invested in it. 
I would lite to' submit that very few foreiao 
aided projects have been allocated to tbis 
State duriDI tho last 10 to 15 years. Therefore 
I would liko to request tbat many foreilQ 
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aided project s to be set up in Uttar Pradesh 
which are lying pending for sanction should 
be cleared by the Central Government and 
fuods should be provide d for them. 

I feel personally indebted to the bon. 
Minister that he bas introduced 'fruit insu
rance scheme' this year. 1 would urge that 
this scheme should be enforced in apple 
growing areas also. 

MR. CHAIRMAN You may conclude 
now. 

SHRI HARISH RAWAT: I will 
conClude in a minute. '} he fruit insurance 
scheme shou!d. first of an. te implemented 
in aU the apple growing areas. In conclusion 
1 would say that the Plan outlay for the 
bill areas has been reduced this year, which 
should be increased. With these words I 
conclude. 

SHRI K. P. UNNIKRISHNAN 
(Badagara); Mr. Chairman, Sir. we are 
almost at the fag-eod of the long debate and 
I shalJ take full cognizance of your concern 
for time. 

1n spite of the deliberate attempt made 
to downgrade the importance of the annual 
Budget in the name of that newfound gospel 
of 'Long· Term Fiscal Polic), ~ and fiddling 
around with the levels of administered prices, 
the Union Budget remains and important 
event and a powerful instrument of fiscal 
policy. 

The Budget provides us an opportunity 
in this House not ooly to take a close look 
at tbe revenue and expenditure of the 
Government and 'fi~cal policic-s but also to 
have a look at our economy, its prospects 
and the milieu in which it is framed and to 
which it responds and abov~ aU, the social 
and economic objectives of tbe Party in 
power. It also iftcludes if I may say so, an 
external milieu consistina of factors domi
nating the world economy and our own 
interactions with the international forces
political, ecoDomic and s~ial-and tecb. 

rcloiical forces. lilt Budfet. J presume. 
would also or ought to reflect concerns of 
the Government and the Party in pO'\\'tr and 
the broad interests of tbe 780 million people. 
majority of whom arc, dCf'J)ite protestations 
to the contrary. and many claims to the 
countrary and continuous flddlina with 
statistics, still steeped in abject povert,. 
filth. misery and squaler. 

I bave been JoeldoS for a design and 
purpose in this Budget, may be nostaJaical1y 
as in the days of JawaharJal Nehru when he 
summoned us to hard labour, to fulfil our 
tryst wit" destiny, and a per~pective fonowed 
to a limited extent, by Sbrimati Indira 
Gandhi. 

This Budget as well as the various policy 
pronOUncements aJ¥i actions of this Govern ... 
me-Dt during the last one year or tbe last 
] 4 months reveal DO such desi~n and purpose. 
But there is only, I request to say, s)ogan
mongering or cliche-mongering, like tbe one 
on 21 st century. I presume, when you talk 
of the 2J s1 century, you are not just talking 
about the inexcrabJc movement of calender 
or march of events, to which we become 
helpless spectators. The question is what 
are tbe perceptible instruments we are forging 
and what policy framework is being laid 
down to take India out of the siege tbat it 
finds itself in, out of the abysmal poverty 
and misery, enveloping not only an ancient 
civilisation and a moribund and defiant 
society but aho a modern nation with 
tremendous resources and possibilities. 
Therefore, tbis exercise of budget-making, 
if it is not restricted to a bo" i-keepers 
exercise, bas to be looked at fr om these 
broad objectives and concerns and not merely 
from tbe angle of the interests of 8 small 
microscopic minority of 3 or 4 million tax 
payers, a few giant monopolies and 
tax-evading gentries of industry and agricul. 
ture, paraites of all kinds who breed in tbe 
context of our own chosen path of develop. 
ment. 

Before J go to other details, 1 would like 
to ask you and tbe House to look at the 
external environment and mHUeu of our 
developmental prOQCuee. 
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Durinl the period between 19SO and 
1980. our national output was up by 2.8% 
and agriculture expanded by two times and 
industrial output 5 times. Per capita income 
bas rileD by 43% during the last 30 years and 
population by 90% •. , But the private COD

sumptioD. it is a very important, indicator 
bas risen only by 16% or a measly 0.4% per 
year. 

How have we fared among the comity of 
n.tions during these 30 years?' Ha ve we 
pined a lead over the third world countries, 
particularly the noo"ali,ned countries in 
economic field. let us not compare ourselves 
with our own colonial past. We have 
unfortunately fallen behind the rest of the 
world in most important economic indicators 
and criteria of output in agriculture, industry 
and forcian trade despite the protestatioDs to 
the contrary. Our ibare in world output 
has fallen from 2% in 1950 to only 1.4% in 
1980 and in the share, of the third world 
countries from 10% in 1950 to a bare 5.4% 
jn 1980. 

Despite the green revolution and our 
claims on the agricultural front, undoubtedly 
we have achiev\.d a great deal in restricted 
areas. Our share in agriculture bas fallen 
from 11 % in 1960 to 9% in 1980 and among 
tbe third world countries from 25% 10 17%. 

In industrial output we have fallen from 
1.2% to O.S%, from 12% to a mere 3% of the 
third world output. 

In Industry we have b~en advertised or 
projected as occupying the tenth place but, 
according to U.N. statistics. in the world 
leape of industrial countries. surprisingly we 
have gone down to 27th place for 1984. 

Not to speak of China but even Mexico 
aDd Brazil and small countries like Rumania 
have lone abead of us ! 

OUf sbare bas falleo in foreign trade 
continuouslY. We had in tbe 19th century 
1/10 of sbare of the world trade wbich camo 
down by tbe beginning of tbis century to 
7.8%. When we became independent, we 
still bav~ 2.S% in the world trade which by 
JgeO baa fallon to Jess tban (0.'0) 1/2%. 

China outproduced India by five times in 
1980 in oil, gas, coal and 3 to S times in 
cement and steel, fertmsers and cbemicals 
and even bicycles and 1. 1/2 to 3 times in 
electricity, aluminium, cotton, cotton fabrics, 
cereals and machine tools and they were way 
behind by 1980 and by 1950 when the great 
journey of Chinese revolution began and we 
had passed third anniversary of independence. 
we were abead in an these commodities. 

Therefore, it is important to remember 
tbat we have an arable land of [50 million 
acres and we produce 1 SO million tonnes of 
foodsrains whereas with tbe same arabIc 
land, they bave succeeded in producing 300 
million tonnes. This is a crucial point. I 
am not going into the question of life expec
tancy wbich has gone up in China to 64 
years whereas we sti)) remain in 5]. In adult 
literacy, it is 66% as against 30%. 

Modernisation and efficiency unfortu
nately here for the last one year bas been 
equated with HberaIisation and not witb out 
ward tbrust of movements of social forces 
which can be forged t which can he used 
as instruments, to change the socio-economic 
c1imate of tbe country. This is important 
because we have continuously to keep up tbe 
date with 21st century. We have to keep 
up tbis date with 21 st century, wboever may 
be in power. We cannot do so With tbe 
existing instruments of policy as bas been 
revealed in this Budget which fights sby of 
resource mobilisation and wllicb adopts soft 

,options and is bereft of any kind of social 
ph ilosophYt and bas nothing to offer to 
the masses to take tbem powerful instruments 
for a social and technological change. 

I have no dou ht that modernisation is 
absolutely necessary for our economic pro
grep and we cannot moderniso without 
updating our technology. But the point I 
want to pose is : caD you do it by abando
ning the goals tbat we bad set for ourselves 
during tbe last tbree decades 1 Bver since 
be presented his last budget I bavo been 
trying to peep into the mind of the Finance 
Minister who is a good friend of mine and 
his social pbil,?,oPby, if he has onc. Wbere 
does be and bls mentor, the Prime Minister 
stand "I Does he stand by the commitment; 
of tbe Indian National CODStesS from tbe 
days of .be Swadesbi MOVCJllODt to Katachi 
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and Lucknow Congress as before indepen. 
dence. loals of self-reliance, that is 
t.ransfanninl the economy to an independent 
one, to one of acquiring capabilities of its 
own and raising the standards of living and 
Irowth ·with social justice? The answer is 
an emphatic ·No'. 

I bad an occasion to call -his budget of 
last year as Swatantra-orieoted. In an 
interview with the Buslnes$ SIQnda,d on 30th 
April. 1985. soon after tbe Budget last year, 
the Finance Minister had said : 

·'They (the anti-poverty programmes) 
arc only a salve to the conscience. 
They prevant social tensions from 
reaching a boiling point. Ultimately, 
the problem of poverty and unemploy
ment bas to be overcome through 
higher growtb rates." 

But, confronted with the political reality 
of a deepening discontent and the uproar 
among the masses over bis own actions, tbe 
Finance Minister bas relented and in an 
extra-ordinary attempt at cover up said
I quote from bit budget speech: 

"These (anti-poverty) programmes are at 
the forefront of our assault on poverty 
and for many millions they represent tbe 
difference between the despair of 
destitution and tbe hope of gainful 
employment. " 

So a'salve to tbe conscience' in 1985 it has 
come to the 'forefront of our assault on 
poverty' in 1986. Whom should I believe? 
VP 8iogb of 1985 or 1986 or is it just a 
miDdl.s lovernment? How . does be 
explain these contradictions inberent in tbe 
1000c of the policy of this government whicb 
talks of a directional change? The basic 
&l8umptioD behind the changcs in the 
taxation structure that he introduced last 
year and which h. bas Dot cbanacd acd 
which are reflected in tbe Long Term Fiscal 
Policy was that money collected as taxes 
from a small microscopic minority of 
iDdividuall and corporate entities and put 
in tbe coffer! of the excbequer is unproductive 
and if it is passed 00 to private bandl, it can 
turo productive! Simultaneously, step by 
'~Pf be wat pushio8 tbe coontr1 to1farda 

tbe logic of privatisation of economy. Now 
there are talts even about haodlinl over 
public sector projects like the Hindustan 
Photo Films to Birlas. I am sure Nr. 
Prabhu knows about it and he win bave 
more to say about'" it. There are many 
more examples. I know tbe time at my 
disposal is very limited. So J am not 80inS 
into details. Rajivts Government wanted to 
create Jittle islands of excellence in production 
and techno)oIY. That it would be in indus .. 
tries which aro SOCially irrelevant. irrelevant 
to our socia) and economic needs and future 
needs did not matter to him. These very 
policies have created a climate of crisis and 
a crisis of confidence. Confronted with the 
political and social realities tbe Finance 
Minister has struck. a tectieal retreat from 
the suicidal course be had set for the nation 
last year. A small tactical retreat ADd 
Mr. Pelkhiwala' for wbom be was 'nices. 
good boy' last year has be come a 'dishonest 
sinner'. 

What are the realities? Despite hi, 
claims on tbe wholesale price index 
behaviour, prices are rising. The uncovered 
deficit for 1985-86 which was claimed to be 
Rs. 3316 crores last year bas turned out to 
be Rs. 4490 crores, a record- breaking and 
unprecedented increase of 34%. 

14.00 hrs. 

The 1986-87 deficitis placed at Rs. 36S0 
crotes. If it is judged by the norms of tbe 
Chakrovorthy Committee's findings which 
they have accepted the deficit be anywhere 
around RI. 6000 crores or more. Our trade 
saP is widening and the crisis of balance of 
payments is eoauliina us. Tbe remjttances 
can dwindle. 

Sir. yet another unique feature of his 
budget-making exercise is ever-increaainl 
budgetary reliance OD internal market 
borrowi~gs from the banking system or 
concealed from of deficit fioancina which 
bas aaain gone up from Rs. 696 crores in 
1974-75 to Rs. 4591 crores in 1984 ... 8, and 
R.s. 5300 crorcs in 1986 .. 87 tinancilll about 
20 per cent of our au.-elate development 
expenditure. Its implication on expaosion 
of money supply are clear enouab. Morc 
damaBlD, is its impaQt on interest peymepg 
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which bal swoJlen tbis year to Rs. 87 SO 
croteS. And tbo excess interest payments 
over interest receipts would be, according to 
my calculatlon-Rs. 3229 crores in 1986-81 
from last years 'R.s. 2600 crores. In one 
year alone there is a difference of Rs. 629 
creres. 

MR. CHAIRMAN: Please conclude. 

SHR} K. P. UNNIKRISHNAN: Sir, 
I am making some' important and relevant 
loints. 

MR. CHAIRMAN : Time is very 
little. You have already taken 1 S minutes. 
I have given you more time. 

SHRI K. P. UNNIKRISHNAN: 
Therefore, bere again the crux of the problem 
is of policy direction. You cannOI improve 
the situation by following a policy of 
indiscriminate imports. Herer I must tell 
you what the finance Minister bas done. 
He bas put the very same machine tools, 
whicb are being produced by the Hi.odustan 
Machine Tools in Bangalore and Kalamasscri 
in Kerala, under O.O.L. endangering tbeir 
futures list. Sir. I am not going into tbe 
question of imports !)f automobile industries 
and ancillary industries and so on and 
ultimately to abandon the nationally accepted 
loa15 and perspectives. He has taken ca'edit 
for revenue realisation. May be he bas 
taken credit aJso for the Suprerre Court 
Judlcment which has belped bim duriol tbe 
course of last year. 

Before I conclude. I want. to make one 
or two points. We have had much talk of 
tbe recent raids. I am not saying tbat for 
the moment aoy tax-evader or habitual tax
offoodor sholiid b.= shown any mercy. But 
,ou cannot gain revenue only by policing 
tbe economy. 10 answer to a question in 
this House last year, t,hey said that income 
tax demands enforceables from some 20 
monopoly bouses by way of income tax was 
R.s. 1274.64 erORS. In tbis connection' I 
want to know as to bow much the Finance 
Minister bas bOCD able to collect duriDS tbe 
last one year wbile he bas been in office. 
Tben )'ou W ill know the real story. There 
is ala in the story of mauive excise evation 
to tbe tune of hundreds or crom of rupees,,· 

For example, I quote tbe Sanjay .. Dalmia 
Group of Companies which was discussed 
in this House two years back. N ow that 
gentleman has changed the name of tbe 
Company from Golden Tobacco into OTCC.
Industries and he bas been caught for tbe' 
default of Rs. S crores or 80. 

MR. CHAIRMAN: Please conclude. 

SHRI K. P. UNNIKRISHNAN : 
Whereas tbeir Evasion is to the tune of 
hundreds of crores of rupees. I want to 
know as to what action you have taken 
against sucb evaders. 

Sirt the" policies that have been initiated 
already has fractured our economy. It has 
pushed our country to a precipice (Jf downhill 
descent. The national liberation struggle of 
this country under the leaden,bip of 
M""hatma Gandhi and tbe Iodiao National 
Congress was not merely for transfer of power, 
but for wiping out every tear from every 
eye for economic fuJfi1ment- not 01 Tatas. 
Birlas, Sanjay DaJmias and the tax-evadera 
but for millioos of our famished illiterate 
and unfortunate brethern. We initiated tho 
plannin8 process under Pandit Jawahar)al 
Nebru"s leadership and built up a regulatory 
framework as a conscious effort and forged 
instruments for achieving our goals. Tbese 
instruments are sought to be blunted. tbe 
framework dismantled and destroyed. A 
process of subversir-n of our national goals 
has been initiated, and llnless there is a 
return to commitments there is no possibility 
that tbis Budget or any other Budget can 
save us. 

SHkl R. PRABHU (Nilgiris): Sir. I 
ris~ to. SUPPOrt the budget proposals as 
presented to this august House by our hOD. 

Finance Minister, Shri Vi~hwanath Pratap 
• Singh. 

The Finance Minister's role in this 
country is no bed of roses. He has to find 
the necessary resources for the maintenance 
expenditure and tbe developmental 
expenditure under the overall framework of 
tbe Five .. Year Plao. At the same time be 
bas to ensure the long .. term stability of oln 
economy. He bas a 110 to ensure tbat tbe 
,at, of ,rowtb in tbe national iDCOsnt m 
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various sectors l;ke Agriculture and Industry 
is kept at pre·determind levels and at the 
same time see that there is no undue 
inflation in the economy. To acbieve all 
these conflicting aims is no rotan task and 
I should hcarti1y congratulate the hon. 
Finance Minisfer for having done job neatly. 
I cannot conct: ive of any other Budget which 
bas helped so many sections of the society. 
Every sect ion, big or small. the t ich man or 
tbe poor man, the - employed or the 
unemployed. the man living below the poverty 
line or'the man 1iving above the poverty 
line, has benefited in some way or the other 
from this Budget. 

The greate,t measure in this Budget is 
the quantum jump in the allocations to 
anti-poverty programmes, Just now my 
friend, Mr. Unnikrishnan, quoted some 
statement from the Busi.-:ess 8ra"dflrd or 
whichever paper it was. I think, he bas 
taken something out of context. We have 
a substantia1 jump in the allocations to anti
povert, programmes. I have the figureshere, 
but I do not tbink I have the time to quote 
tbe figures. The 20-point Programme, the 
various rural employment programmes like 
the National Rural Employment Prngramme, 
the Rural Landless Employment Guarantee 
PI0gramme, the Sdf-Employment Programme 
for th:;; EJucated Unemployed, are all aifts 
to the nation given by our late Pr j ,-· 

Minister, beloved Shrimati Indira Gau':oi. 
These pr0g r ammes and their implementation 
are the best systems - approach to the 
erad ication of poverty ever conceived by 
any d~~nlocratic society. They provide 
inputs by way of primary healtb, education, 
rura 1 infra~tructure. building (jf roads, rural 
electrification, sanitation, etc., to the rural 
masses. This is slowlY transforming the 
rural scene in our country, and this massive 
and this masl:ive investment in primary 
human resources development programm~ 
is going to benefit the generations to. come. 
Our Prime Minister bas also reaffirmed his 
commitm!nt to th'!re anti-poverty pro
grammes by substantial allocations to these 
programmes in the Budget. 

1 would also like to remind tbe House 
that the Prime Minister on the floor of this 
H OUSt!, wt Be replying to the debato on the 
Motiou 0 f Thanks to th e Pre8ldeM for his 

, 
J ddress has ~ai(. that .t~ is (C r. n i1t'(~ to 
see that these programmes are more 
effectively iDlpltmenttd . be bas said that be 
has directed that there should . be a random 
monitoring, random sampling, at tbe \liJleae 
level and the Block level aod effective 
changes and rt"medial measures &houJd be 
made in inpleneotation wherever tbey are 
required. 

I have been sitting in the House for the 
hast two or threp. days waiting for my chance 
to speak and I' have been hearing complaints 
from aJl sections of the House that these 
~ro8rammrs were not properly implemented 
ID the Members' constituencies. Now let 
me make my submissIon: when 1 go round 
m} constituency, I also find, sometimes, 
these measures do not really reach the 
people. I see a newspaper report the other 
day that the C ommitte~ \\ hich bad been 
constituted some time a~'o headed by Mr. 
G. V, K Rao had given their report recenU, 
to tbe Gov..:rnment. I request tbe Finance 
Minister to p:ease examine th!s report aDd 
see wllat can be done to ensure that t~ 
programmes reaUy ) ield results and teacb 
the. people. However. I have a few 
suggestions to make particularly a~ regards 
the rural employment programme.. cspecjali), 
the N!'llional Rural Employment rr~ramme 
and the Rural Landless EmpJoyment 
Gus,' a.ate~ Programme. Both these Pro2fammes 
are InJect'og about a thousand crares into 
OLlr economy. They are more as an 
out~ut rather thaD an input to the mas .... 
A~ at stands today, we have statistics .hat 
this year they will generate about three 
hut:;ldred mIllion man days of employment 
as far as the national rural employment 
programmes is concerned and abou. 2"4 
million man da,s as far the rU1'al land I;'s 
employment guarantee programme is 
conncerned. There should be a linnle 
between the money spent and the employ
ment geoerattd and pby~ical asse1s created. 

We all understand that at every vilhlge 
level or block level there is requirement fOr 
empl~yment to be given and also a 
reqUirement for small scho\"1 buildinas. 
road, etc. to be built. There should be a 
to~ttI integration he tween the rutal employ
m nt, programmes and the Hl.DP programme, 
I thank the p'anning process has' h 
h d 

" 

() e 
c ange a ntle and this shou:d be taken 
lato a~,')uJlt. 
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Statistics sh(,uld necessarily cerne as so 
nlBl1y million" n18n da~s of employrr,ent 
generatt'd and t:,o many phY5licnl assets 
created because (Of th is employment. This 
wou!d be a flelf -check 0[1 the expenditure 
on the se progr ammes. 

14.12 brs. 

lMR. Dl:PUl Y SPEKRER in Ihe cha;,] 

Our Finance Minister has said in his 
budget sp~ feh that one of his PJ iorities is 
the strengthing of the public sector. Our 
Prim~ J\1ini!\ter also has J'c·enforccd his 
commitment in various fOJ ums to the pubtic 
s,-'ctor. 

1 his is proved in the case of one pub1ic 
sector of cxc:.;llel,ce in 01)' constituency, the 
Hmdustan Photo f.ln)s Limited about which 
Shri Unnikrishnan also said. The HindustC-!n 
Photo Films had entered into a collaboration 
agret."ment with Dupert, USA, for the 
sU!-JI\tant;al expansion of X-Ray project at 
Ooty. Ihe Prime Minister has cleared this 
project in the public ~(.ctor and has aJlowed 
it to be put up at Ooty at an expenditure of 
Rs. 170 crorcs. Even though there have 
been a few priva ~e parties like Shri 
Unnikri.shn:ln ~ ays, who have bCt'n trying to 
get this project. I understand that they 
are dela)'ing the implementation of tbis 
pr0jt'ct. 

SHRI S. JA1PAL REDDY: I would 
like to know which are the private 
companies. 

SHRf P. KOLANDAIVELU : Why the 
Minister is delaying the project? 

SHRI S. JAIPAL REDDY: We under
stand tbat Birlas and others aro interested in 
this. 

StiR( N. V. N. SOM U: 1t is very 
important for Tamil Nad u Sir, it should be 
Tami't Nadu. 

SHR.1 P. KOLANOAIVELU : Why 
should tbere be a Minister 001, for UP in 

C be Contral Cabiaot ? 

SHRl S. JAIPAL REDDY: This 
involves 'two principles - \\ betber it is public 
sector or private sector. 

(lnterrupi IQt's) 

MR. DEPUTY .. SPEAKER: Let the 
M('mber continue his srecch. Please take 
your seats. (Interruption:J) You put your 
questions by writting to the Minister. 
(Interruptions) Don't distulh the Member. 

(1 n,errupi ;0"') 

SHRI R. PRABHU: I den', know 
whether what they are saving is right There 
is definitely some delay in the implementation 
of this project. (}fJl .. lruptio/;) 1 would 
request the Hon. Finance Minister to see 
that this project is not de'uyed because as 
you know X- Ray film is required in the 
hospitals of this country. If there is dtlay, 
there will be cost escalation and our bospi .. 
tals will have to subsidise f{ r all the delays 
and incon} petencc. It would also probably 
affect our Pdrne Minister"s ambitious pro
gramme of "Health fer all by 2000 I'D." 

1here delays are not only confined to 
the Hindustan Photo Filnls Ltd., or my 
constituency. this se~ms to be the nlain 
bottleneck in all our public sector un.Jerta .. 
kings. There are delays in th\.' lIllp'ementa
tion like we heard in the Question Hour 
today. I request the Hon. Finance Mini!ller 
to see that these delays are not allowed. 

We have a massive investn:ent Qf Rs. 
180.000 crores in thl! 7th PhHl. If thcle is 
10% at return on this investment~ then 
whatever inflation we have will Dot be a 
strain on the economy. 

Sir, I would request the Finance Minister 
to see that there is at least 10 per cent 
capital output ratio on any Plan investment 
that takes place. I an) bappy tr.a t the 
Finance Minister bas given relief to small 
scale s!ctor but, Sir, the snlall scaJe sector 
in the fea indastry is left out. Th ere are 
10,000 small tea growers in my constituency 
in NiJairies. They cultivate half aCI e to 
ten acres of land. I would reque~t tbe hon. 
Minister to identify the small sea Ie sector in 
the tea industry and give reli:f :c tu ms of 
concessionaf excise duty and cCDccssional 
credit fCQDl die baDkiol s),ltom. . 
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Another one of tbe foremost benefit 
which bas been given to the people of this 
country is the increase in the interest rates 
of provident fund from 10.5 per cent to 12 
per cent. This will benefit nearly 30 
million emploYl!es who are employed in tbe 
public sector and the private sector. I hope 
this induces the employees to save more in 
their provident fund. The Finance Minister 
had introduced various progressive taxation 
measures last year in the Budget. I do not 
have time to go into all tbose but as far as 
direct taxes are concerned as an inducement 
to savings he had increased the standard 
deduction of salary earners from 2S per cent 
to 30 per cent and at ,0 increasing the ceiling 
from 6000 to 10000. By this he has becomes. 
very popular with the house wives. But his 
popularity with the bouse wives bas been off 
set in his proposal for gift tax. Even tbough 
be has raised the threshold of applicability 
from 5000 to 2(;000 yet he has removed the 
exemption granted when you gift something 
to your wife or spouse. I request the 
Finance Minister to re-consider this and see 
that this exemption is not removed so tbat 
he is always popular with the house wivei. 

Sir, I do not have the time to go into 
the various other tax mea~ures but I would 
like to compliment the Finance Minister in 
reformi~g indirect taxes especially introduc
tion of MODVAT. There has been lot of 
criticism in the newspapers and in tbe 
House about MODVAT but I would )ike to 
tell you that this is a very progressive 
measure and it puts a premium on using 
ndigenous raw-material because imports do 
not have this exemption which is envisaged 
in the MODVAT. Tie only thing is that it 
would take time for the Excise Department 
and Industry to undelstand the various 
procedures in the MODVAT. So, I would 
request the hon. Minister to consider putting 
data processing equipment invarious Collee
torates to see that MODV AT is successfully 
implemented 

In conclusion I would like to heartily 
congratulate the Finance Minister for presen
ting a well-balanced budget with additional 
·taxes of only Rs. 445 crores and a deficit of 
only Rs. 3650 crores. This is by no means 
an unmanaga"'le deficit and I would like to 
,tress alain that if the Finance Mioister 
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ensures. a capital output ratio of 10 per cent 
00 our PJan investment either in financial 
terms or social terms this money win be well 
spent and there will be a long-term stability 
of our economy. 

] Tran.datlollJ 

SHRI HARISH RAWAT: Hindu'tan 
Photo Film should not be the mODopoly or 
Tamil Nadu onJy. They should set up 
their units in other States also. This is 
what I wanted to submit to the Finance 
Minister. 

[English] 

SHRI R. PRABHU: From what be 
says it seems there is a propasl to shift. 

[ Translation] 

SHRI HARISH RAWAT : It should not 
be the monopoly of one state only. Hindus
tan Photo Film should set up the Units in 
other states too. 

SHRI N. V. N. SOMU: Let Mr. 
Tiwari be the Minister for Industry for tbe 
whole of India aod not for U.P. alone. 

SHRIMATI MEIRA KUMAR (Bijnor) : ~, 
Sir. I am very grateful to you for giving me 
an opportunity to speak on the Budaet. It 
js indeed heartening for me that my maiden 
speech in this august House happens to be 
on an extreme]y crucial subject. 

A.t tbe very outset 1 would like to CODI
ratulate the Finance Mlnister for presentina 
such a futuristic budget to the nation standiD. 
on tbe threshold of the 21 st century. 

When I talk of the twenty-flrst century, 
I do not mean twenty-first century in terma 
of calander, but twenty-first cen"tury in terma 
of progress, development and growtb. I am 
Dot talkins of miracles or masic wanda, Dor 
am I talking of utopia or dreams eome true: 
I am taJkinl of hard realities and in tbe 
context of tbese bard realities, under tho 
liven constraints of our OOODOID)', 1 repeat. 

-



it is a futuristic budget; it is a l1'0wth
oriented budget; it is a forward-looking 
budget; it is a vcry pragmatic budaet, which 
would take the economy ahead and definitely 
it is a step forward in realization of a 
dream. 

Sir, as you are aware, our budget cannot 
just be an exercise in book keeping: it 
must· essentially have the social philosophy 
enshrined in the Directive Principles of 
State Policy of our Constitution. Under the 
Constitution our Government has the respon
sibility of creating an egalitarian social order 
aDd as such the budget must, and this budget 
does, reflect not on Iy the Government's 
CODcern for the millions Hving below the 

. poverty line, but also its sincere efforts to 
improve their condition. Rapid growth of 
the economy coupted with deep concern for 
the havenots is ,he quintessenc~ of this 
budget. The people have recognised this 
and have welcomed it. 

The most laudable feature of the budget is 
the quantum jump in allocation of tbe anti
poverty programmes. The anti-poverty pro
grammes like IRDP, NREP, RLEGP have got 
tbe highest ever allocation of Rs. 1450 crores 
in any single year which is 65 per cent higher 
than what was proposed in the 7th Plan for 
tbe year 1986 .. 87. Three new schemes for 
the poor have been launched-Indira Gandhi 
Grib Nirman Yojana for the scheduled 
castes and scheduled tribes and freed bonded 
labour with an increased outlay of Rs. J 25 
crores as against Rs. IOU crores earlier; 
Subsidised Bank Loan scheme for !'elf
employed urban poor, like cartpuller, cobbler, 
barber. hawker etc.; and an Accident 
Insurance Scheme for municipal sweepers 
and railway portels. Also, thtre is a scheme 
for distribution of foodgrains at concessional 
rates to the people under ITDP. The 
existing schemes like personal accident insu
rance scheme for poor families; nutrition 
proaramme for youns children, expectant 
and nUfsina mothers; I. and seJf-employmeDt 
scheme for educated unemployed youth have 
been augmented. 

In addition to these wide ranging. relief 
to the poor and the common maD, 20- Point 
Programme has been provided B.s. 1000 
Qrorel more tban last year. 

By no stretch of imagination, a budaet 
having sucb items can be caUed pro-rich and 
anti-poor. It makes so many provisi(jns f.>t 
tbe common m an. Necessities of life like 
kerosene and w('od·sto\'cs. crdinafY (00: wear 
life saving" drugs, etc. will be free from the 
excise burden. Subsidies on important items 
of common consumption like rice, wheat, 
kero~ene, ordinary handloc D1 and mill-made 
cloth will continue. There would be income 
(ax concession on medica' expenses of salary 
earners and self-employed persons. There 
would be a new mutual fund set up for the 
sm, II investors. ' 

Farmers have not been lost sight of. Rs. 
J 950 cror.es have been provi ~ed for subsi~y 
on fertilizer. Comprehensive Crop Insurance 
Scheme bas been extended to fruit culti
vation. Excise concession has been given to 
oi Is from oilseed, rice bran, cottonseed. 
mahuwQ, etc. Cess/on cotton, copra and 
vegetable oils has been abolisbed aDd 
unmanufactured tobacco has been exempted 
from export duty. Most si~nificant is the 
introduction of the new Long Term Agricul
tura 1 Price Policy which wiJ1 help the farmer 
in deciding the cropping pattern and which 
wou1d lead to a more balanced growth of 
tbe agricultural sector. 22 per cent of tho 
Annual Plan Outlay of the Centre, States 
and Union Territories is for agriculture, 
rural development, irrigation and flood 
control. 

All these measures plus stren~theniDg of 
the public sector, small scale industries sector 
small scal~ industries sector ar.d emphasis OD 

self-reJiance benefit the common man. 
Relief bas been given to lower level income 
tax payer an d duty on luxury goods has been 
raised, thus throwing the burden OD the 
affluent sections. Drive against tax evasion 
too is aimed at collecting from the rich to 
provide f.:>r the poor. The main thrust of 
the budget. without an iota of doubt, is 
alleviation of poverty and relief to commol'l 
maD. 

As for its beina growth oriented. tbe 
Long Term Fiscal Policy, LODS Term Aari, 
cultural Price Policy, introduction 0 

MODVAT. intensive tax refom-s, streng '-IDa of domestic industry~ hoostin. 0 

_porte 11'0 some of tlte m·a~u·ol wbieJ 
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would nccelerate the growth of the economy 
and are bound to take it forward at a con
siderably fast pac!. 

10 the cnd. I would like to make a few 
suggestions for the consideration of the 
Finance Minister. My first point is about 
the implementation of various antj":povcrty 
programm~s. It is by now common know
ledge that lhe implementation of these 
programmes is faulty and the bendIts of the 
anti-poverty programmes do not percolate to 
the real poor jJl full measure. They get 
absorbed else where along the way and the 
real beneficiary is left quite high and dry. 
To make th:.!s~ anti-poverty programmes a 
success, it is ne..:essary that strict correspon
ding measures for tbeir im~lementation are 
chalked out and rigorously applied. 

I would also traw the attention of the 
Finance Ministtr to tbe various policies and 
programmes for Scheduled Castes and Sche
duled Tribes. which have been made to com
pensate for the social and economic handicap 
from which they suffer. There are -reser
vations in services and in academic 
institutions Thc;:re are housing schemes for 
them and there are a180 grants and similar 
other m~a~ures. What ,I would like to draw 
his attention to is that there should be 
effective steps to ensure that thesl! facilities. 
specia 11y the rcs~rvation quota in bervices, 
arc actually made available to the target 
group. 

1 would also like to make an important 
suggestion about the housing schemes for the 
Scheduled Cas«s and Scheduled Trib: s. It 
is noticed that generally, tbe houses are 
constructed in separate colonies which are 
located at the periphery of 8 village or a 
town. Now, this tendency must be checked 
and their houses should be so located as to 

. allow free anj easy inter-mingling of these 
people with the rest. 

My next point is about education. 
Ignorance is a cancer which is eatioK into the 
very vitals of our society. laDora nce or 
uncultivated mind. I think is worse cu;se 
tbam poverty and must be foU&bt at war 
(ootina. I find tbat in the Platl outlay. t.here 
.. an increase ,?f 59 per ~ for edutatiGD 

but in actual terms it gcts a muth smaller 
shnrc of Rs .. 352 crores as compared to aa. 
;Z650 crores for Railways. Rs. 2575 crore. for 
poweor, and Rs. 2832 for Rural Development, 

etc. Sir, this amount of Its. 352 crores is not 
adequate for tackling a problem of tbis 
serious a nature and magnitude. The amount 
should be rai!'ed and 1 he number of model 
school \\rh:ch have heen cnvis<Jged should be 
jncreased. Only then C(fn we hope to fiaht 
winning battle a~ainst i~Dorar.ce. 

Finally, I tome to m) constituency of 
Bijnor. As you are aware. my acquaintence 
with Bijnor .i~ \'ery recent. I have been 
as~()ciated with it for barely four monlhs. 
But during this period. J hav~ travelled the 
length and breadth of tbe place, trying to 
study its rrobJems and diffJCuhies. 1 am 
greatly distressed at tbe backwardness of tbe 
area. The plac~ ha! no major industry. 
There are no small scale or cotlage industries 
eithe r. The sugarcane crush rs which bad 
mushroomed in large numbers,' years ago 
and which were the major source of emp)oy .. 
ment are fast closing down. Consequently. 
unemployment is rampant with all its accom
panying vices. Then: is dilfidence. There 
is lethargy. There is frustration. There is 
d~morahsation. 1 here is a shortdge of 
power supply. There is shortage of water. 
The infrastr',cture is wanting. The cf'odition 
is really deplorable. I tbmk, in fact I am 
fully, convinced that the problem caD be 
s,?lved to a great ex -ent and the doors of 
pfogress and prosperity Cl0 be thrown open, 
if we declare this area an industrially back
ward reg-oo. I would request that my 
consfituency or BUnor is dec]::lred industrially 
backward erea and accordingly provisions 
are made for it. 

I once again congratuJate the Finannce 
Minister for the ~uda( t. Under the able 
guidance of the Prime Minister, be has made 
a success of an upbUl task . 

With these words. I support 'be Budact. 

I also thank you. Sir, for your indul .. 
genee .. 

SHRJ P. R. KUMARAMANGALAM 
(Salem): Mr. Deputy Speaker, Sir" may I 
at the outset state tbat tbis Budget is delRi· 
tely a Budaet. tha~ . ba. tekeD ioto 
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~ideration to a larae e"tent the feclinp of 
tho underdols Bnn the dO\\'n-lrodden and 
even the wo~kiDar.1ass. Last year, famour 
Jacome-Tax Practitioner, I weI) known to be 
very soft on private indusiry and called an 
cuainCD1. jurist, Sbri Nani Palkiwala bad 
welcomed the Budget from the r)(lf~tops 
.. .riOI tbat it is one of the Budgets that were 
there. He went on record to say that he 
bad many criteria on the basis of wllicb be 
had analyzed tbe budgets, ano said that Jast 
year·, budget was very very good ; and, 
therefore. the Opposition.' tongue-in cheek 
came forward to say' that last yea r's budget 
was nearly this. 

However, the very same Naoi PaJkhivala. 
wbile talking on this year's budJet. has said 
suddenly that th! budget is unconstitutional. 
io the sen~e that the new tax provisions 
wbich have been brought in and enforced to 
curb black money, are uncon~titutlonal, and 
said that th:! Stale was becomlOg a Police 
State. as the State had ruthlessly conducted 
raids again~t big bU'iiness hOllses LJr Excise 
Violations etc. 

He does not talk about the Budget 
seriously. I think he did not believe what 
the Finance Minister la~t time said 0.0 tbe 
floor of the House when he presented hi, 
budget, that the Government was going to, 
in a very clear manner, scrupulously and 
rutblessly, curb hlacl( money and bring to 
book the evaders. 

1 wish to submit that ,here is rea))>, no 
major difforence bet we-en last year?s budget 
and this year's budtet. c1t.cept that tbe 
Finance Minister gave a longer speech, clari· 
fyibl each po nt in detail and bringing out 
that this year we have in fact allocated more 
money than the 7th Plan souaht for. for the 
pOor and for anti-poverty pr'¥l'.ammcs. 

I am not surprised at tbe disillusionment 
of tbe elite. Originally, they thoucht that 
when conce.ions were liven to t bem. t h~y 
wou1d Meke U\C of the concessions and make 
they white the Sun shone, with no . responsi
bility whatsoever to the nation or oatiooal 
interest.. They thoulht the), could evade 
all Jaws ,ad cotati .. in that ·a~tJaJ». 

But I think Jast year's performance of 
this Government bas very categorically shown 
that no one is above the rule of law. 1f you 
violate the Jaw, if YOU indulge in malpractices. 
if you are part of the black money system, 
You will have to face the long arm of the 
law, which is hard and you shan not be 
allowed to get away with it, whatever be your 
connectipns. whatever be your influence. 
That stand has not changed. In fact. now 
it looks like the elite has suddenly ~1ieved 
that this Oovernment means business. And. 
therefore, they are very very upset by that 
portion of the speech which is almost similar 
to what it was last year, on the drive against 
tax avaslon: the steps to be taken, the 
formation of procedl'res, the ensuring that 
no business house however big or small. no 
individual however big or smaH, if he violates 
the Jaw and ind~lges in black money practice, 
he is going to face it and face it very badly. 

The fact is that in addition to the 
massive 65% Plan outlay for anti-poverty 
programmes, this Budget has also Jooked to 
the interests of the farmers, as many earlier 
speakers bad said. More than that, it has 
kept in mind national interests, and has 
modI! it by means of motivation, by means 
of incentives: the demand for oil from rice 
bran, oilcalces, cotton seed etc. will go up. 
In fact, the poor farmer who pr('duces this 
product is foing to be benefitted in a major 
way, becau~e or this incentives that h9ve 
been given to vegetable oil industry, in the 
form of excise duty reduction when they use 
these as raw materials. 

Sir, as you know I have always been 
flighting for the working class. 

For the first time,) think, J can go on 
record and say tbat so far as the salaried 
class is concerned, the Finance Minister has 
come forward aDd has given somethiDI to 
them 8S a class, has given them 12 per cent 
interest on their provident fund which they 
never saw, bas given them a bigher standard 
ded uction in the salary income, but, more 
than anything, his removal of ceiling on Rs. 
400 cn bouse rent allowance for exemption 
from income tax is one of the larsest benefit. 
tbat tbe working class. and the saJariOd 
employees have: receivtd. because witb 
housinl 80 :n8 u·p day by day and tbe bouse 
r~t "lJowance ltavin, osf11raJJ, to eo Uj:) 
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day by day. it is totaUy unfair to call it as 
an income because it is ooly a normal 
facility tbat is being compensated. 

More tban anything, I would like to go 
on record to say tbat the budget is a 
wonderful budget, but, however. its imple
mentation is a matter of question which we 
bave to consider seriously. The reason 
why I am say it is because I am not the only 
speaker, let a10ne from this side of tbe 
House, but there are other speakers from 
otber side of the House, who hav~ said 
cate~oricany that anti-poverty Programmes 
are good programmes. But the question is: 
Is tbe money reaching the common man : if 
it is not reaching the common man, why 
not? It is not only the question of the· 
Minister showing sympatb and understanding 
to the problems of the working class and 
understanding the problems of the poor, t-l!t. 
unfortunately, the bureaucracy, in fact, used 
every weapon that they had in their hand to 
scuttle tbe policy and throw irritants of 
various types in the way of workers, the 
down -trodden and the poor ; it is tbe 
bureaucracy. if ] may humbly submit, that 
has become a bane of national economy. 
They Dot only draw heavily on our exchequer, 
not only in the form of salary, but in the 
form of perquisites which they get both 
legally and illegally; they, on top of it, do 
everything to make themselves important by 
standing in the way of implementation of 
~ny major programmes. 

I would like to give a few examples. 
The Finance Minister announced interim 
relief for Central Government Employees, 
Dot once but twice. Then the public sector 
asked for it saying tbat tbey were also in 
the same will of pay. When the Pay 
CommiSSion Report comes, we will also get 
revision, . but public enterprises consisting of 
senior bureaucrats said. nothing doing; we 
will Dot give interim relief. But the 
Supreme Court had to intervene and then 
it was given to them. Is it not an 
unfortunate situation? Similarly. the 
organisations wbicb are undertakings, which 
may not be caUed public sector, also face 
the tame state of aWairs. 

Unfortunately, a time has come when 1 
think this government wilJ and should face 
up and teU the bureaucracy, either you 
move io tune with the common man or 
otherwise there win be no place for you. 
The government expects to collect Rs. 
37,000 crores from the public sector surplus 
for the Seventh Five Year Plan. Do they 
think that they caD do it with tbe 
bureaucracy sitting in the way having 
scuttled their every project when the invest
n ent was rrquired at a particular time for 
tbe growth of the budget 1- Did they Dot 
delay the investment ; coming in the way ? 
Did they also not put their foot forward 
and say, no, this has to go to SA investment 
committee and then to a committre of 
Ministers and then to the Cabinet? For a 
smaJ1 amount of money many public sector 
undertakings' projects are delayed. I wou1d 
like to go on record and request the Finance 
Minister to possibly tell the Prime Ministers 
and othC'r Minister in the Cabinet that if they 
real!y want to have this Rs. 37 000 crores for 
tbe Seventh Five Year Plap, the only way they 
can get is that they should take the working 
class into confidence and not bureaocrates. 

The budget is a very good budget but 
its implementation is a matter of detail but 
very important because tbe nation depends 
on it. 

We are going through an economic 
crisis and in any humble opinion, thougb 
the Opposition may not admit it--or 
would admit it when they like to admit it 
- -we are passing through an economic 
criSIS. We are going through ao economic 
crisis, and it is time we 80t rid of the red 
tape, we got rid of the people coming in 
our way and we got rid of tbe people .. 
obstructing US, but respect the working 
classes wbo are really the people who are 
giving their ,,,,at and blood for tbe lood 
of the country. 

I cODlratulate the bon. Finance Minister 
for this Budget and I hope and 1 am sure, 
in fact, tbat if be aDd bis Cabinet colleaauel 
eome forward and put tbeir best foot forward. 
then we will be able to take this country 
forward. competiol with aDd make it as' woll 
as tb~ nations wllicb have developed.. 
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Still tbero are one or two points which 
J want to deal witb, before I conclud~. One 
is tbe report of the Pay Commission bas not 
a>me out. Thouah the Finance Minister 
bad assured that the Government would 
implemcot tbe report from tbe 31st March. 
still we have not yet even seen tbe report. 
I would request tbe bon. Minister to do his 
best to see tha t the report is released 
immediately. 

Secondly the increase in the DTC farcs 
bas affected the Centra) Government 
employees and the private bus operators 
have also biked their bus fares. The 
Central Government employees and also tbe 
private employees also have been affected by 
tbis. J would request tbe hone Minister to 
consider a 8usgestioD that the Central 
Government employees may be given some 
concession in this. because they cannot 
afford this load of sudden price hike. 

MR. DEPUTY ·SPEAKER Shri 
A.l.V.B. Mabeswara Rao. 

[ Tranl/allo,,) 

.SURI A.J.V.B. MAHESWARA RAO 
(AmaJapuram): Mr. Deputy Speaker, Sir. 
tbe budget for tbe year 1986· 87 is once again 
a deficit budget. The anticipated deficit is 
Rs. 3650 crores. Many tbings have been 
said about the various programmes tbat are 
loina to be taken up during the year for 

• the betterment of tbe common people, 
especially tbe downtrodden. It is only an 
attempt to bood-wink tbe people and there is 
really Dotbinl in this budget for tbe common
people. Tbe grants and alloca tion may 
appear to be large, but much of this amount 
in fact. d('e5 Dot reach. the people. The 
benefits donot really percolate down to the 
poor. I am afraid that tbe amount 
allocated under various programmes for this 
year also may Dot 80 to tbe people for whom 
it is meant. 

This year tbe amount allocated for 
various social welfare measures is more. 
AllocatiDI more money is not sufficient. 
It must be seen to it that tbe amount is pro
perly spent aDd tbe people derive benefit 

*The Speech was Ori,ioall), delivered in 
Telu8u• 

out of it. There are various proarammea 
like NREP. RLGP etc. It is becoming more 
and more difficult to implement these pro
grammes in rural areas. The programmes 
which were undertaken during 1984-85 aneS 
1985·86 one have Dot shown any improve
ment. These programmes continue to 
remain on paper only. Implementation of 
tbese proarammes is tardy. Now. the 
Government have allocated more money for 
tbe social welfare. I suggcst tbat tbe 
Government Constitute Committees 
comprising both officials and non-officials to 
oversee tbat tbe amount is properly spent 
on programmes that are going to be imple
mented this year. I hope the HOD·ble 
Minister would agree to this suggestion. 

Indira Gandhi Grib Nirman YojDa, a 
proaramme to construct houses for the poor 
8n~ other weaker sections of the society" 
gOIDg to be taken up tbis year. This is not 
a new prosramme. During the tenure of 
the former Prime Minister Shrimati Indira 
Gandhi, one such programme to build tbe 
houses for poor was taken up. With an 
amount ranging from Rs. 500 to Rs. 4000 
per bOuse was spent and houses were 
constructed. But the houses were not strona 
enough and maDY bouses were was bed awa, 
during rains. This should serve as a losson. 
The Houses that you arc loing to build must 
be stroDI and durabJe. This programme 
should have to be implemented witb 
sincerety. Sir, in my state of Andbra 
Pradesh. UDder the stewardship of our 
beloved Chief Minister Shrj N.T. Rama Rao 
?ne such programme is already belDI 
Implemented DOW. Strong and pennanenl 
houses are being constructed with the invest
ment of Rs. 9000 per house. It bas proved 
to be a areat success. It is better. if tbe 
Central Government emulates that example 
while constructing bouse for the poor UDder 
Indira Gandhi Avas Yojna Programme. 

Sir, tbe floods are a rocurring phenomenon. 
Durin& the time of floods, the bunds breach 
and get damaged. The construction of bUDd. 
takes place after tbe floods recede. The 
Lanka Islands in my area usually are being 
affected by floods. Many irregularities tate 
place dllring tbe CODstruction work. Money 
ment for tbe construction is pocketed by tbe 
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officials and the bunds thus constructed will 
be very weak and tbus will not be capable 
of withstanding tbe flood. It is only tbe 
poor who will suffer again. Hence steps 
should be taken to see that the amount spent 
on flood control work is spen t properly. 
Flood relief programmes have to be imple
mented with sincerity if the people are to be 
rea11y benefitted by it. Otherwise tbe amount 
will go waste and people will continue to 
sutTer. Sir, in this connectioll, I want to 
say that justice has not been done while 
granting money under flood relief programmes 
to my State. Also the floods was away tbe 
standing crops mostly of the poor people 
and hence the amount extended to tbem has 
to be increased. 

Sir, in last year's budget the price of 
pan masala was raised but subsequently 
withdrawn on popular demand. Now, tbe 
Government proposes to increase the price 
of snuff which is mosdy used by tbe common 
people. It is not proper and I request the 
Hon'ble Minister not to tax the snuff and 
thus avoid the increase in tbe price of snuff. 

S'r, Banks allow a loan up to Rs. 2500/
without any security. This is ('ne of their 
programmes to help the poor especially in 
the rural areas. But Sir. this programme is 
not being implemented properly. The 
rural poor find it extremely difficult to get 
the loans from' the banks. 1n many 
instances the poor were not an owed to enter 
the bank promises The Hon'ble Minister 
should see tbat tile poor docs not face any 
difficulty in getting loans. Similarly under 
another programme, the Govt. sanctions 
loan upto Rs. 25000 for the unemployed 
youth. This programme is also not being 
implemented properly. Sir, in my 
constituency there are many cases where the 
youth who were denied the loan even after 
getting sanction letters. These unemployed 
were neither given money nor material to 
stand on "their own legs. I request the hon. 
Minister to look into this matter and see 
that at least those who produce sanction 
letters gets the loan without any delay. 

The Government increased the prices of 
Petrol and diesel. Sir, in Madras. Pal1avan 
lr~nsport made ~n Jlttempt to fUfl tile 

vehicles 00 8as. The Government should 
make an attempt to popuJarise that met bod. 
It will be more useful for the common man 
if tbe motorvebicles are run with LPG. 
Even if tbe prices of petro) and diesel 80 up 
it will not affect the common man much. • 

Primary Health Centre~ and otber small 
Hospitals in our rural areas are not function
ing well at present. Doctors refuse to wort 
in tbe rural areas. As a result, tbe rural 
people are denied of medica) faciJities. 
Hence more grants should be allocated for 
Healtb Department so that more benefits are 
given to tbe doctors etc. That. way the 
Government can induce the doctors to work 
in rural areas. 

Sir. the Hill area Development pro
grammes are bdng implemented in var;ous 
areas But it is unfortunate that the Hill 
Area development corpot a tion has not 
identified any area in my State as an Hill 
area. NeaT)Y 30% of the population mostly 
SC~ and, STs live in and around the Hiny 
regions In our State. Yet no attempt was 
made to identity these areas 8S HjJJy areas. 
~ req~est the. (,overnment to identify 
Immediately various hilly areas located in 
my State end extend all the pro~rammes 
meant for tbeir development. 

My Constituency is almost an island. It 
bas no access to other parts. as it is totally 
cut off from the land routes. So it is 
necessary to construct bridges across river • 
Godavari at Kotip,IHi and Kakinada. If 
tbese bridges are constructed the farmers in 
this area will get access to markets in 
Vijayawada and Kakinada where they CMl 

find a market to their produce. The people 
will get much needed transport facilities. 
Sol request ,the Han. Minister to talce up 
the CODstructlon of these bridges at J08&' 
during the Seventh Plan. 

My constitoency is a thickly populated 
area and consists of I 0 lakb people. But 
they have no T.V. facility. 80% of tbis 
population are farmers. Tbe number of 
students is also very hiah. So a T.V. relay 
centre 3~ould be located in my coOStituCDoJ"' ~ 
to provide T. V. faci1 ity . I hope stcPt 
would be taken to Joca te T.V. relay ceDtH 
in my evnstitucncy soon. It will provo 
boneficial both to farmers and etudeDts. 
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AmalapuraD1 has DO S.T.D. facility at 
present. Since we have DO easy access to 
other towns nearby, it is very much 
necessary for the r cople in tbis tOWD to have 
S.T.D facility. I request tbe HOD. Minister 
to provide ST. D. facility to Amalapuram 
as early as possible. 

Sir, thanking you for giving me this 
C)pportunity, I conclude my speech. 

.SHRI V. KRISHNA RAO (Cbikballa
pur): Mr. Deputy Speaker Sir, tbe budget 
for tbe year )986-87 is tbe budget of the 
poor people of this country. The Mair 
objective of this budget is to ameliorate the 
conditions of the poor masses and to belp 
tbe middle class people. 1 am very happy 
to commend tbis budget and I wbolebonstedJy 
welcome it. 

This )e:u more money bas been alloc~ted 
than lb! previous year for tbe upJiftment of 
tbe people who are below the poverty line. 
This measure is welcome and 1 congratulate 
the hone Fialaoce Minister for this. 

Various progranlmcs like IRDP. RLEGP. 
NREP have to be provided more money and 
they should be implemented very strictly. 

Indira Gandhi Avas Yojana has come as 
a been to the down trodden for providing 
them houses. I anl glad that our Govern
ment is going ahead with tbe process of 
rooting out poverty from this country. Our 
hone State Finance Minister Shri Janardhana 
Poojary bas toured throughout tbe country 
and held nlore than 5000 loan melas to 
distribute money to the poore~t peop1e. 1 
am grateful to bim' and) command his 
services. 

Agriculture must be given more impor
tancc as is given to industries. Here I 
would like to cite an example of USA. 
There tbe prices are fixed in advance every 
year befure the agriculturists go ahead with 
the cuhivation of creps. But here in our 
eoually at tbe time of harvest the prices 
of agr4cultural produce 80 down very much. 
Tbis system should not be allowed to 

*The speech was originally delivered in 
&aDa ••• 

,continue. Experts have to be aopointed by 
the Government to fix tbe prices of agricul. 
tural produce weU in advance so that the 
farmers caD get good return. Then only the 
farmer's financial position can improve. I 
am bappy that sufficient encouragement has 
been given in this budget for the develop
ment of small scale industries. 

More fuods have to be allocated for the 
rural development programmes. I urge 
upon tbe Finance Minister to provide job to 
at least one person in eacb family in the 
ruraJ areas. 

The fear of population explosion is there 
throughout the country. Our country has 
the second bi~est population in the world. 
All the plJDS would go waste jf tbe popula
tion countillues to increase. It is like 
pouring milk on the ant hiBs. The 
Government should make it compulsory for 
all couples to ba ve only two children. 

The interest rate on GPF has been raised 
to 12%. I want that tbe interest rate on 
savings bank account should be raised from 
5% to 8%. The interest of ~% per annum 
on one year fixed deposit should be raised 
to 10%. The standard deduction for income 
tax purposes has been raised from Rs. 6000 
to Rs. 10,000. But tbis bas not benefited 
tbe salaried class because of steep rise in the 
price of essential comn1odities. I therefore , 
suuest tbat the minimum exemption limit 
should be raised from Rs. 18,000 to Its. 
25,000. 

Karnataka is suffering from unprecedented 
drougbt constinuously for the past 4 years. 
The news lioe, TV report quoted the Chief 
Minister of Karnataka saying that the fodder 
for catt1e is being procured from Punjab 
Haryana and UP. The drought relief 
assistance should also be treated as grant 
and not as advance plan assistance. For 
Boods you give adhoc grant. Rural areas 
of my State are faCing the problem of 
drinkin. water. As the State is in tbe jaws 
of severe drought there is DO water even tb 
bath durina our important festivals like 
Uaadi. 10 Bagepalli in my constituency 
more tbaD ODe third of the population have 
miarated to different places. Tbese ale OD Ij 
tIIIPtJ bouca. Sir. if lOU GaD kiDdJ)' (;om; 
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with me I can show you the pathetic condi
tion tbat is prevailing in my constituency. 
After one mODth I am afraid tbat people 
in my constituency may not gct even a cup 
of water to drink. 

Every year we come here with fresh 
demands for drought relief programmes. 
Hence I request the bon Minister to take 
tbis problem seriouslY and to come forward 
with permanent solution. The projects like 
Upper Bhadra, Upper Tunga, Avinasbni 
have to be completed very SOOD. These 
projects can supply water for irrig1.tion to 
about 15 to 20 lakhs of acres. This would 
cnable one crore and 31 lakhs of people to 
earn 'heir bread aod this credit would go to 
our bon. Government. Therefore, 1 bumbly 
request our Finance Minister to allocate 
more funds for irrigation purposes. 

R.egarding education I do not want to go 
into details. Our Government has already 
taken steps to rcfrom and to improve the 
educational system in our coun try. I 
welcome the new education policy tbat bas 
been introduced by our Government. 

Tbis budget has been hailed by tbe press 
and by tbe people all over tbe country. I am 
sure that this budget would succeed in its 
objective of removing poverty from country. 
I congratulate our bon. Finance Minister for 
bringing such a well balanced budget. Once 
again I welcome it. 

I thank you for giving me a chance to 
place my views about this budget and with 
these words I conclude my speech. 

SHRI ZAINUL BASHER (Ghazipur) 
Mr. Deputy Speaker, Sir, this is tbe biggest 
step so far taken for alleviation of poverty. 
Tberefore, we heartily welcome it. 

Mr. Deputy Speaker, Sir, last year we 
bad criticised the Budget presented by the 
bon. Finance Minister, because according 
to my views that Budget was a budget meant 
for the ricb. But this time I am praising 
bim. In the Budget which be has presented 
this year. be has not only made up (or tbe 
shortcominss of the Jast year, it is in real 
'MDse a Budaet for tbe poor. More fundi 

have been provided for tbe poverty allevia
ting programme. It is a very commendablo 
step. I would go so far in saying that it is 
quite a bold step. So far no Finance 
Minister bas made so much provision for 
the poor people of the country as has been 
provided this year. In comparisoD to the 
last year, allocation of 65 percent more 
funds for the poverty alleviating programme 
is a re cord in itself. 

Sir. whatever money is provided for tbe 
poverty removal, it will be meaningful only 
when it is spent properly on those progra
mmes. I am no\. the first person to say 
this. A large number of Members of tbis 
House have been complaining tbat the 
programmes relating to abolition of poverty 
are not being properly implemented and SO 
percent of tbe money provided for these 
programmes by the Government is not 
properly spent on them. Even SO percent 
of tbe amount does not reach tbe eJilible 
persons. Our Finance Minister is worried 
to mobilise resources. Perhaps tbis is the 
reason that he has increased the prices of 
tbe petroleum products even at the cost of 
becoming unpopular. Thereby the adminis
tered prices of these products have been 
increased. Because of this concern, be bas 
taken this step. But I can say tbat if the 
poverty alleviating programmes are properly 
implemented, he need not have any worry 
then. The results which we are seeing today 
can be doubled in tbat situation. Therefore, 
the utility and positiveness of the resources 
made available for the poverty alleviatioD 
programmes is only when a better way is 
found out to implement. The money meant 
for the poor should reach them in proper 
quantity. Only then these programmes 
could be called successful. One cannot 
evaluate the success of any programme OD 

tbe basis of the papers and records submi
tted to tbe Government. The success of 
any prosrammc can be assessed in field. 
Shri Poojary gets the records and details of 
achievements from the banks here itself. 
But I will praise Shri Poojary that be lOCI 
to tbe field area also and himself lees as to 
what is tbe difference between tbe paper 
and report figures and tbe actual a~beive
ments. Similar is the position reaarctiq 
implementing the poverty alleviatina 
proarammcs. Therefore. lome metbod 
sbould be adopted, lome concrete ltep 1bouI4 



bo taken by which the representatives arc 
allo involved. ) am sorry to lay tbat 
tbouBb we give sanction for crores of rupees 
by raisina Ollr bands for tbe proararnmes 
relating to povel'ty alleviation, but we ale 
not involvtd ~hcn it comes to using that 
money in our areas. We provide tbe money 
for tbese pro~ rammes, but we have notbing 
to do with that monlY \\hen we SO to our 
areas. We cannot watch as to how that 
money is being utilised and, if it is being 
misutilised, we have no rigbt to stop its 
misuse except tbat we can write to the 
Finance Minister Rural Development 
Minister and the Chief Minister and these 
letters meet the same fate as others letters 
of this ~ort. Tbe efore, unless the Hon. 
Prime Minister takesrsome concrete measures, 
we cannot achieve to tal success. U nIcs! in 
tbe manner in which the hOD. Minister is 
looking after the work of tbe banks, poverty 
alleviation programmes are also looked after 
and evaluated in tbe field and tbe represen
tatives are not vested with the powelS, 
tbese programmes cannot be properly 
implemented. These programmes are ours, 
tbese are based on our policies and principles, 
we have formulated them and we have to 
see their results. The bureaucrats cannot 
have that affection, aspiration and dedication 
for tbeset programmes as tbe representatives 
can have. You have to pay attention 
toward~ tbis. 

Secondly I would like to say something 
about the Public Sector. Few days back 
under 'Janavani' programme on television, 
our Finance Minister had said that to raise 
tbe resources, there were only two alterna
tives, firstly tbat our public sector might 
function well and contribute to our national 
income and if it is Dot done, resources 
could not be raised tbrough more taxes, aod 
there WJ.8 only petrolium sector where prices 
could be raised to raise more funds. Sir, 
if Public sector is not functioning properly, 
who is responsible for this? "'by Public 
Sector is Dot working properly and, why 
serious atteosion is not liven towards it ? 
Today, our Public sector is incurring losses 
worth crores of rupees. If tbe Public 
Sector starts behavina properly and fetches 
adequate income, many of our difficu]ties 
can be overcome aDd the rising prices cao be 
reduced. SiD~ you have runa the ben, I 
wowd raise 001, one point about my area. 

I would have been very happy. bad the bon. 
FiBance Minister been present here. I hope 
Shri Poojar)ji would convey my point to 
the hone Finance Minister because is relates 
to bis announcement. When the Finance 
Minister y. as the Chief Minister of Uttar 
Pradesb, Shri Tiwari was the Minister r-f 
Industry at the Cenfre. A Steel Fabricalins 
Plan was announced to be set up in our 
area. The announcement was made by 
Shri Vishwana tb Pratap Singh. Thereafter 
a joint meeting of the Finance Minister. 
Industrry Minister, Planning Minister and 
Steel Minister was held in w bich tbis propo
sal was approved J)nd on amount of Rs. one 
crore was also allocated, but tbe worle: on 
this project is yet to be taken up. I wrote 
a letter to tbe Minister of Steel, Shri Pant 
who has replied that due to financial 
constraints, this project cannot be taken up 
during the Seventh Five Year Plan. The 
State Government had announced this 
project only after it was approved by tbe 
five Union Ministers. Tbe announcement 
Came from no less a person than the prescnt 
Minister of Finalice. Since, be is holding 
the Finance portfolio now, ] think, the finan. 
cial constraint would not be allowed to 
come in tbe way of this project. I hope. 
Sbri Poojaryji will convey my point to tb e 
Minister of Finance with the request that 
necessary funds for the Steel Fabricating 
Plant approved in Ghazipur district of Uttar 
Pradesh may kindly be made available 
during the Seventh Five Year PJan. 

[English] 

DR. A. K. PATEL (Mebsana): Sir, I 
thank you very much for giving me an 
opportunity to express my views about the 
Budget. I would say that this Budget is a 
Supplementary Budget. An smout of Rs. 21 
crores only is b>· way of direct taxes and 
Rs. 445 crores is by way of indirect taxes. 
That is why, I consider this Budget to be a 
Supplementary Budact. 

It has some unconstitutional features. 
lhe debt of privacy is violated by cnterins 
the bouse of assessee and non-assessee by 
the income-tax officer without searcb 
warrant. Tho Income-tax Officers are bavina 
tbe maximum black-money. Their houses 
sbould be raided by the Special Squads to 
control..... tbioas. Tbe· Dew 1[1 (; om.· &u 
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provisions in this Btdget are unconstitutional 
and un\\orthy of true democracy aDd would 
conve.rt India into a Police State. ]nsertioD 
of 1:38 of the Income.:.tax Act empowers 
income-tax authorities including Insrectors 
to enter the residence, both assessees and 
noo-assessees. A new provision bas been 
made with Section 269U which alkws the 
Department to acquire any property which is 
proposed to be sold. This provision gives 
the authority a right to enter any borne 
between sun rise and SUD set for getting 
infornuuion. 

The second pro\,j~ion a)]ows the autbority 
the power of acquiSition even in a case 
where the property was sold at a fair market 
value and even if sold to a friend or associate 
company for absolutely bonafide reasons. 
The budget has failed to create genuine 
employment opportuni ies for the unemployed 
youth. Actually the money allotted for the 
poor class people hard Iy reaches t~}em and 
we know the reasons for it. Actually, the 
budget is more for the elitist class people. 
Hon Minister in his learned speech said that 
be was bringing forward certain proposals 
for raising the revenue the burden of which 
will fall only on the affluent sections of the 
society. As I said, oflly Rs. 20 crores are 
to be imposed on tbis class of people. 

I will come to my State of Gujarat. 
This year my State is very badly affected by 

. drought and the money allotted for this is 
quite insufficient. Out of 21,000 villages as 
many as 16,000 villages are affected. They 
are facing a lot of difficulties with r~gard to 
drinkiDg water and irrigation also. The 
Gujarat Government has drawn up a master 
plan of Rs. 400 crores. The Centre should 
come out to help JiberaJ)y tbe Gujarat 
Govern.nent to overcome the difficulties. 1 
am prepared to say that tbe money allotted 
for the Gujarat State this time is not 
sufficient-

Also about power acneration, I would 
say that it is quite insufficient in Gujarat. 
Gujarat bas a lot of gas which can be utilised 
for power generation. But for one reason 
or the other . it is not utilised aDd people 
l\oltIer a lot of difticultiel. 

Also the money allotfed for family 
plaonin! is Dot 8ufficiC1lt. OD1y Rs. 538 
crores-wbich is a bare 1.4% of tbe total 
expenditure. As you know tbe population 
growth causes tbe maximum damase 10 the 
economy of the nation. lhat is wby more 
money should be allotted for tbe famity 
planning programme. 

l TranJlalion] 

SHRIMATI PRABHAWATI GUPTA 
(Motihari): Hon. Deputy Speaker. Sir, I 
welcome tbe Budget for the year 1986·87 
presented in tbis House. This is a concrete 
step in the direction of taking the country 
into the 21st century as per the determi
nation of our hOD. Prime Minister. 

Mr. Deputy Speaker, Sir. this Budget is 
constructive and full of wisdom, imaginative 
and j t aims a t removing the poverty of the 
poor and makiDg tbem happier. The 
resource mobilised by the hOD. Minister to 
collect funds will go a long way in making 
tbe country prosperous, removing unemp)oy
m\!nt and kindling a ray of hope in tbe butS' 
of the poor and poverty eradication pro
gramme would be streogthened. 

Mr. Deputy SpC'aker. Sir, one of the 
special features of this Budget presented by 
the bon. Finance Minister is that as 
compared to such a comprehensive deter
mination, dependence on foreign aid will be 
only 5 per cent. The budget cieficit is only 
6 ~r cent and non-plan expenditure is 13 
per cent which indicat~s that tbe Central 
Budget is balanced one and is development 
oriented and it shows its quality. The most 
important feature of this Budget is tbat a 
substantial amount has been set spart for 
the programmes aimed at removal of poverty. 
Allocation under this head has been raised 
by 65 per cent this year and J weJcome it. 
Besides, tbe allocation for the Rural Deve .. 
lopment Programmes bas beeD raised by 50 
per cent in this year's budaet. More funds 
have been allocated for the prOirammes 
covered under Rural Development Pro
gramme, anti poverty and po~erty eradicatioD 
programmes, National Rural Emplo)DlODt 
Programme. This programme is ulmust 
necessary and tbe man-days likeJy to be 
created tbis year tbrouah tbis propallllDl 
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will be more as compared to 1985. Tbe 
outlay bas also been increased. There ia 
93% increase '0 the allocation for National 
Rurat Employment Proarammo as compared 
to 1985 .. 86. The Government sbould see 
that tbe perma.nent assets being created in 
the rural areas through these programmes, 
besidea creation of man dsys. ate actually 
permanent or not? They will have to see 
whether work is being dODe there properly 
or not? 

You should constitute a committee of 
Parliament in rtspect of the dams, roads and 
schools that are being constructed or 'be 
community development programmes that 
are being launched. The committee so 
constituted should visit the rural areas and 
Ibould see as to how much permanent assets 
have been created this year. This would give 
flllip to the programmes of eradication of 
poverty. 

Our second pre-gramme is RLEGP. lbls 
is also a ~ry good scheme A \location 
under 'his bead bas a'so been increased 
which is an encouraging sisn. 

Another programme which has been given 
encouragement by our Finance Minister is 
for bonded rabour, expectant motbers, 
infaots and breast feeding motbers. ThiS is 
an attractive programme. But you just ,0 
to tbe country side and see whether 
nutritious food is actuaUy being given in the 
vmaps? Your scheme:: is, 00 doubt, attrac .. 
tive. but you do tak e care "f it lest it miaht 
remain on the paper onl),. The Finance 
Minister b" to en,ure that it is translated 
iato reality. We are going to spend 65 per 
QeDt of our budget allocations on the pro
Femmes of ~radication of poverty. That 
tbe Budaet reyolves around the l)fogrammes 
of povorty eradication is a good Sign indeed. 

Our late Prime Minister Shrimati Indira 
GaDd~i bad liven the sloan of cGaribi 
Hatao' .in 19'7 t and the people appreciated 
tb\a pl'OIramme and received it will. After 
her party won the elections, sbe save tbe 
ooun,., 20 'OiAt Bconomic Proaramme. I 
belolll to But Champaran District. There 
it W ... m Champara" District adjacent to it 
ad I "ould tlke to live you an instance or 
low holtow i ,our proar~ _.., in U!1t 
di.~. 
rJ ..• 
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Champaran now stands divided into two 
parts-East Cbamparan and West Cham
paran. 325 bonded labourers were liberated 
in Gaunha Block of West Champaran but 
they were not given tbeir due riibts. Our 
Cbief Minister, Shri Bjndeshwari Dube set 
up a committee under the Chairmanship of 
the coltl!ctor in early )983. The report sub. 
mitted by that committee is a startling one. 
Tbe report says that 325 bonded labourers 
bave been liberated on paper only but their 
due riShts were not restored to tbem. Tht, 
were not Biven subsistence aUowance. Even 
the cows and buffaloes given to th~m WCre 
sickly. The colJeetor submitted tbis report 
~n I st May, 1985, but nine montbs bave 
SlOCe passed . and tbar report is gatbering 
dust, 00 actIOn bas been taken 00 that 
report~ You can very well imagine as to bow 
far thlS programme is being impJemented. 

. I agree th 1t our pet capita income has 
lOC~se~ appreciable as a resuU of poverty 
eradIcatIon programmes. If we take 1970.7 J 
~s the base year, our national income has 
JOcr~lsed substantially, Today. our income 
has !Dcreased to nearly Rs. 2300 crores from 
Rs. 775 crores. 

There are two parts of tbe Budget pre
sented by our Finance Minister-Part A and 
~rt~. I welcome the concession Biven z,y 
~Im In Part B to the salaried class from 
IDcome tax and other facilities given to the 
pOOr, such as, barber, cobbltr and rickshaw 
puller. J also welcome tbe Indira HOUSing 
Sche~e .. Another point which I want to 
mention IS that '110 are going to speod Rs 
316 crares on drinking water sUPply scheme; 
in viUs8es. 

It is a very good thins and we, therefore 
welcome it, In this connection. I would Iilc~ 
to say that the tube:-wells whicb bave be n 
recently installed in the villages ought to ~ 
300 ft. deep. though if a survey ;s coaducted 
most of them would be only about SO to 60 
ft. deep. 

There are many more attractive proposals 
in tbe Budset to wbich I would lite to draw 
the attcntion of tbe boo. Minister. The II 
proposals w.iIl bring in a reveoue of Its .... ; 
CtCM.a. It IS 10od" that concession in excise 
duty has 'been &ranted to small ... IaduJ': 
tti .. , Tile .D9~ ta~ ofll9.er, NV. __ 
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empowered to conduct door to door surveys, 
and I would, therefore. like tbem to discharse 
tbeir duties witb booesty. How many 
notorious smugglers who are amassing wealth 
tbroulb anti-social activities have been 
apprehended? The raids should be con
ductod, but only geninue culprits should be 
punished. 

I would like to ask those political 
parties in Bihar. which are threatening to 
convene 'Kranti March't as to leaders of 
which party have been arraDling boarding, 
lodging and reception in Western Champaran 
during their ·Padyatra'. These political 
parties are throwing a cbaIJenge to Rajivji 
today. They must know that our hon. Prime 
Minister bas resolved to take the country to 
the 21st century and bas been working for 
the upliftment of poor vociferous)y. The 
people of this country h~ve seen it for them
selves. We have full faith in his leadersh:p. " 

1 am confident that the current Budaet 
will Dot on1y help in eradicating poverty, but 
also spread prosperity and development to 
every village in the country. I would have 
said mucb more, but I had not been allowed 
suggicient time. J tbank you, with these 
words. 

[En,llsh] 

SHRI AMITABH BACHCHAN 
(Allahabad): Mr. Deputy-Speaker, Sir, for 
a country as vast, varied and complex as 
India, it becomes an increasingly difficult 
task for a Finance Minister to present a 
Budlet tbat will appeal to aU sections of the 
society. tbat will have tbe approval of all 
sections. Some will approve of it, some will 
like It, some will disapprove of it. Under 
tbesc circumstances, it becomes im pera ti vc to 
understand wbich way we want our priorities 
to 80. 

The Financc Minister, in the openjng 
remarks of bis Budget, bas said that the 
Budpt is a totol, a powerful tool, for 
acbievina oar socio .. economic loals as laid 
out in the Plan. When we talk of socio .. 
eeonomic loals, we canoot but take into 
consideration tho fact that we are dcaliDI 
with a country 90 per cent of [whose people 

are poor and 53 per cent of whose people 
live below the line of destitution. I think 
this is a very important factor to be taken 
into consideration. Keepina tbis in mind. I 
think. tbe Finance Minister needs to be 
congratulated and the Budget needs to bo 
lauded for tbe thrust towards anti-poverty 
programmes that it has initiated. The tbrust 
of 66 per cent is indeed a very commendable 
effort and we wish to congratulate the 
Finance Minister on tbis effort. 

However, I bave one sma1J submission to 
make. During my very short ,eOUN as a 
Member of Par1iament of tbis august House 
and during my tours of the constituency and 
in the backward areas of this country, I bave 
noticed tbat the benefits of a larae number 
of tbese plans that are so grandly made here 
in this august House hardly every reach the 
poor. Some steps must be taken at least to 
educate tbose people. They must be taught, 
they must know that there are programmes. 
such as, IRDP or the 20 P<>int Programme. 
A lot of them are totally uoaware of these 
plans. I tbink some kind of a Government 
effort not only a Government effort but 
sometbioa more tbaD that is oecestary. I 
would appeal to all Members of tbis House. 
tbat we Members of Parliament, when we 
tour our constituencies, should make it our 
job to see that at least we make tbem know 
what is in storo for them. Let them know 
what is tbeir right; let tbem know what we 
write out for tbem 00, a piece of paper. so 
that all the benefits that we make for tbem 
in this auaust House reacb to tbem and tbey 
are benefited by tbem. 

The country bas advocated that proaress 
and development in tbis country will take 
place via tbe public sector. We endorse 
that thought. We also endorse the thouaht. 
the thrust, tbat has been made in tbe budaet 
towards iacreasiog tbe efficiency of tbe public 
sector. But I am afraid even here there is a 
lag. An investment of about Rs. 20000 
crores is yieldinl nealigible return. 1 think 
tbis is aa area tbat Deeds to be looked into 
very thoroughly. 

J know tba t I ba ve not had a very lona 
tenure as a Member of Parliament, but 1 caD 
say with a certain amount of confidence that 
if our anti poverty proarammos were to bo 
implemonted, oven SO%, if our public sector 
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was to increase its efficiency to 2S", this 
country would be seeiog its way to the 
lolden era. I would like to implore the 
Finance Minister to please see, to please go 
inlo the working of these public sector 
undertakings, to ensure that at least we can 
let 25% efficiency and see that these plans 
work out for the benefit of the common 
man. 

There are many other areas which have 
already been gone into in areat detail by 
other Members of this House. I don't want 
to 80 into tbem. I am not an economist 
and I cannot really talk about them at length 
in detail. I would like to come to an area 
which has often been ignored, often been 
looked upon very casually, an area which is 
so close to my mind, viz, tbe film industry. 

AN HON. MEMBER: He alway goes 
to films. (lnterruptio,.,) 

SHRI AMITABH BACHCHAN: That 
is why he knows little about it. 

Mr. Deputy Speaker, what I am going fO 

say is tbat your own Chief Minister is 
connected witb the same fraternity. My 
colleague Shri Sunil Dutt who is also my 
senior in the film fraternity, yesterday spoke 
at great length about tbe film industry. I 
endorse bis thoushts and I don't want to 
repeat whatever he bas said. I really want 
to make some more deliberations. 

First of all. I would like to inform this 
House of some very startling statistics about 
tbe film industry. The annual investment 
as far as production of films is concerned is 
around Rs. 250 crores. Our box office 
collection annually amounts to about Rs. 500 
crores. Of this Ra. ~oo crorcs, Rs. 3S0 
crores go to the Government by way of 
taxes. That leaves the balance of about 
Rs. 17' crores. Half of tbis amount goes 
to tbe exhibition ~ction for exhibitins these 
films. That leave a balance of approxi
matoly Rs. 90 crorcs. This Rs. 90 crores 
has to be sbared between tbe distribution 
section and the production section. 

Giving an all owaoce of say 20')(, as 
commission towards distribution, it leaves a 
fa,ure of al. 70 crares. Rs, 70 crores ip 

comparison witb Rs. 250 crores that baa 
been initial1y invested f Wbat I am tryiu. 
to implore you, what 1 am trying to say is 
tbat for every Rs. 4/- tbat a Producer puts 
in. he gets back just Re. 1/., a less of 7 SI){, I 
think, this is a depiorable state of affairs. 
This is the most pathetic state of affairs and 
it is a state of afain tbat needs to be looked 
into very carefully. 

(1 "terruptiona) 

This needs to be gone into very carefully. 
I want to reiterate that the taxes tbat are 
being levied on tbe film industry are the 
highest in the country even though in 
importance the film industry comes tenth 
in this land. Is this justifiable? Let me 
just give an example of tbe excise duty OD 

films. We buy raw films from the market 
and tbere is customs and excise duty on this. 
Accepted. We shoot our films. We create. 
We make a print of that film and on the 
print there is an excise duty. The first 12 
prints are free of cost but after that the 
excise duty goes up in a geometric pro
gression. By tbe time we make sixty prints. 
tbe excise duty is almost 100 per cent. How 
are you going to survive? It is impossible. 
Sixty prints for whole of India! Sixty prints 
are capable of taking care of only one 
territory say Mabarashtra. There are six 
major territories. How can we reach tbe 
whole of India by taking out sixty prints? 
We cannot afford to take out mOf" prints. 
I want to know what is the logic behind tbis 
duty. The Finance Minister bas said tbat 
excise duty is a duty which is executed and 
tben invariable passed on to the consumer, 
viz., in time to come the excise duty should 
pass on to tbe consumer. We accept that 
fact. But bow bave you treated tbe 
finished print as a consumer product. It 
must be the only consumer product in the 

,world where you have to pay for it btfore you 
can actuaJly see it. If you go and buy soap. 
tooth brush our tooth paste in the market you 
are able to see, feel and make a seJection and 
then take it home and use it. But the film 
is one medium where you have to buy your 
ticket at the booking office without knowing 
what is your consumer product going to look 
like and after entering the ban and seeina 
the product you cannot take it home. So. 
what is the rationale and on what basis tbe 
G¥ise ,",ut7 i, bein" le.vellcd on priJl", 
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Sir, tben this is not applicable only to 
the number of prints but also there is excise 
duty on tbe length of film. If you make a 
film beyond 4000 meters there is an excise 
duty levied on it. I am not able to under .. 
stand the rationale, Kindly explain it to 
me. 

Sir, tbe film is a creative piece of art. 
So~ in other words you are trying to tax 
creativity. You are trying to say tbat if 
I make a film of 4000 meters there will be 
DO tax but if I make a film which is 5000 
meters then I wiH have to pay the tax. 
Sirt it should be the criteria of the maker 
to decide as to how much lenght of bis film 
should be. He can make a film of 10 
minutes, two hours and ten bours. Let tbe 
public decide how iong tbey W8!}t to sit in 

the theatre. 

MR. DEPUTY-SPEAKER: Many 
people want to &it for hours together. 

SARI AMITABH BACHCHAN ; What 
I am trying to say is that it is like askinJZ 
an another that you are allowed to write 
tweo ty pages of a book and on every ten 
pages extra that you write you will have to 
pay excise duty. 

It is Hke telling a painter that you are 
allowed to use red and blue and jf you use 
green then you have to pay excise duty 

on it. 

Sir, the hon. Finance Minister, ul·for· 
tunately, is not present in the House tbough 
it concerns the Finance Minister. The hon. 
Finance Minister is also a creative artist 
and J wish be \Vefe preseot here today to 
beat this. He not only has the task of 
creating a commendable budget ever year, 
but the Finance Minister is also a poet. I 
have hade tbe honour and privilege of baving 
read his poems in many magazines. How 
would the Finance Minister react if be were 
to:d that after two verses, on the third verse 
tbat be writes he will have to pay excise 
duty. This bu~iness of fixing excise on the 
length of the film tantamounts to tbat. J 
am pleading against that. I want to plead 
with the Finance Mi.lh.ter 10 look in:o this 
mat ter. It is extremely serious. 1 his is 
J:iP~iD~ the dc-atb knell of the film industr),. 

We have to fiaht tbe video piracy every 
day. You drive down to Palika Bazar bere 
and you will find that illegally video 
cassettes are being sold in the market. There 
is a regular Safta bazar. Even before tbe 
films are released, they arc auctionilll our 
films here. How do we battle with the 
video piracy? We can battle with tbe 
video piracy only if we are able to beat the 
video pirate before he reaches that territory. 
We can only do that if we are allowed to 
take out tbe maximum number of prints. 
If we are able to take out 200 to 300 prints. 
we will be able to reach the various 
territories before the video pirates get tbere 
• ... (lnle,rupl/Qn:s). There is a Cinernato
graphic Act. We cornplimeni. the Govern .. 
meat (or that; that was amended also last 
year. Video was also ~rought into it. 
domain, but it is not being implemented. 
1 do not have rrudges about that. But let 
us create an atmosphere, where the film 
industry can fight tbe video pirate. We 
will be able to fight the video pirate only if 
we are allowed to take out maximum 
number of prints. That we can do only if 
this torturous excise duty is removed and 
abolished totally. 

I shall DOW make one or two morc 
points. There is a scheme called tbe 
Annunity Deposit Scheme wbich bad been 
propagated maoy ye~rs age by a former 
Finaoce Minister, a very honourable maD. 
He said, and very rightly so, that the life of 
artistes is very limited, they ba\e a peak 
period, and, therefore, their futuJC should 

. be protected because their earnings for tbe 
entire tenure would not be tbe same. He 
brought out this Annunity Deposit Scbeme. 
whereby tbe producer of a film or an artis' 
took bis remuneration, gave it to the LIC 
and opened all Annuity deposit. After 
ten years. when tbe artists had passed his 
prime, tbis annuity was given back to him 
in a staggered form. The Finance Minister 
after a Supreme Court judgement bas put 
this annuity under wealth tax. I would Uke 
to know where is tbe wealtb involved in it. 
when I do Dot even see it. It is just a piece 
of paper. I cannot even liquidate it to pay 
my· taxes. How can tbis come under 
wealth tax? We have made innumerable 
representations to . tbe Government .. ,till 
that tbis is a pnrodox. this j. an aoomaJ, 
whj~b must ~ removed. After teD )'oara, 
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when we get back our money from LIe. 
we have to pay tax, because it bas been 
brought under wealth tax. What kind of 
wealth it is "ben it is not C\CD under my 
possession ! I would illl piore again the 
Finance Minister to look this very carefuHy 
and consider l ur request, for which a number 
of representations bave alrcad)' beeD made. 

Again, I would like to make a reference 
to tbe Finance Minister, but unfortunately 
he is not here. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y): He ts in 
the Rajya Sabha ; be cannot be prcsent in 
both the Houses at the same time. And 
from here I have to rush to the Rajya Sabha 
because he has to go at 5 O' clock with the 
Prime Minister. 

AN HON. MEMBER: We are Dot 
objecting to it. 

SHRI JANARDHANA POOJAR Y : 
The hoo. Member should have understood 
that. 1 flm aho 8 part and parcel of the 
Finance ~1inistry. 

SHRI AMITABH BACHCHAN: In 
the Janavani pro~ramme ""hich featured the 
Finance Minister, he made a reference very 
good-humoured:y_ to one of the J ady 
members in the panel say;n~ that one way 
to control oue's bud~ct after the price hike 
was to forego one cinema ticket. The 
Finance Minister said it very good· humoure
dly and I hope the public, the masses of 
this country have also taken it good
bumoured'y. If they have not, then it is 
going to affect the lives of three lakhs of 
workers that are involved in the film 
industry. How much blood, sweet and tears 
80 into enticing that one chap to buy a s·x .. 
rupee ticket! Now, we know that and 
perhaps you also know. It is a Jot of bard 
work and it is a lot of hard labour. I want 
to make one mrre point. On one six-rupee 
ticket, there is an entertainment tax of Rs. 4. 
By foregoing one t'cktf and rresumiog that 
there are about ten crores of people watching 
films every week (and this is also a very 
conservative figure), you are saying that Rs, 
40 crores should not ~o to the exchequer. 
Sir J 1 hope tbe Finaoce Minister will make 

note of this point and discourage pecple 
from saying that tbey should not go to films 
because the films industry's survival is at 
stake. ADd this is a very serious point. 
I know that we provide the lighter 
moments in life not only to people outside 
this House but inside the' House as weU. 
But let me iofol'm you that our problems are, 
io fact, very seriolS and they need to be 
looked into witb great seriousness. 

I want to tbank you once again for 
giving me this opportunity to put across my 
points about the film industry with t he hope 
that the hon. Minister of State for Finance 
will pass this on to the hon. Finance 
Minister. 

15.47 hI'S. 

[SHRI VAKKOM PURUSHOTHAMAN 
In the chair] 

SHRI G. L. nOGRA (UdhampUf): 
Sir, I tbank you for allowing me time to 
speak. Before] ~ay anything, I must assert 
that I am ODe with Amitabb. S(, far as 
the whole-time film artists and film 
industry are concclned, it is they who 
provide the poor people's entcl-tajnmeot. 
He bas enlightened us for the first time as 
to how shabbily the film people arc treated 
and how hard their life is. The rea) 
position about the film industry is quite 
unknown and he has done a great servke 
by putting things right. 1 hope that OUf 

Finance Minister win consider the matter 
vety sympatheticalJy in its proper 
perspective. 

Sir, the budget, on the whole, is very 
good. It is really one of the best budgets 
that we have ever soon. But still, thcle are 
certain things in which this budget is 
lacking. and I would like to draw the atten .. 
tion of tbe hone Finance Minister to these 
aspects. All tbe surveys such as the pre .. 
budget survey, etc" and aU the statistics 
tbat we may have here, win be absolutely 
misleading unless we are able fo bold tbe 
priceline, And it is not possible to hold the 
priceline when the Government is raising 
the administered prices the administered 
prices 80 far as petrol and petrol~um 
products are concernod cannot be qucstione4. 
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I think that our economists and planners 
have a very loose policies and loose ideas 
about things. They do not take into 
account the actual performance. They 
hand)y know what is goinS on in the country. 
In my view it is not the financial provisions 
in the Budget that count, rather it should be 
actual performance. If you raise the prices 
by 5 per cent, 1 can say from my personal 
experience, tbat the performance is reduced 
at least by 25 per cent. Tbis is one thing 
which we must keep in view. These teams 
of financial advisers that you have got 
perhaps comprise of youngsters who have 
come now from universitles. They kbOW 

only the text-book theories and they 80 by 
tbem. There is a price rise. They say 
there is inflation. There is expansion of 
money. Through the administered prices 
you reduced the volume of money. Deficit 
financing was resorted to by one 01 the 
boldest Finance Ministers late Shri C.D. 
Deshmukh. He was right. when he said 
that you can have the deficit financing if 
your GNP goes up proportionately. If you 
adopt deficit financing, you do not taxed at 
all. Our present Finan~ Minister also took 
bold step, last time, when be reduced the 
tax rates and had the largest collections. 
But some people apposed him on the basis of 
outdated theories. They wanted to protect 
tho theories and not the Collections. If 
you can reduce the rate of income tax 
further, and you can collect more money. 
Same say that it is the blackmoney which is 
coming into the field and the people are 
paying taxes on that. Blackmoney today is 
acting Parallel economy. Wherever there 
is high rate of taxation, it is generall), black 
money and in turn it is acting as a parallel 
economy. If you reduce the taxes, if even 
then tbe black money comes under your 
fold and you should be bappy about it. Do 
you want para lie) economy or you want 
blackmoney to come to your fold and that 
should be kept in view. I do not know 
wby our Finance Minister fumbled this 
time. The tax rate should be reduced. To 
tbat extant it sbould be reduced determined 
by an exerci~e to determine the point of 
maximum collectives. The exemption limit 
should also be raised so Car as income tax 
is concerned. Thore are the points I want 
to make. I allo press those points. Some 
c;onceslioDs have been liven to small aeale 
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industries and we took Jot of pains in this 
Budget to explain tbat. It is true tbat a 
sliding scale system of excise duty has been 
introduced. But there was a minimum 
limit of 30 lakhs, previously for the small 
scale industries. Last year, it was reduced 
to 20 lakhs. Now, tbe small scaJe industry 
people are saying that has been reduced to 
7.S Jakhs. Everybody in the small-scale 
industry whose gross produce is upto S lakhs 
has to take the licence from Excise Depart
ment. The licence- business .hould be 
avoided. But I would say that the small 
scale industry is Mery necessary Cor remo
ving unemployment and for industrialisioJl 
backward areas by giving work to the poor 
people. Under the circumstances the small 
scale industries case should be reviewed in 
consultation with those people. I tried to 
under stand this problem but I could not 
follow whatever they are &ayiOI and whatever 
the Government are saying. I could not 
reoonciJe it. Therefore, this should be 
considered. Before, I go to another point, 
I will say that the Government has provided 
a good amount for certain works, for example 
Thein Dam. Nobody does proper planning. 
I say it is loose planning. Thein it is only 
20 kms. from BasohH town-whicb is an 
old town and also a bistorical town. 
Existing road to Basobli win submerge in 
the dam. The new proposed road will 
make Thein about two hundred kilometres 
from Basobli A barrible alternative I Now 
they should construct a bridge so tbat we 
can reach Basobli town easily. At the 
moment. if you do not construct a bridge, it 
will be around 200 kms. So. I would request 
you that the Thein Dam Authorities should 
be asked to construct a bridge over Ravi 
river. On one side there will be dam well. 
On the other side, they should make a 
bridge. 

These are the billy and backward areas. 
High mouDtains too. You make pronoun
cements that girls will be given free education 
upto Class XII. It means that to tbe people 
livins in the higbest peaks 0 f Ladakh aDd in 
the border areas. in the higbest points or 
Himachal, and of U.P •• this benefit win be 
aiven. But tbere is no school, no buildioa 
Nothing of the sort there. You are moder
nizins education without buildinas witbout 
teacbera. You ma)' start USiDI QOmputeh. 



You will aive education through radio and 
television ; but who will Jearn? Do you 
want people living in high mountains, 
in backward areas v. hich are good a part 
of India as any big city, and whose number 
is very bil, to be educated. reople from 
hill)' areas are as good citizens as people in 
other parts of India. How can you deprive 
them of these facilities? Will they serve 
as servants, coolies and porters for ages 1 
It is not accepta ble to us or to them or 
future generatioDs. The Budget bas to make 
provision for them. It cannot be done 
unless you open up tbese areas, unless are 
constructed tht-re. 

It was Nehru Ji who had started the 
Borders Roads Organization. But the work 
being done by it is very small. You have to 
open those areas wbicb are crucial even for 
defending the country. 

Forests are being cut. In Tibet, I am 
told, tbe Chinese have made thick forests. 
On our side of tbe border we have nacked 
mountains. We are not prepared to import 
plant atioD technology from china, although 
we are importing rubbish from USA and 
Britain. You import technology for making 
forcsts in those neglected ureas, from Tibet 
or China, so that trees could be planted. 
Our scientists have failed us sofar. 

It is my misfortune that whenever I have 
to speak on the bach ward areas. I am short 
of time. I hope some day I" will have 
enough time to speak on tbem. 

PROF. SAIFUDDIN SOZ (Baramulla) : 
I wanted to say a point or two about Mr. 
Bachcban's speech but now that he is not in 
the House, I must not refer to ahat speech. 
There are certain factual inaccuracies in it. 
Anyway. I will not go into tbem. 

I see some good fea tures in this Budget, 
which is innovative no doubt and it bas 
given some relief in Excise duty. It has an 
element of subsidy amounting to Ra. 2200 
crores for wheat, rice and kerosene.. These 
measures will belp poor people to lome 
'ItoDt. 

I agree with tbe Finance Minister that 
he waDts resources ; hence a tax revenue of 
Rs. 450 crores is a welcome measure, because 
taxes are to be levied. Otbtrwise there win 
be no revenu~, but it will have to be a 
graded eifort. Tbere have been internal 
borrowings and deficit financing. Despite 
deficit financing and internal t orrowinas. 
tbere is need to levy taxes. 

I am in 'agreement with tbe Finance 
Minister whom I find to be very hard 
working. His intention is not to punish 
the poor people. But we have seen the 
increase in prices on the eve of the Budget 
Session of Parliament. (Interruptions) 

16.00 brs. 

not to speak of us who belong to the 
opposition. On the eve of budget, there 
was an increase in prices of essential commo
dities which form part of mass consumption 
and some people rjght1y said that it was 
an affront to the di&nity of tbe Parliament. 
Even though I have sympathy for the Finance 
Minister with his arguments that be wants 
to raise resources, on eve of budget, very 
essential commodities was an affront to the 
dignity of Parliament-J must say humbly
that the increase in prices of kerosene, in 
diesel, in gas, in wheat and rice has crippJed 
the purchasing power of the poor masses of 
India. 

Now, it is .very uofortunate that Mr. 
Sunil Dutt and Mr. Amitabh Bacbchan 
should bring in discussion on film industry. 
It is their risht to do so, but they were not 
elected to Parliament to represent tbe film 
industry only. I don't say tbat is not Mr. 
Amitabh Bacbchan's right, but I would invite 
them to be witb me and I would tell him 
bow pre· budget increase-in prices of 
essential c(JDlmodities. in essentiaJ commo
dities has shattered the farniJy budgets of a 
greate chunk of our population. J don't say 
tbat the Finance Minister is absent as others 
said, for Mr. Poojary is bere. I invite his 
attention to this. Last time, he did not 
answer my questions whicb I raised. This 
time I would request bim to raise this i!tsue 
with tbe Finance Minister. I give them an 
idea of a family whoae income is Rs. SOO 
per mODth. I have drawn the budget for 
a famU,. I GlD 10 to tbe Finance Mlnistol,' 
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or Mr. Poojary'and show bim how a family 
of five members with Rs. ~OO per month feels 
about it. Last time you said there should be 
three member family. Now you say, two chil-
dren. Tomorrow, you may say, one child. \Ve 
sbaH abide by your advise. A family baviog 
five member:) with Rs. 500 per month as 
income bas gone below the poverty line. If 
you say. it was 50 per cent earlier below the 
poverty line, now you must have the figures 
to tell us what is the percentage of popula
tion that is living below the poverty line. It 
is not a challenge to you it is a question of 
common sense. If you prepare a family 
budget of five nlembers with ~s. 500 p~r 
month as income, with the latest IOCreaSI! to 

the prices of essential commodities. Such a 
family has decidedly p~ssed below the 
poverty line. Gas js no longer a luxur~ ; 
diesel is not an item of luxury. The family 
of five memhers baving an income of Rs. 
500 pet month bas gone below the poverty 
line. 

This budget has given some relief to 
people. but the budget does not reflect anti
poverty programme!) in a substantial manner. 

He wanted to ra ise resources. Tbere 
was a lot of wastage. l"here is need for 
economy; there is need to improve efficiency. 
If only in these areas we make some 
concerted effort, we can have a lot of 
resources. I can say tbat not only from the 
opposition side but from the Treasury 
Benches also there were suggestions to this 
effect. I was going through the speeches of 
Mr. Patel. Prof. Mahajan I found that 
both from the opposition as also, from the 
Treasury Benches. two gentlemen had referred 
to some measures whereby the Finance 
Minister could increase resources. If, on 
energy, you save only J per cent on loss of 
energy through transmiss ion, you will ba vc 
Rs. 400 crores to Rs. 500 crores and if you 
can improve utilization of capacity in 
industry only to the ex tent of 1 per cent. 
you will have another Rs. SOO crores. But 
)'ou have punished the poor people who 
have to pay now Rs. 2 for the same trans
portation for which they paid 50 paise in tbe 
past. Tbirl), paise ticket you have rais~d to 
SO paise and 40 paise ticket you have raised 
to Re. 1. Diesel. kerosene and gas. all 
these are essential commoditioa. So there 

ate m~ny areas where you could effect 
economy, you could eff~ct economy and 
save money. Look at the losses io transmi
ssion, and in enersy sector aU over the 
country. 

MR. CHAIRMAN: The bon. Member's 
time is ur. 

PROF. SAIFUDDIN SOZ: Your total 
revenue through taxes is Rs. 450 crores. 
Some hone Members on the Treasury Bencbes 
have suggeosted--or ca1culated--tbat 
c1eanising Bandh costs Rs. ~oo Crores. 1 hen 
why not discuss it with the Opposition before 
the Central Government hikes up the prices? 
Had they done it, there would have been a 
no bal;dJz. Why did you Dot gct that to 
Parliament before going in for the sav81e 
price hike? 

SccocdJy, as 1 have ~aid it, I bave 
sympathy with tbe Finance Minister, but I 
must tell him this price hike is an affront to 
tbe dignity of Parliament besides baving 
crippled the perchasing power of Vast 
majority of people. 

MR. CHAIRMAN: You wind up now. 

PROF. SAIFUDDIN SOZ: Give me 
one or two minutes more. 

MR. CHAIRMAN: I have already 
given you three minutes extra. 

PROF. SAIFUDDIN SOZ: I am 
coming to my State only now. Give me 
three more minutes, Sir. 

MR. CI-IAIRMAN 
enough time. 

I have liven 

PROF. SAIFUDDIN SOZ: I have not 
yet said anything about my State. 

MR. CHAIRMAN: What can I do ? 
Your time is up_ 

PROF. SAIFUDDIN SOZ: Give me 
at least half as much time as you had aiven 
to Sbri Bacban. 
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MR. CHAIRMAN: His party bas g)t 
more time ;!bi4} party has lot more members 
here. 

PROF. SAIFUDDIN SOZ: I have got 
important things to say. Kindly live me 
more time. 

I am not takiog much time. I will 
straiahtaway come to my State. 1 invite 
tbe Finance Minister·s attention to tbe fact 
that our State is a very backward State and 
in addition to being a very backward State, 
our waters are ruol'ing waste fully. Against 
1 ~OO MW our installed capacity is 200 MW. 
Durio. tbe last twenty months this State has 
been under the mis-rule of Shab Government, 
which was a very corrupt Govt'rnment and 
the dimensions of that corruption have no 
parallel in the twentieth century. 

MR. CHAIRMAN: You wind up now. 

PROF. SAIFUDDIN SOZ: Just a 
minute. Sir. 

You have instituted the Governor's rule 
and we have welcomed it. He is now 
having--wbat I can call- -a cleansing 
operation and we are aU happy with him 
that he bas started doing a very good job. 
He is doing some good things. But, power 
propers, who have no voice among peopJe 
will now start criticising him. So, we have 
welcomed tbe Governor's rule. But tbe 
Central Government should invite the 
Governor here and ask him about the 
measures taken and ask him to inquire into 
tbo Corruption during Shah's time. The 
PlaDoing Commission and the Finance 
Minister should ask bim to submit some 
Ion. terms proposals for the economic 
development of the State, which has been 
ruined by Mr. Shah and his cronies during 
tbe last twenty months. 

MR. CHAIR.MAN : Dr. Adiyodi. 

DR.. K. O. ADIYODI (Calicut): I am 
fully aware of the time and I take this 
opportunity to support the Budget. The 
lUidiDI principles of Indian planninl are 
provided b, tbe basic objectives of growth, 
modernisation. self -roUanco and social 
j\Jatio.. The SevOQtb five Vear Plao .Iso 

formulated with tbe above aims and 
a bsolutely there is no change from the 800d 
old practice which we are following--for 
our achievements are many ; 

From our experience, mixed economy is 
11 ot retarding the growth and progres of the 
nation but accelerates the production and 
productivity of agriculture and industrial 
sectors. At a glance of the Budget, the new 
changes, I.e. we are moving towards the 
formulation of a Jong term fiscal policy co
terminus with the Seventh Plan is evident. 
In spite of various hurdles and hazards-
national and international--against econo
m'e development and political stability. our 
nation marched forward with increased 
production and productivity from agriculture 
and industry. As we are aware, the total 
revenue of our country is only sufficient for 
defence, subsidy. non-plan expenditure and 
interest payment. We are forced to go in 
for internal and external borrowings for our 
Plan expenditure. Pla~, as stated earlier, 
demands a fresh look i.e. expenditure on 
plans should commensurate with the 
achievement-achieving target in money 
terms alone will not lead us anywhere near 
our goal. 

Thi!S Budget is not mere1y a document on 
resource mobilisation and expenditure. but 
tbis is a document for proper scrutiny by 
this august Hotlse irrespective of party 
afiiliation, for reducing the gap of haves 
and have-nots. Political criticism for 
attaining cheap and mean popularity among 
the people will certainly inflict JDore harm 
than good to the nation in achieving our 
socialist goals. 

As we are a ware, fund ing the Plan is a 
difficult task. . With utmost care and 
tremendous etTorts by the Ministry of 
Finance under the leadership of our Prime 
Minister and the Finance Minister. in 
1985-86 we could increase tho revenue 
substantially breaking hitherto records. This 
trend will aJone provide sufficient means in 
increasing the capability of the Dation for 
achieving tbe aimed goal by the beginoing of 
tbe next century as per our commitment. 

But some of my colle_sues in the 
oppositioll ~re "ainst modernis4ltiOD 
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especially computerisation. Yet otbers in 
public criticise this Budget as a Budget of 
consolidation with pOlitical tranquilisers and 
DOt growth oriented. The main reason 
they attribute to tbis argument is that ~be 
respectful citizens are harassed by tax raids 
and tbe proposal for acquisition of property 
above Rs. S lakhs is termed to be unconsti
tutional and they say tbat tbe Government 
is leading the country to a Police State. I 
am surprised to note that after going through 
the Budget documents and the boo. Finance 
Minister's speecb in this House, if studied 
deeply, no citizen of India could come 
fOrward ~ ith such a mean argument. 

By the end of tbe Seventh Plan the total 
expenditure as envisaged DOW is twice that 
of a foregone Five Year Plan. The main 
objectives are to fight poverty in coasonance 
with our socialist goal. to give r#1ief to the 
common man, to strengthen tb~ public sector, 
strengthen self-reliance, boost small scale 
industries. to launcb drive against tax evaders 
and concct more from tbe rich. 

A few items of increased expenditure. 
as stated by many of my colleagues. are 
IRDP-Rs. 428 crores. NREP-Rs. 443 
crores, RLEGP-Rs. 633 crores. subsidy on 
foodgrains including essential commodities
Rs. 2488 crores and Indira Gandhi Griha 
Nirman Yojana-Rs. 125 crores. 

So, when compared to all other Budgets, 
this is a Dovel Budget and it gives a lot of 
relief to the common man and farmers 
through loog term agricultural pricing policy. 
It also gives impetus to our industry and 
other common daily use items. They are 
goins to have a sort of price fixing policy. 
There are various benefits given in tbe Budget 
to workers, salaried class, common man, 
self-employed, small scaJe industry, handloom, 
etc. 

Coming to my State~ it is true that a 
higher allocation is provided for hydro
electric, thermal. solar, etc. But it i. tbe 
main sector by which the industry and 
agriculture can prosper. So, in my view. 
the alloc~tion in this 12 field should be 
dO{lblc, 

I D K.erala, hydro electric power _lone is 
available. A tbermal power plant is a must 
and it il a Ions overdue demand. 

In transport lector also tbe allocation j8 

meagre. I request the Railways for doubliDI 
of lines from Sbornur to Manlalore. 
Tricbur·Guruvayur~Kuttipuram and Tell· 
chery-Wynad-Mysore. 

National Highway 17 from Calicut to 
MangaJore with by passes is 1001 overdue 
and so also palgbat- Manoarghat-CaJicut 
roadways. 

Largest kilometres of inland waterways 
are available io kerala and to conserve 
energy, it can be put to usc. I t requires 8 
major input but neglecting it is not beJpinl 
in conserving the petroleum products. 

Complation of Calicut airport is a 10Dg 
overdue demand. 

In tbe cooperative sector, tbe old British 
system is still functioning, Linking up of 
credits with share to tbe poor agriculturists
MODV AT, if I may put in tbe Finance 
Minister's term-is doing much harm than 
belp to the people. The three-tier system 
of cooperative organisations is to be dispensed 
with as early as possible. 

Coconut, tbe mainstay of the agriculturists 
of Kerala_ is not included in the category of 
oi1seeds. We can save a lot of foreilD 
excbange if it is included in tbe edible oil 
sector and self-sufficiency can also be 
achieved. 

The economy of Kerala, a you know, 
depends upon tbe export-oriented cash crops, 
marine, coffee, cardamom, etc. . The major 
export earning is from pepper and ginlcr. 

Value added export is our aim but 
nothing is being done towards this end, and 
because of tbat huge and bulk quantities of 
pepper and other bill products are refused 
by foreign buyers. 

Science and tecbnology. to increase pro
ductivity, is totany urgent and even thouah 
there are &everal State and Central Ii.eies 
to belp the aaricultural sector, DotbiD8 
taD,iblc is boilll dOD,. . 
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The major wood·based industries in 
Kerala, employinl about 6,000 workers 
directly and almolt tbe double of that 
number indirectly. are in a soup now because 
of the unavailability of aoCt--wood. Larae
scale plantation of soft-wood was planoed 
for industrialisation. but due to various 
reasons it was shelved. So. to save tbe 
industries and tbe- workers. immediate inter
vention of tbe Central Government is 
demanded. 

Beypore Port is the oldset port wbich is 
Iyin, sick. Ship breaking is a bigbly profi
table venture and there is every scope for 
enlarging it for providing employment as 
well al for earning re~enue. But that allo 
is in a mess now. 

Tbere is a lot of unemployment among 
tbe educated youth in Kerala wbicb bas the 
largest density of population aod tbe smallest 
holding of land. Unless major Central sector 
industries are set up in Kera)a, employment 
opportunities cannot be created. To improve 
the economy of tbe State, it is necessary that 
productive investment and industrial 
development should be made, otberwise all 
tbe uneducated youths will not get employ
ment. As a pramium for the good work 
done by, ...the State in the overall socia) 
upliftment.~ a special grant for employment 
sbould be provided. 

To acbieve our goal. our prime concern 
is to strengthen the forces of unity and inte
grity of tbe nation for which it is warranted 
and overdue to start a mass campaign by the 
secular and democratic (orces to safeguard 
nationalism, secularism, democracy and 
socialism. 

SHRI WANGPHA LOWANG (Aruna
chal Pradesh): Mr. Chairman, Sir, I am 
aratefu1 to you for living me this opportunity 
to participate in tbe Budpt discussion. I 
rise to support the Budlet proposal. The 
Government. under tbe Jeadenbip of prime 
Minister Sbri Rajiv Gandbi has made a 
commendable achievement in many fields, 
Which need no raiteration. We should all 
appreciate and cooperate. This Budget il 
another Itride in the process of eradication 
or povert,. I cOnsratuJatc the Financo 
Miililter. He bas inC1'e8ee4 tbe allotment 
b1 "% ~~, JR"'P, N_~' 4lD4 ~J.,GP pr9-

grammes. This will bene6t the rural lectiOD 
of our people. He has also introduced a 
new scheme to provide loan through banka 
with subsidy components for the benefit o{ 
the poorer sections living in tbe ur ban areas. 

Sir, another very imporcant step for tho 
improvement of the Jiving condition of tho 
Scbeduled Castes and Scbeduled Tribes 
people is the proposal of Indira Awaas 
Yojan8. tbe Housing Scheme. This is a 
befitting tribute to our late Prime Minister 
Mrs. Indira Gandhi, who stood for the 
welfare of tbe backward peC'J))e, the Scheduled 
Castes aDd Scbeduled Tribes and the down
trodden people of the country. 

However, I would say that more emphasis 
shou1d have been given for development of 
bill areas which are stiJl very backward. I 
come from the Nortb Eastern Border 
Territory of our country, Arunachal Pradesh, 
which is still very very backward and tbe 
people arc still cut off from tbe mainstream 
of national life. Road communication need. 
Jot of improvement. The rate of literacy in 
Arunachal Pradesh is 20% which is one of 
the lowest in the country. We have no 
Railways in Arunachal Pradesh. There is 
no major industry thero. We have mostly 
to depend upon road communications. But 
tbere is a great bottleneck in respect of road 
communications. Many road construction 
projects have remained incomplete due to 
financial constraints. Out posts are still 
being fed by transporting materials by air 
through the helicopters, etc. 

The cost of transportation of materials 
by air comes to Rs. 8 to Rs. 10/- per t.g. 
So, under such circumstances, unless we 
have better road communication, the people 
living in tbe area will Qll'ver progress. Some 
of the border roads were taken over by 
BRTF (Border Road Task Force) but stiJJ 
bave remained incomplete. For example, I 
should mention tbat from Roing to Anini, 
the road was started in the year 1969. It is 
little more than 200, kms but still' it is 
incomplete, so also bound many other roads 
incomplete or Dot having improved. 

Primary scbools in the villages are in the 
from of be". bouse conltruct~ with 
bamboo and otber materials. MaDY of tbe 
~~~ ~fO 90D~~lfd 9D ~If help bNit, 
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Arunachal Pradesh has great potentialities, 
bas got valuable forests. Tree and timbers, 
and bas got many mineral resources like 
coal, limestone, granite and even oil, these 
are to be explored. There is a proposal from 
the Oil India Ltd .• to set up a mini refinery 
at Kharsang. This is still pending with the 
Government of India So, my earnest 
request to the Minister is to see that sucb 
projects are approved by the Government of 
India at the earliest, 

Arunachal Pradesh has got the generatiug 
capacity of 20,000 mega watt of power. But 
till now, we have been able to generate only 
200 m.w. There is much scope for develop
ment. There should be allotment of more 
funds. 

I do not went to prolong my speach and 
bore the hon. Members. My only request 
to the Finance Minister and Government is 
to see that the funds are allocated in a 
liberal manner so that territories like 
Arunachal Pradesh which is very very back
ward also come up along with the other 
areas of the country. There should be a 
balanced development. Unless there is 
balanced development, we cannot be proud 
of our development in tbe country. As long 
as some people remain very very backward 
in some Corner, we can never be proud of 
our development in the country. You will 
be surprised to know that in many respects 
Arunachal is lagging behind. For example. 
you take telecommunication. I cannot talk 
to my constituents over telephone from 
Delhi. If I sen d a telegram from Delhi, it 
reaches there very late. 

- One such case has actually happened 
very recently. In tbe month of January, I 
sent one telegram on 23rd January to my 
House informing that I would be reaching 
there on 28th. I reached my house on 28th 
as scheduled but the telegram reached there 
after my arrival, i.e. on 29th. This is the 
condition. In many other aspects also, tbe 
condition is 1ike that. 

In TV ,overage. although \\'e have so 
many programmes, nice programmes on 
development an~ other tbin~s by tta~ I)09r~ 

darsban, most of tbe people in our area. say 
80% of the people, are not able to see TV 
coveralC. 

I would once again implore for allocation 
of more funds for our Union Territory and 
support the Budget proposal. 

SHRI K. S. RAO (Macbilipatnam) 
Sir t I consider this Budget as one of tbe 
good Budgets as much as we fclt in the last 
Budget, it is the determination and tbe 
commitment of the Finance Minister under 
the guidance of the Prime Minister Shri 
Rajiv Gandhi that has made the success of 
this Budget and tbat has also possibly 
sbattered the doubts expressed by the 
Opposition. 

Statistics part of the various aspects are 
a1ready given in the book. 1 do not want 
to repeat any . more. But while going into 
the Budget, the emphasis that is given parti
cularly to the poverty alleviation programmes, 
the common man, the public sector and tbe 
small-scale industries all these tbings wi)) 10 
a long way once again to get a good name 
to support and to improve tbe economy. 
More t~an the allocations and tbe proposals, 
it is implementation part that brin8~ success. 
I wish that the hon. Minister will take all 
precautions to see that effective implemen
tation of all these programmes and poHcies 
is done, particularly on the 20 point pro
gramme. 20 Point Programme is universally 
accepted that it will help the poor in 
improving their Jot. Time and alain, it is 
felt by many in the country that the impJe. 
mentation is Dot going well. So,) reptat 
tbat the Finance Minister must take proper 
care in ensuring the proper implementatioD 
of this 20-Point Programme. 

In this COD text, I wish to .neotion 
possibly tbe secret of the success for the 
implementatfon of the 20 point programme 
is in identifying tbe right beneficiaries. This 
is not being done wi tb proper care with tbe 
existing infrastructure. 

( Interruptions) 

Mil. CHAIRMAN: They are com
plaining that no Minister is attending to tb, 
speecb. SOPlebod), must ta~e ~oto. 
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SHRI K. S. RAO: The intention of 
the Budget can be fulfilled in regard to the 
commo n man by the proper implementation 
of the 20 point programme and the key to 
success is only in identifying the right 
beneficiary who can generate wealth with the 
help given by this Government. This 
requires possibly, apart from the infrastruc
ture that is avaiJahle now, involvement of 
the voluntary agencies in a good nurnbtr 
which are above board, which have done 
good service in the past also, entrusting it to 
theln and then over-seeing and monitoring 
its success. A good number of youngsters 
arc available, particularly in poorer classes 
who are competent, desirous, zealous, who 
can be encouraged by giving the necessary 
training in various skills. 

As regards the products that have been 
produced by them, it' the Government is (0 

take responsibility in marketing by givi ng 
right price, it gives the right rcsuh. 

This subsidy particularly given through 
20 point programme, ~hould not be a cause 
for inflatian because of misuse. Tbousands 
of crores of rupees which are given in the 
villages arc_ on many an occasion. increasing 
the prices of commodities which are in short 
supply. The Government must think" not 
silnpty. py giviog subsidy, but by increasing 
the productive capacity, by bringing new 
tecbnology or hybrid methods or imparting 
technical skills, only be will improve the 
wealth and simply not giving subsidies. 
Consistent and effective monitoring, cutting 
red·tapism, corruption in various places and 
allowing the real benefit to ~o to them will 
add to the : uccess of the 20 point 
programme. 

The other day our hon Member and the 
Opposition Leader, Sbri Madhav Reddi was 
teHing tbat this budget was populous. 1 am 
vcr), bappy that be bas recognised that the 
budget sbould not be populous. But if you 
10 into tbe budget~ 8% of it is subsidy or 
15% is for social services inclUding subsidies. 
I wish that our bon colleague, Shri Madhav 
Reddi will ensure tbat the budget of Andbra 
Pradesh also is on tbe same lioes. 

Coming to the gross national product, 
the incrt.8.se of the GNP does not depend 
0Gl¥ upon tho omph •• il or tlao implomoo!' 

tat ion of the programmes by the Centre. 
The States also must take care that effective 
implementation is done in regard to the 
funds given to the States by the Centre as 
well as their own funds. 

Extensive study must be done by the 
Government of India and the Finanace 
Ministry before formulating the budget 
involving the economists. the industrialists, 
the trade unions. the farming communit" 
the consumers and administrators etc. to find 
out what type of tax structure and what 
type of policies and programmes win be able 
to generate more wealth as well as more 
resources for proper distribution. 

Conling to the Budget provisions~ when 
we go througb--it can be checked from 
both sides-we see that we can certainly 
still increase the small savings and the 
internal borrowings as well as the tax revenue 
as the Finance Minister has done last year. 
From tbe expenditure side, the non-plan 
expenditure and the expenditure on general 
services and the economic services to a very 
great extent can be reduced. This is possible 
and by this we can also reduce the deficit in 
the Budget. 

The budget shows that enough attention 
bas not been given for human resources 
development. If one goes into tbe details, 
by impa! ting skil1s to a common man to an 
extent of reducing C'xtra inccme of Rs. 4 per 
day, we can increase the resources to an 
extent of Rs. 40,000 crores per annum. 
With 10% of the GNP as the resource we 
can get Rs. 4000 crores which can nullify 
the deficit in the budget. 

Similarly, to-day 170 mill ion hectares of 
w8&teland is available in the country. It is 
Dot necessary that YOU should invest 
thousands of crores of rupees. If only the 
Government takes effective measures w;thout 
losing aoy time and give tbis land to the 
local poor, we can increase the wealtb of 
this couotry by tbousands of crores of 
rupees, which may even rUD to Rs. 80,000 to 
Rs. 90,000 crores. Once again, 10% of it as 
tax revenue, that is around Rs. 8000 crores. 
caD cover the subsidies and other expenditure 
simultaneously cutting down the inflation, 
controlling the prices and filling the gaps in 
the budaet. Then it does not requiro 
illQ"Cuiq thO pri", or tbo duties, 
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I have been telliog repeatedly that 
proper statistical organisations should be 
established and strenathened to analyse the 
shortfalls in various directions aDd advise 
the industrialists. the traders and the farming 
community about the product, the crop 
pattern. etc. by which we can increase the 
production, regulate the prices, save the 
foreign' exchange and maintain the balance 
of trade. If this is done, we can cut down 
imports and save a lot of foreign exchange. 
God bless tbe Finance Minister. He bas 
realised at least now that we sbould not 
allow any more imports of edible oils and 
sugar which can be produced in abundance 
if only the farming community of tbis 

country is given enoub incentives and 
remunerative prices. 

Similarly. some incentives given to the 
various otbcr producers without sacrifiCing 
the interests of the nation can improve the 
economy. 

The public sector, as everybody knows 
and the Minister also bas admitted, has to 
improve its efficiency. If only tbe maoage
ment of the public sector is entrusted to the 
professionals-not the bureaucrats-who 
consider the institute as their own and who 
thinks tbat he must work right from the 
morning till the evening and not from 10 am 
to S pm and appointments are made solely 
on tbe basis of merit and not on political 
considerations, the generation of wealth by 
the public sector would be much more than 
the Rs. 8683 crores as shown in the Budact. 
Over Rs. 40,000 crores have been invested 
in the bubli.c sector and if these were to 
acnerate surplus on per with Bood private 
&eCtor, the ills of inflation, deficit budsct etc. 

MR. CHAIRMAN : Please now concluoc. 

SHRI C. MADHAV REDDI: He is 
making good 8uuestions. Please sive him 
some more time. 

MR. CHAIRMAN: AU mombers arc 
makiol 800d su_estions. But our time is 
limited. 

SHRI K. S. RAO: 1 can UDdcfstand 
'bat tbousands of ~rores of tupce& ate beina 

spent OD social services and subsidies but 
I cannot understand why particularly some 
important sectors are oot liven enough 
budgetary money once again when tbey could 
generate surplus funds to feed social services 
and subsidies. 

( '"te,,.upliolU) 

Sir, enough attention bas not been paid 
on tbe population control. Whatever be tbe 
amount of generation of wealtb, unless tbe 
population is checked tbe problems of the 
country and economy will contioue. So. 
immediate steps are to be taken by allocating 
necessary funds to cheek the growth of popu-
lation. (lnte,.,.uptlons) It is not the allocation 
of funds alone tbat matters. Givins necessary 
permission for or clearance to certain projects 
is a must.. For example in Aodbra Pradesh 
there are two projects viz. tbe Polavaram 
project and the Te)ugu-Ganga project, they 
will bring wealth enormously. It is not 
only for tbe State of Andbra Pradesh but 
also for the nation 8S a whole. This point 
must be taken into account that clearance 
of such projects not in the interest of the 
State alone. The Polsvaram project aJone 
costing Rs. 1284 crores. It generates 750 
megawatts of powrr and irrigates nine lakh 
acres which will bring a wealth of Rs. 500 
crores per annum from agriculture apart 
from the industries based on 750 MWs of 
power. 

Sir. while decidina these things, tbe 
Central Government must think of generation 
of wealth which is very essential and not the 
petty differences or the mislikes wrona 
policies of some State Governments, tbe 
wrong policies of tbe State Governments 
should not come in the way of generation of 
wealth. I would request the Government 
to take all these aspects into consideration. 
Real generation of wealth is dODe by cleariDI 
sucb important projects. 

Thank you very much, Sir. 

MR. CHAIRMAN: Mr. Hannan 
Mollah. your party bas, in fact. 00 time Jeft. 
Please tl')' to bo vefJ brief. 
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SHRI HANNAN MOLLAH (UJuberia): 
Mr. Chairman, Sir, at this fag eod, I have 
Dot much time to speak. I want to make 
only a few points. Firstly, in the economic 
review, it bas been accepted tbat because of 
the wrong pricing pol icy adopted by tbe 
Government, regarding agricultural produces, 
various imbalances are tbere. DistortioDs 
are emerging in the cropping pattern. The 
qriculturists are not getting remunerative 
prices for most of the produces like cotton, 
susar cane wbea t and paddy. ) want to 
mention two of the products of my State 
West Bengal and the Eastern Region, Assam 
and someother parts also. First, I want to 
mention about jute. You know, Sir. jute 
is a very important produce. It bring good 
foreign exchange for our country. As we 
produce jute in our State aod Assam aod 
some otber places, we sacrifice a Jot of land 
for, we cannot produce rice etc. EarlIer tbe 
arrangement was quite different. The jute 
price will be ooe and a half time more than 
tbe price of rice. But DOW, unfortunately 
tbe prices of jute are going down and down 
and the peasants \1tho are producing jute 
are going poorer and poorer. Tbe jute 
producers are severely exploited and this 
question should be taken into account. 
Sir, the farmers, who are growing jute, are 
demanding alleast Rupees fJOOj - per quintal 
but tbe Government is not agreeing to live 
them more than Rs. 225/- per quintal. 

MR. CHAIRMAN : Tbe demand is 
reasonable. 

SHRI HANNAN MOLLAH: Sir, the 
Government Should accept this reasonable 
demand and tbe jute prices should be settled 
accordinaly; otherwise it will ereate 
problems, for our jutc industry. In tbat 
way. it will create a problem for our foreian 
exchange earniug. 

Tbe secoDd tbing I want to mcntion is 
abou~ betel leaves. In Welt Denial aod 
Assam, wae portioD of land is used for 
produciDI betale leaves. Tbc betel-leaf 
Browe" are faciDI serious pr~blems. The 
total production of betel-leaf 10 our country 
is to the t~e of Rs. 450 crores. About 1 S 
laths famijies are directl" cDlascd in betel
leaf productioD, and in tbe business all 
over the country lakba of people are 
COPied. But tbeto arc 80 man), problema 
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which tbe beteJ·lear growers are facinl" 
There is DO proper transport available for 
transportation of betel-leaf which is a 
bigbly perisbabJe commodity. There should 
be proper transport available to them. 
Government has also failed to explore the 
possibility of exporting betel-leaf to other 
countries. I urge upon tbe Government to 
give these growers a proper price. to develop 
proper transport and also to expJore the 
possibility of export of bete, .. J~af to otbcl 
countries. 

The next J')Oint I want to make is 
regarding this Budget. Much bas been said 
about increased allocations to anti-poverty 
programmes. 1 would like to point· out tbat 
there is only manipulation and juggJery of 
figures here. It is c1aimed that tbe allocation 
for rural development has been increased by 
6S per cent. But they are comparing it 
with tbe Jast year's budget estimates. I( 

tbey compare it with the last year's revised 
estimates, the increase is only 22 per cent. 
They are saying from roof-tops that they 
have done this miracle. Even this 22 ptr cent 
increase will be negated by the price-rise. 
They are only trying to befool and hoodwink 
tbe people. They are shouting aU these 
things from bouse .. tops. I want to tell tbem 
that tbey canno~ befool all the people for all 
tbe time. 

Regarding RLEGP. tbe actua, increase 
is only 4.45 per cent when you compare it 
with tbe revised estimates of Jast year. It 
bas been increased from Rs. 606 crores to 
Rs. 636 crores ; tbe increase is only about 
4.5 per cent. But they are shoutioS from 
house-tops tbat they have increased the 
allocations so much for anti-unemployment 
programmes. 

Regarding NREP also, it is known for 
its notoriety for pilferage and misuse. 
They spend the money through contracton ; 
a lot of money is consumed by tbe middle
men and tbe benefits do not reach the poor. 
This point bas been raised from both sides 
of tbe House. 

B.caardiDa unemployment, the Dumber of 
the fIIisterod unemployed is a bout 
~t'S.OOtOOO. In tbe last one year bow maD)' 
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people have got tbe jobs, we do Dot know; 
Government bas no proper figures regarding 
tbis. 

So. this Budget is not helping the 
peasantry, it is not helping tbo poor. 
Ultimately tbis Budget will create unprece
dented unemployment in the coming year; 
it will create inflation and will throw a larger 
burden on the common people. It will 
perpetuate illiteracy in our country and the 
people will have to remain under eternal 
poverty. They are shouting so much about 
anti- poverty programmes, but this Budget 
will only land the counto into perpetual 
poverty, perpetual illiteracy aod unpreceden
ted unemployment. I condemn this Budget 
and I oppose it. 

SHRI SALEEM 1. SHERV ANI (Budaun): 
Mr. Chairman, Sir. 1 rise to support the 
Union Budget for 1986-87 presented by the 
hone Finance Mioister. This Budget has 
been well received by all sections 
of tbe society with only a slight 
reselvation about the uncovered deficit. I 
would request tbe hon. Finance Minister to 
give bis clarification on that so that this 
doubt is also removed. 

This Budget provides further thl ust to 
anti· poverty programmes, promotes self· 
reliane and gives relief to the common man. 
This Budget also shows consistency with 
liberalisation of the economy and 
also With the long .. term fiscal policy. 
It also proposes to promote the development 
of indigenous technology and indigenous 
research. I am sure that jn times to come 
our country will benefit a Jot. A lot of 
Members have spoken on all the aspects of 
tbe budget. I would just like to keep my 
stattment very sbort-to just two or tbree 
points. 

Our Government stands committed to 
root out corruption. But bas the Finance 
Minister or tbe HOD. Finance Minister 
carried out an exercise to see why is rbere 
corruption? Wba t are we paying the 
people' What are the benefits that the 
people are enjoying? If we Jook at the 
salaries of tbe middlo class or tbe Govern
Plent employees, wbat is tbcir take bome 

salary? A ro we paying them eoouah? If 
we look at thinls practically we will find 
tbat today to have an income of at least Rs. 
4000 a mooth is not a luxury; but it is a 
necessity. The Hon. Finance Minister bas 
given some r~ lief on tbe standard deduction 
and I cODgratula te him for that. But this 
relief is not enough. We have to see tbat 
at least Rs. 48000 a year is a tax-free income. 
then only we will see a cultural change in 
our country. 

The other point that I want to make is 
about the anti poverty programme. A lot 
of Members have expressed their reserva .. 
tions about it. We come out with very 
good scbemes, we come out with very good 
programmes; but what about tbe implemen
tation of these programmes? Unless the 
Government develops a proper feed back 
system by which we can monitor the 
programme, get the feed back from the 
people for whom tbese programmes are 
meant, we will not get the true picture. We 
win get only figures which will not reflect 
the truth. 

We claim that so many people have 
been benefited by these programmes; but 
when we talk to these people, when we go 
to our constituencies, we find what tbey 
are not even aware of these programmes. 
This causes a lot of problrms. The 
Government bas a lot of macbinery. I 
find that they have an Information Officer 
in almost all tbe districts. Why can 9 t our 
programmes be cyc10styled and sent to 
each and every Village Pradban, so tbat tbe 
people are aware of what the Government 
wants to do for them 1 

Lastly, Sir, I would like to make a point 
on th~ MODVAT. This is a new scbeme 
which tbe Government is introducing This 
scbeme will help in controllio& prices at 
the conSumer level and needs all the 
encouragement that it should get. But 
there is a slight confusion, about this 
MODV A T scbeme. 1 feel tbat tbo HOD. 

Finance Mjnjster shoutd sive directives to all 
the Excise Department in every tOWD to )I 

explain this scheme to the people who are 
gains to benefit by this-the small and tbe 
large industries. The MODVAT scbeme will 
decreuc the cost of tbe final product tbroUJh 
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tbe availability of instant credit or tbe duties 
paid on the inputs and consequential reduc
tion of the interest costs. MODV AT should 
beDeftt both the consumer aod the exporter 
aod is certainly a more scientific way of 
taxiDI goods. I would like to thank you 
for tbe opportunity that you gave me. I am 
also proud tbat I could beat the ben. 

MR. CHAIRMAN : Since you told that 
you would take only a sbort time" I did not 
riDa tbe bell. 

SHRI T. BASHEER (CbirayinkU): Sir, 
with great pleasurse I support the budget. 
I also take tbis opportunity to congratulate 
tbe Minister for thiq marvellous work. 

This budget bas proper direction aod 
perspective. Opposition would not agree 
to it. As usual they have criticised it. 
criticised the Hon. Minister, the budget and 
the Government. 

Due to lack of time I am Dot going into 
all these tbinas. When I see the attitude of 
the oPflosition I am reminded of a 
Malaya)am poem. It can be translated 
like tbis : 

"Even in the mammory glands. 
full of milk, 

The mosquitos prefer the blood 
rather than the sweet milk. H 

Sir, I would like to confine myself to 
two.tbree important aspects of the Badget 
presented by the bon. Minister. Firat.8s 
my colleagues have repeatedly said it Jays 
stress 00 tbe public sector. Last year after 
tbe Budget our Opposition friends criticised 
it as pro-rich, anti-public sector and a 
deviation from our commitmen t to Socialism 
and so on and so forth. 

Sir, the fundementals of our social and 
economic stratcsy were laid down by 
Panditji and lndiraji. Our commitment to 
that stratclY bas been cODsistent. We bave 
to build an Independent and modem 
economy. Self-reliance is our objective. 
This could be accompUshed only throup 
plaDnina. Tbe CODIre8S and the Conaress 
Ooverpmcnt bave never waivcrcd from Ibis 

path. Botb tbe Congress party and the 
Congress Government are proud tbat tbey 
bave built a strong public sector cspeciaJly 
in the key sectors of the economy. The 
people of this country know tbis. The 
smoke screen spread by the Opposition couJd 
not mislead the people of this country. 

The hone Minister bas correctly put it 
and I quote: 

"Public sector has a key role in bringing 
about the transformation of our economic 
structure. " 

He continues further : 

"There are also a number of public 
enterprises wbose losses bave become a 
drain on the resources of the nation." 

Tbe bon. Minister has also said that 
Government will be taking steps to improve 
the situation. Here I would like to say tbat 
much bas been said in tbe past also about 
improvement in the efficiency and producti
vity of the public sector but the result bad 
not been satisfactory. We ha~e to do a Jot. 
Radical changes are required to improve the 
situation. The management of tbe public 
sector should be accountable for results. 

Sir, the second aspect I would like to 
touch is about aoti-povert)' programme. As 
already much bas been said on this topic I 
would not go into tbe details but I want to 
say that the 20-point programme is the mq"a 
carta of the poor people of this country. 
We want to reiterate our commitment to 
great lodiraji's war against povert,. It is 
this context that tbere is great emphasis in 
the Budget on 8oti-pt'verty proaramme. It 
is a welcome meastlre. ' The Budget envisages 
schemes and programmes for urban poor. 

17.00 hrs. 

The next point tbal I would like to 
make and on wbich a serious discussion haa 
taken place in this HOUle the other day is 
tbat some States are not utilizing tbe 
allocations made for anti-poverty 
proarammes. There bas been shortfall in 
expenditure aplnst tbe total outlay for tbil. 
U is veq <listurbin,. Tfle .Government 
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must Jook into this matter .. monitor these 
programmes and keep a vigilance regarding 
implementation of these anti-poverty 
programmes. 

Lastly, 1 come the approach for making 
proposals for raising the revenue in tho 
budaet. In tbis bud let presented by the 
hOD. Minister, tbe burden falls on tbe 
aftluent society. Nobody will ssy that a 
budget witbout any taxation is the best 
budget only because tbere is no taxation. 
But wbat is tbe taxatioD meant for, that is 
the important question. To carryon the 
business of the Government, taxation is 
required. That is true.. but tbere is also 
a social obligation in raising the resources. 
in imposing the taxes. What is tbat? I 
would say tbat it is to prevent disparity 
between tbe rich and the poor. That is the 
social obligation. I, therefore, congratulate 
tbe Finance Minister for that approach in 
tbis budaet. I would be happier if in the 
coming years this approach is strengthened 
furtber io the budget. I hope tbat tbe 
Government will certaing move forward in 
tbat direction. 

Now, I come to one or two points 
relating to tbe problems of my state. I 
will be failing in my duty if I do not touch 
upon the serious problems of my State, 
Korala. Kerala bas limited land area of 
39.000 SQ. kms. Tbis. narrow strip of 
beautiful and fertile land produces commo
dities like tea, coffee, cardamom and other 
plantation crops and earns a lot of foreign 
exchange. I am not going into the details 
of fate of our cultivators, because that bas 
already been hiahligbted by other Members. 
Kerala bas areat potentials for development 
of materials and human resources which 
remain untapped. 

The per capita Central investment in 
industry in tbe State is very low. The 
problem of educated unemployed in the 
State is acute. Tbe figure of educ'lted 
uoemployeea stands at a stager ina fiaure of 
23 latbs. Kerala is a Stato which is 
itldostrially very backward. There is no 
beavy industry uait in public sector except 
tbe RMT Unit at Kalamassery. There is no 
major railway iodaatrial establisbment oor 
aD1 or4lD'Q~ r .. cto~ 

I have received a repl, to my Unstafred 
Question OD 25th February, 1986 from tllo 
Government that there is no proposal under 
consideration to let up any heavy industry 
unit in tbe State duriol tbe 7th Plan. Jt is 
vcry distressioa and disturbiDa. The 
tradjtional industries of Kerala like coir. 
cat bow and bandloom are in the doldrums., 
I would draw the attention of the Government 
to come forward and help these sectors. 

Thousands of our youngmen are work in. 
in tbe Gulf countries. Now, tbe situation 
is ta1cina a new turn. The remittance from 
those working in the Gulf countries was at 
one stage more tban tbe State reveftue per 
year. But DOW tbe Gulf boom is over. Tho 
exodus back home has begun. This will 
bave serious repercussions on tbe economy 
of the State. So, I would plead with tbe 
Minister to take necessary steps immediately. 

SURI DIGVIJAY A SINGH (Rajgarb) : 
Sir, I stand up to welcome tbe budget 
presented by the bon. Finance Minister. Sir, 
we have lived upto tbe promises tbat we 
made to tbe electorate. We have said tbat 
we shaH not tax the poor and Jower middJe 
class. And we have not taxed them. For 
tbe first time, urban poor, such as cobblers. 
rickshaw pullers, washer men, porters, 
sweepers, barbers, hawkers, etc. have also 
been included in the ambit of financial aid. 
We should be very careful because there 
may be a flood of beneficiaries asking (or 
to tbe implementing agencies, so that tbe 
poorest of tbe poor are chosen and tbe 
scheme should be well thought of and well 
structured also. 

17.06111'8. 

(SHRI ZAINUL BASHER In the Chair] 

6S per cent of iocrease in the anti
poverty programmes is another promise 
wbicb we have fulfilled. We bave also . 
fulfilled our promise with retard to tbe 
lodira Awas Yojana for the Scheduled Caltes 
and Scheduled Tribes.. But regardiol tbe 
scbe~e pertainiog to the State Governments. 
we should be careful and we should see to 
it that it is fairly ftexibJe so 8S to suit the 
livin. cooditiool of a parti~"a .. St •• or It 
patticullw -rea. 
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'We have allO broopt in a scheme for 
accident insurance to municipal sweepers 
aDd portera. Concessions to labour bave 
been provided. There bas been an increase 
in tbe rate of interest on the GPF. We 
ba ve also liven concessions to fixed income 
groups. 'Cheaper foodgrains are being 
provided to the tribals and this is ODe tbe 
most important things and we congratulate 
our Primo Minister who bas fu16lJed his 
promise. 

- Wo have also promised tbat ours would 
be a Government tbat works faster. By 
showing S per cent arowtb in 0 NP, 7 per 
cent growtb in industrial production, 1 S per 
cent growth in thermal power generation, 9 
per cent growth in railway freigbt, 10 per 
cent growth in coal Productlon~ 22 per cent 
increase in tax collection, incrtase in tbe 
plant load' factor of tbe NTPC tbermal 
"lant, etc. are an indication that here is a 
Government that works faster. 

But tbe most disappointing features of 
the last year's Budget has been the poor 
response from tbe pub1ic sector. It was 
promised that the resources from tbe public 
sector will be about 53 per cent and tbe 
remaining 47 per cent from tbe Budget. 
But was see in 1985-86 that only 34 per cent 
is comiDg from the public sector whereas 66 
per cent bas to be fulfilled through the 
Budget. This n8 turally puts a severe 
constraint on the budgetery system and a 
very serious look into tbe public sector 
working is called for by the Government. 

Sir, wasteful expenditure should be 
curbed in tbe public sector enterprises. 
Performance of all the public sector units 
which have a tum over of more tban Rs. SOO 
crores should be discussed in Parliament. 
It bas been the practice tbat tbeir performance 
is discussed in the Parliament, but there are 
so many enterprises in our country on which 
there is no serious debate in tbe Parliament. 
Therefore,· I would request our Finance 
Minister and our Prime Minister tbat a1l 
public sector enterprises with' a turn over of 
more tbah 500 crores of rupees sboukl be 
dJ.cUlsed in tbe House of ParUa~ent 80 tbat 
tbedr acts of omilsion and commission are 
diacuased tbrough1y an" the ma~aler8 and 
tsars of the public Mletcr enterpriaes are 
bJ'Ou,bt to b9oJt. At t~e ... time~ I w~nll~ 

allo like to mention that there are a number' 
of uneconomic public sector enterprises iD 
the country, whose functioning need. to be 
looked into. We should take clear cut· 
decisions to close down all these unecom~ , 
units. 

Purchase of machInes and material is 
one of tbe greatest sources of corruption in 
the public sector enterorises and this bas to 
be closely SClutinised. In tbe last year'. 
Budget, the rationalisation of tbe direct taxes 
was done and this bas contributed to a very 
large extent in the realisation of tbe higher 
revenues. I feel that you have gjven a 
concession to' tbe fixed income groups by 
increasing the limit of standard deduction 
from Rs. 6,000 to Rs. 10.000. I feel that 
this should be given to the self-employed 
people also. There was a promise made in 
the last Budget speech that the non-plan 
expenditure would be cut down, but we see 
that it has been increased by Rs. 2463 crores 
which proved to be determentaJ in our last 
year's economy_ I propose tbat the Finance 
Minister should corne about with a ftat cut 
of 5 per cent in aU the non-plan expen
diture of all the Departments. if he doe. 
that the total deficit of the Budget would be 
reduced to half. The major contributors in 
tbe non .. plan Budget is subsidy to tbe feed 
and fertilizer sectors. The efficient of tbe 
Food Corporation of India and tbe fertilizer 
projects of this co un try bas to be improved 
so tb.t the subsidy component could be 
reduced. I am sur-: some exercise must 
have been done by the Minister t but at the 
same time, a very serious look bas to be made .. 
There an imbalance in tbe foreign trade and 
I would request the Finance Minister to have . 
a look at tbe import policy and to see 
whether we have to import technolos)' of 
conlumer and luxury items or not. We . 
should be careful in our import policy 10 
that tbe foreign trade imbalance is not. 
create. 

Sir, agriculture is ODO ·of the major.' 
sector of our GNP. There it haa to be 
iocreased. In tbe production of oilseed.,. 
pulses and lu,arcanc, the import bilJ 'hould 
be reduced. The biasest incentive to the, 
farmer is tbe Price incentive. I wowd, 
request the boo. Financo Minister aDd- tho l 
~o~. frim, ~iD~'or. if tbe, w.~ ~ ~IP"·~ 
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in the cropping pattern, a definite price 
incentive to the farmer for tbat particular 
crop to be given if you want tbe import 
bill to be reduced. 

Now, a special scheme for soyabeen 
production in Madhys Pradesh was given. 
I want thut to be continue in the industrial 

. sector also. If you see that Budget. a very 
marginal percentage bas been given to the 
village and cottage industries which give the 
maximum employment in this country. I 
would request you to raise the budgetary 
prOVISIons of the cottage and village 
industries so that it can be improved. The 
subsidy given to the lat ge and medium 
industries also, a very close look bas to be 
made so that the benefits of budget do not 
go to the large and medium industries. 
They should be given to· the cottage and 
village industries. 

I propose, an increase in the K VIC 
Budget also. But at the same time, very 
close monitoring bas done in the KhQdi pro
d uction because the subsidy has been mis
utilised by giving higher figures ~f 

production. 

In conclusion, I would say that the hOD. 

Prin1e Minister in his historic speech in 
Bombay had challenged the nexas of the 
corrupt three in the country-the corrupt 
businessmen, the corrupt bureaucracy 
and the so caned power broker. By 
the actions in the followin~ months. he' 
bas shown his will to act against the nexas 
of the corrupt three. I strongly welcome 
the action taken against the big houses. 
1 would conclude, but at the same time, I 
would request that harassment by the lower 
officials, businessmen or for that matter any 
person shou1d be curbed so that the honest 
effort which the Prime Minister is making 
to curb the blackmoney a nd taking action 
against the hoarders and the profiteers is 
taken in the right direction. There is a 
very powerful lobby in this country which is 
trying to scuttle the move made by tbe hon. 
Prime Minister and t he Finance Minister. 
We have to fight it out, and tbe masses today 
have to fight this battle. There should be 
no compromise at any levt), I strongl), 

recommend tbat tbe strong action taken 
aaainst all these perS(.IDS should ae mote 
striolent. 

I welcome the Budget. And I tbank 
you for the opportunity given to !DC. 

(Tranl/atlon) 

SHRIMOHD.MAHFOOZALIKHAN 
(Etab): Mr. Chairman, Sir, Is Shri Bairagi 
present in the House? When the hon. 
Finance Minister had presented the Budget 
in the House, be had quoted an urdu 
couplet. I would like to reply back in 
verse, I would like to read an urdu couplet 

Bahut Shot SUI te the Pahlu Mein DII Kat 

Jo Chira to Ek Korra KhoolJ ka NikkI". 

The same is true about this Budget. I have 
quoted tbis, becau~e there has been much 
din about Budget for the last two or tbree 
days . (Interruptions) 

SHRI RAM PYARE PANIKA 
(Robol'tsganj): How can )'ou say tbat ? 

(/nlerrqplions) 

[English] 

He cannot say that, because here is 8 
Minister taking down notes ..... 

[Translation] 

SHRI MOHD. MAHFOQZ ALI KHAN: 
Kindly listen to me first. You get immidia .. 
tely provoked as soon as you hear a couplet •. 
You will get blessings at the end. Regardina 
Budget I had only to submit that everyone 
bas expressed his own view about it. What
ever one thinks or feels, be expresses it in 
that way. To my mind tbis Budget is a 
mere formality. In fact the Budget waa 
presented much earlier It when the die6CI. ' 
pc=tro) and frrtiliser prices where hiked. I 
fail to understand as to wby the prices of 
petrol, diesel, fertiliser and medicines were 
hiked prior to tbe Budget? Tears bavo 
been shed and now this is mere consolation. 

SHRI RAM PY ARE PANIKA: Thit 
is mere eye-WIsh. 
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SHRI MOHD. MAHFOOZ ALI KHAN: 
Yes, it is just an eye·wasb. You are 
sitting in this House. Kindly go and visit 
your constituency and see for yourself as to 
what is bappenning there .. (Interruption.J) 

MR. CHAIRMAM: Kindly let him 
speak. Mohd. Mahfooz Ali Khan Sahib 
why are you discussing it with them. You 
address me and not them. 

SHRI MOHO. MAHFOOZ ALI KHAN: 
Mr. Chairman, Sir, for examining a bndget, 
we have to see it from maoy aogles. This 
is a deficit Budget. It is therefore but 
natural for the Government to levy taxes to 
raise the resources and to cover the deficit. 
The Government bas levied taxes in such a 
way which has benefited the industrialists. 
You only look towards towns and cities. 
I request you to see the plight of those 
women in the rural areas who deJive r 
children on the foot paths, do not have 
much to eat or cover their bodies. Those 
wbo speak he,..:. they should visit their 
constituencies and only tben will they come 
to know about criticism. The criticism of 
Budget is not going on in aeroplanes, hut 
it is going on at tea-stal1s at railway stations 
and in the railway compartments. It is 
beiDg criticised by those who are badly 
affected by it This Budget does not have 
anything special and instead it bas been 

~ prepared keeping in view the Congress party's 
manifesto. There is nothing else in it. 
Much bas been said about it from both the 
sides, opposition as wen as tbe ruling party 
have given statistics to support their view 
points, but I would not like to repeat it. 
I would like to submit that our hone 
Finance Minister-who bas been an ex-Chief 
Minister of Uttar Pradesh-had launched a 
campaigD to liqudate dacoits and goondas 
from Btab district. No doubt he was 
successful in liquidating many notorious 
dacoits and goondas, but has be ever tried 
to find ou t tbe reasons as to why so many 
YOUDI men take to dacoity and aoondaism 
in tbis area? Why is it a poor and back
ward district? Etah is the most backward 
district in Uttar Pradesh. Neither any 
attcntlon bas ever been paid to it Dor any 
provision been made in tbis Budaet lor this 
diatriot. 

The work on the railway line which was 
being constructed in the area has come to a 
standstill. If it is extended it can improve 
the situation there and benefit tbe district. 
There is DO Government corege, no good 
hospital and no industry in the area. 

When Sbri Narayan Dutt Tiwari was the 
Chief Minister of the State. be convened a 
nleeting on 16.6.85 in Efah district and pro
posed to set up a spinning mill there. Now 
tbat spinning mill is not being set up there 
whereas it should have been set up. Instead 
of setting it up in the most backward alea 
of the district, it is b~ing set up in a better 
off area. 

I think it should have been set up in 
Aliganj area, which is tbe nlost backward 
and crime prone area in my Constituency. 
Instead of that, the Congress MLA is trying 
his level best to set it up in his own 
Constituency. There is need to see it in 
the proper perspective. 

The Ganga flows through our district. 
There is need for a bridge on it to link 
Badaun to Etah. I, therefore, request the 
Government to make provision for it in the 
current Budget. This would help in pro
viding a link between Badaun and Etah. 
This bridge should be constructed at Kadar 
Cbowk or Kadarganj. 

SOME HON. MEMBERS: We support 
tbis proposal. 

SHRI MOHD. MAHFOOZ ALI KHAN: 
I will also not let you speak when it is your 
turn. When you speak, we remain silent. 

MR. CHAIRMAN 
wasting your own time ? 

Why are you 

SHRI MOHD. MAliFOOZ ALI KHAN: 
I woul;! like to say a few words about anti
poverty programme. Is the 20-point 
proaramme being implemented in Jetter and 
spirit? The brokers are pocketing the 
money advanced by tbe banks to the poor. 
The entire loan goes into their pockets and 
the poor is deprived of it. The corruption 
is so deeprooted and has crossed all limits 
that at times aDO wonders whotber there Ii 
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" any Government in the country at all or Qot? 
'Tbere is no limit to corruption among 
subordinate staff and employees. There is 
an uraent need to improve the prevailing 
situation. 

SOMB HON. MEMBERS : We support 
even that. 

SHill MOHD. MAHFOOZ ALI KHAN: 
I will not add much to this and request the 
'Government to pay heed to. what I have 
said. There is no sugar factory in Btab 
district. I do not know as to what I should 
draw the attention of Goverornent as there 
is Doting in my district? The hone Finance 
Minister win arrive just now and say : 

Fakirana Aaye. Sada K"r Chale 

Mtyan Khush Ra/ro, Hum Dua Ka, Chale. 

He will sa, this and return back. 

SHRI NARENDRA BUDANIA (Churu) : 
Mr. Chairman, Sir, I tbank you rar Bivina 
me an Opportunity to take part in the 
General D.iscussion on Budget. This is my 
maiden speech as 1 have recently been elected 
to the House. 

J rise to welcome and support the 
1986-87 Budget that has been presented by 
tbe hone Finance Miniftter in this House. It 
is a very balanced Budget. Tbe Budget fully 
meets the expectations of the people for 
wbich I tbank and congratulate him. Pro
posals and programmes contained in the 
Budget will take our country forward on the 
path of progress. I would like to fhink our 
young Prime Minister on behalf of poor 
people of our country, for such a fine and 
balanced Budget presented under his leader .. 
ship. Provision bas been made in the 
Budget for National Rural Employment Pro
gr1i mme and Rural Landless Employment 
Guarantee Programme whkb arc such 
programmes which will take our country 
towards prosress. 

In our country 80 per cent of our popu
lation is Jiving in villages and they also 
expect development of their villalos aDd tho 
rural poor who are landless also expect 

eome employment for them. Our hon. 
Finance Minister bas taken due care of tbem. 
These proarammes are very useful for our 
rural development. Schools and hospital 
buUdinls are constructed aDd new libraries 
arc opened uDdor these programmes. These 
are very welcome mOl sur",. 

Such steps have been taken in this budget 
which will minimise lbe cases of tax evasion 
and . wilJ increase the Government revenue 
for which I thank the hOD. Finance Minister. 

Sir, my constituency is a very backward 
and famine prone area. Eighty per cent 
people in my constituency are farmers. Hon. 
Finance Minister has taken so many measures 
for the farmers in this budget for which be 
deserves appreciation. I would like to sub
mit tbat today Indian farmers are in sreat 
difficulty. Prices of all the agricultural 
products which are produced by tbe farmers. 
are fixed by tbe purchasers, wbereas indus
trialists tbenlselves fix tbe prices of their 
products. I, therefore, suggest that cost of 
agricultural products should be fixed on the 
basis of agricultural product and cost of 
production. 

Sir, today. there is no industry in our 
area. which might contribute for its develop
ment. Our area is the most backward area 
in Rajasthan. If one Fertilizer Industry is 
established there. unemployment will be 
removod and people will also get some work. 

I do not want to meke a lengthy speech 
but I would like to submit that our farmer. 
should make prOll'esl and should increase 
agricultural produclion. For tbis purpose, 
cost of agricultural inputs should be reduced .. 
With a view to help increase tbe aaricultural 
production, more and more Agricultural 
Engineers should be produced and for.·this 
purpose qricuJtural Engineering ColJeses 
should be opened. I would like to lugest 
tbat my area is a very backward area and 
tbere is no Engineering College, and hence a 
provilion sbould be made in the· Budaet to 
open an En.inccriDs coli. there. 

Just now one of my friends )1ad laid 
about water supply projects. I would' like 
to say that in Rajasthan, Nature and God 
alio make pJanniDa alODpitb GOVerDlDOIl' • . . 



When God desir~s. then only there is rain. 
Tbe area bas been stricken by famine conti
nuously for the last four years. Farmers 
and labourers arc greatly distresstd tbere. 
Scarcity of water is a main problem before 
tbom. Even Drinking Water is Dot available 
to them. I would like to tell you about the 
condition in my own cODstituency and also 
about my own native villaac that water is 
Dot fit for drinking. This problem can be 
solved only when water from Jndira Gandhi 
Canal is supplied to my area. A number of 
driDkina water supply schemes have beeD 
formulated which are pending with the 
Government. I would like to request 
througb you, Sir, that sanction ma)' be 
accorded to a.ll such schemes in this Budget 
so that dl inking water problem could te 
solved. 

There should be more provision for lift 
irrigation schemes. J would like to thank 
you for giving nle an opportunity (0 speak 
and I also congratulate tbe Finance Minister 
for presenting Budget in consonance with 
expectations and wishes of \. be pe~ple. 

SHRI RAHIM KHAN (Faridabad): 
Mr. Chairman, Sir, I support the Budget 
presented in the House, I welcome the Buds':t 
and thank the hon. Finance Minister and 
HOD. Prime Mini.:;ter Shri Rajiv Gandhi for 
presenting such a fine Budget aod giving 
special importance to take forward tbe 
country towards 21 st century. Before, I 
speak on the Budget I would like to give 
reply to Mr. Mabfoozji : 

& Kh"daa Ne Aajlak "s KOllm ki haalot 1tahin 

bad/e. 

Na Ho JI\ko Akal Ap'" Ap Apnl!e Hafllat 
RQdoln~ ft.i. 

OUf opposition friends, who are com· 
pletely defeated and demoralised. are now 
making noise to distrub peace in tbe country: 

No Samjhole .,f. Ht"do,tan Wolo ttl mit 
jaog,. 

7ilmhari i)altclft Tok Bhl Nohlft Hagi 
DaJta"on MaIn. 

Keeping in view the prevailing circumstances 
qf tbe cOUDley, yon should f~1 )'our respon-

sibilities. Before criticising otbers, one 
should see as to what be is doing ? 

This Budget will improve the condition 
of tbe poor. Schedule Tribes and other back
ward classes. Upliftment of tbe downtrodden 
was a goal of our late Prime Minister Mrs. 
Indira Gandhi. Our young Prime Minister 
Sbri Rajiv Gandhi has tak~1l steps to provide 
clean administration to the country and to 
eladicate poverty_ Special targets have been 
fixed in the Budget for the development of 
tbe rural poor and backward people. 

Sir, I wish to draw the kind attention of 
the present Minister that be shouJd feel his 
reFponsibility and all the programmes 
included in the budget should be fully imple
mented by brinSing about coordination 
among various Government departments and 
Government officers. He sbould realise his 
responsibility towards implementation of 
these programmes. 

I want to say that we sbould not only 
depend upon this budget that we have pre
pared very Mood Budget, but we should pay 
attention towards basic things as welJ" which 
are so essential for the country. Agriculture 
is the base of our country. Eighty per cent 
of our population i& cngased in agricultural 
work, in wbicb labourers are also included. 
Agriculture is the foundation of our country's 
economy, hence we should pay special 
attention towards it. 

Farmer produces foodgrains, but he gets 
a very little share of its cost. Farmer pro
duces the grains, but its cost is fixed by 
others, whereas for other products in the 
country, the prices arc determined by the 
producers themselves. This is a areat cons
piracy aaainst the landlords and cultivators, 
I want that landlords may Dot be ignored 
On the other band, cost of farm machinarl 
and implements used for agricultural work 
has gone up by IS to 16 times in the reccn 
past. I want that cost !)f such thinss shou)e 
be reduced. Previously DT .. 14 Tractor wa: 
marketed in India which was quite' cheap 
but now its sale baa been stopped. I requft 
that it, import may again be allowed or it 

. factory iD 'collaboration with USSR may' b 
set up in India. Such a factory rnn y be se 
'Up iD a . blCkward :.r08, 10 tba t people 0 
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that area may get employment in that unit. 
In my view there are certain shortcomings 
in the Budget which may put the poor, 
Labourers and small industries into losses 
and towards this fact I would like to draw 
the attention of the hOD. Minister. For 
example excise duty has been imposed ~n the 
Portable Typewriters and as a result. its 
price has gone up from Rs. 2,200 to Rs. 
2,700. 

Whenever a residentia,l colony is planned 
in cities) plans are prepared for the provision 
of facilities of electricity, water supply and 
sewerage. But when rural labourers come 
to cities. their huts are dismantled. What I 
meen to say is that a great difference has 
been created between rural and the urban 
peop;e. In rural areas there is no arrang~

ment of electricity. water and sewerage. If 
drinking water facility has been provided at 
some places, no drainage system has been 
developed there. BeCatlSe of this slush is 
formed in the villages. In the absence of 
lavatory system in the big villages, the 
women folk have to face great difficulty. So 
sewerage system should be provided in small 
as well as big viflages. Atleast in small 
viJIages, four walls should be constructed On 
the side of the village so that the women folk 
may defecate there. One feels great shame 
at th~ sight of women defecating on the sides 
of the roads. The Harijans (Baln1ikis) 
should be allowed to let loose animals there 
at a fixed time so that they may clean up 
the area. Tbere steps should be taken in 
respect of villages. .. 

So far as the schemes for granting Joans, 
twenty point programme and other pro .. 
grammes are concerned, injustice has been 
m c:ted out to the villages. Corruption is 
prevalent in every department. The villagers 
do not get loans easily. This should be 
looked into, 

Under the employment schemes for tbe 
umemployed youth. loans are provided to 
tbem, but actually they, do not reach them. 
This should be looked into. Besides Joans, 
permits eic. for the mini buses should be 
given to them. Permits for petrol pumps 
and gas agencies should be -given to the 
peral public as woll. UDder the pr_DC 

legislation only millionaires and multi
millioDaries are able to obtain permit for 
petro) pump and gas agency or it is given to 
some barijans and rich persons get it from. 
tbem. Licences and permits should be freely 
available to all so that tbe unemployed 
youths may also get them. Permit for mini 
buses sbould also be given to tbese unem· 
ployed persons. This will help in removing 
unemploymen t. 

In the matter of education. there is wide 
gap between village and city. In tbe cities a 
number of English medium schools are beiDI 
opened. ]f some Engineering CoJlege is 
opened in the village, tbe state Government 
does not grant recognition to it. For 
example, a Muslim Engineering ColJege it 
functioning in ~ eerut District in which 900 
students are receiving education. It has Dot 
been granted recognition by the State 
Government for the last two years. There 
should be no difference in the education 
provided in the viIJage and in the city. The 
standard of education in villages and cities 
shou Jd be the same. Also the syllabus 
should be the same in the entire country, 
Earlier the country was divided in various 
States on tbe basis of language and now a 
new class of LA.S. bas come up which does 
not want to (ntertain the poor. If there is 
difference in the education being providtd in 
villages and cities, a new Cadre or c1a~s will 
come up in the country and the poor man 
will continue to remain backward. The 
village win also not be able to make any 
progress. This difference si.ould be done 
away with. 

With these words I convey my thanks to 
you for giving me an opportunity to speak. 

CH. SUNDER SINGH (Phil1aur) : Mr. 
Chairman, Sir, I convey my thank~ to YOU 
for givinS mo an opportunity to speak. Tbis 
is pro-poor and pro-farmer Budget. 1 his 
Budget takes care of the interest of small 
scale industries and other people. There is 
no doubt that this Budlet contains the 
philosophy of Mahatma Gandhi. R,1jiv 
Gandhi and Pandit Jawabar Lal Nehru. 
Pandit JawabarJaJ Nehru had said :-

(English] 

I trust that tbe areattst and the most 
important quOttioD in JDdie toda)' ia bow 'Q 
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solve tbe problem of the poor and the 
deserving. Wherever we tum, we are COD

froDted with tbis problem. If we cannot 
solve tbis problem soon, our paper consti
tution will remain useless and purposeless. 

Wbat he said is relevant today. as it was 
relevant tbeD. 

It has been said about Rajivji in tbis 
Budget-

rEtllIl .. h) 

Our Prime Minister. Sbri Rajiv Gandhi 
reminded us Dot long ago ; -

"Development must be accompanied by 
c quity and social justice- by removal of 
social barriers tbat oppress the weak. 
This is the essence of our concept of 
socialism·'. 

These objectives have guided tbe formu
lation of this Budget. 

(TrD1f8Iatlon) 

Hence, this Budget is a Budget for the 
poor and it is in the interest of all. I would 
like to draw your attention to what Mahatma 
Gandhi has written: 

[EngllJh] 

"I was born. I do Dot want to be 
reborn. If J have to be reborn. I should 
be born as an untoucbable so that I can 
share the sorrow. sufferings affronted 
upon them, I, therefore. pray that jf I 
have to be reborn, I should not be born 
as a Brahmana, Ksbatriya Vaishya or 
Sudra but as Adisudra". 

[Tr"n.,latlon] 

Therefore, this Budaet is a Budget for 
the poor. 

Amal Ie d"nla band hal Jannat ya Jahar."um 

blal, 

Y. -khaki tip,,; phllo'Q' hal, "0 "",, hal IItI 

:-.;1 IUd. 

:rhe benefits of all the programmes which 
are formulated by you are not passed on to 
the poor. All tbe programmes which arc 
formulated for the poor with a view to 
remove poverty are actually not implemented . 
fully. Why do such programmes remain 
incomplete? The leason is that the officers 
employed in various Departments jeopardise 
them. People come to me and I go to tbe 
Minister with tbeir complaints. Tbe 
Ministers make their comments on them. but 
no action is taken on them. There is such 
a deplorable condition' in all the Departments. 
The schemes are not implemented in tbe 
rucl1) areas where tbe poor are living. The 
educated people who have been appointed as 
officers are adopting a very wroDg approach. 
They do not Jvok to tbe problems seriously. 
Even if a person goes to a Minister t no 
action is taken. From all this one comes to 
the conclusion that we do not have any 
leader today except Shri Rajiv Gandhi. Our 
one leadt'r was Dr. Ambedkar who is no 
more among us and our another leader is 
Shri Jagjivan Ram who bas joined tbat side. 
Now there is no body to listen to us. There 
is only one leader Shri Rajivji who can listen 
to us. When lndiraji was alive, she used to 
look after our iaterests, now except Shri 
Rajivji there is no body else who could listen 
to our grievances. Even the Ministers do 
not pay any attention to our complaints. 
Secretaries to Ministers do not fonow the 
directives of the Ministers. If there is an 
anti-Harijan incident" it is, of course 
recommended by them. Whenever a Harijan 
is harassed, be comes to me and I go to the 
bigber authorities, but no actioD is taken. 
This system is not good. I fcc] very much 
concerned about this system. This system 
is required to be corrected. Earlier Shri 
Jawahar Lal Nehru used to be our leader. 
I bad me~ bim and got the land allotted to 
Harijaos jn Punjab.Haryana. Now they can 
face any circumstances and any peopJe. 
Wllosoever is tbe owner of the land. be 
wields tbe power and one who does not 
possess any land is very weak. It is at this 
point that our system has failed. 

The Budget is all right. I am Dot spea
king against tbe Budget. but we would be 
satisfied only when we would be baving a 
feeling that actually we are having a leader. 
We have only one leader today and nobody 
else listens to us. I am goinl to finish 
witbio two or tbree minute,_ 
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reb. Sunder SioSb) 

There is democracy in our country today, 
but people are Dot allowed to express tbeir 
views. When the people from tbe other side 
criticise, tbey are asked not to interrupt. If 
these people do not criticise, how could 
tbere be improvement among us. Whenever 
aoy person from that side speaks, Sbri 
Paoikaji interrrupts. This sbould not be 
done. I do Dot say this. This bas been 
said b, Mahatma Gandhi :-

[English] 

"Democracy is not a state in which 
people act like 3beep. Under democracy, 
liberty of op inion and action is jealously 
guarded. I, therefore, believe that tbe 
minority has perfect right to act diffe
rently from the majority. 

Young I ndia. 2nd March, 1922". 

[Tran&lallo,,] 

In the ond, I would like to draw you 
attention to certain problems in my area. 
A survey for Sbri Hargovindpur Beas bridge 
bas been carried out and it bas been sanc
tioned. but no allocation bas been made for 
its execution. With tbe construction of this 
bridge, tbe distance between Hal'8ovindpur 
and Jalaodbar would be reduced by 100 
miles. Therefore, funds for this project 
should be sanctioned immediately. A second 
bridle on t'le river SatJuj at a place betwe'!'D 
Rabon and Macbbiwara Road in Tehan 
Nawaosbahr (Jalandbar) is required to be 
constructed. In case a bridge is constructed 
there, tben the distance to go to Ludbiana 
will be reduced by 100 miles and Military 
could go to Naw.oshabr directly via Samael •• 
As tbis bridle falls in the area of Hindu 
majority, it hal, thereof, not been constructed 
so far. I bad thQUlbt tb at when I would be 
elected as M.P., I would request the Central 
Government to get it constructed, but it hal 
Dot,.,.n cODstructed so far. Another bridge 
s~1d be constructed at a place where at 
least 100 vUlqes are cut off for a period of 
tbree, months du"ina tbe rainy reason. Such 
a bridp .lhoQ'1d be constructed OD Ravi at 
viII.., Kitblaur in District Gurdaspur. 
Tb,ore J. 9QC trib"tar, of riYW l\avi. Wi" 

tbo cODstruction of that bridle a180. preSODt 
road distance to 10 to Jammu and Kashmir 
would be reduced by 100 miles. 

(11llerruptlo",) 

[£",II.h] 

You be or good cheer and believe tbat 
we are selected by the lord to do great tbiosa 
and we will do tbem. Hold yourself in 
readiness. Be pure and holy. Love· for 
Jove·s sake. Love the poor, the miserable 
and tbe down-trodden. God will bless you. 

[ Traft,latlo1lJ 

I would aJso like to tell one thina that 
the people who want to sain at tbe cost of 
the society will not succeed. 

• •••••••• (In",ruptlon,) 

fEngll.hJ 

AU expansion is life, aU contraction i, 
death. An love is expansion, all selfishness 
is contraction. Love is the only law of life. 

He who loves, Jives. Who is selfish is 
dyina. Therefore, love for love's sake, 
because it is the only law of life. 

- Vivekananda 

[ Tranllallon] 

The Harijans do Dot bave a bouse or a sbop 
or land or any other assets. He onl)' raises 
tbe slogeo of 'Bharat Mata Zindabad' •••... 
(Inte,ruptlo",) I thank you very much ror 
giving me an opportunity to speak. I 
support tbis Budlet. 

SHRI GANGA RAM (Firozabad): 
Mr. Chairman, Sir, I rise to support the 
Budaet presented by tbe hone Finance 
Minister. Just now, tbe bon. Memben 
from our party as well as from tbe opposition 
described the Budget as splendid. The 
reaSOD beiDg that tbe mind of our Finance 
Minister is very clear-uManasa Vacha 
KasmaDa." A, are hi' mind and word .. 
'0 ,r, tail aQtiOQ,f. ft" ~or41 aa.d ."P.-' 
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have beeo reflected in tbe Bud,.ot prescoted 
by bim. I congratulate bim for presentiog 
lucb a 100d Budget. The hOD. Members 
from our party have welcomed this Budget 
open hearted}y whereas tbose from the 
opposition have shown some miserliness in 
this reprd. I oonlratu)ate the hOD. Finance 
Mini,tet for presenting such a fine budaet 
because when he bad announced the long 
term fiscal policy, we bad an idea as to 
what would be tbe trend of the Budaot • 
Ho deserves congratulations. because be bas 
presented tbo Budget on those linel. After 
having lone tbrough the Bud&et in depth. 
one important tbing which I could make 
out from this Budget is tbat this is a 
socialistic budget. t4e reason beiDa tbat the 
hone Finanoe Minister bas tried to give 
facilities to all classcs, such as, tbe rich -tbe 
capitalists, the poor and the middle class. 

Sir, we bave witnessed some uproarious 
scenes during the last few days because 
of rise in prices. I have just returned from 
my constitl1ency. There I asked the 
people wbetber tbe rise in price has burt 
tbem? Tbey replied that they bave been 
hit in one item only, Le. kerosene oil. It 
would have been better thad tbe price of 
kerosene not been increased. The rest of 
tbe items have not hurt tbem. Therefore, I 
would request tbe hon. Finance Minister to 
do sometbing to reduce tbe price of 
kerosene. 

Sir, J would coDgratulate the bon. 
Financc Minister that the taxes levied by 
him are very little. There is no escape from 
the taxes. But I would like tbe hone Minister 
8S well as this august House to remember 
the following Urdu couplet of Anwar 
Mir:Qlpuri :-

Phool kuchch I, trah toil 01 btl6oo11 
Shuakh hlln~ 110 pay#! "0 awOl ho 
Varna ,"Ilhan ".In rtlllno#: "0 phi" QY~ 
Dllgar har kaJl ka tkJllalja),tla. 

Therefore, the taxes should be levied in 
such a manner that they do not hurt one 
and all. This is what cbanakya say •• tbis 
is what kautilya saYI. Wben the taXes are 
to be .evied on tbo people. tbo~ .~oul~ \)~ 

just like milkinB tho cow. It is very 
gratifyio, tbat the hone Finance Minist~r 
bas adhered to this principle IDd observed 
this rule. The people have not bccr;l burt 
as tbe hon. Members from tbe opposition 
made it out to be. 

Sir, the main point tbat I want to raise 
here is that two-three things have been left 
out of this Budget to which I want to draw 
the attention of the hOD. Minister. Land 
reforms have found no mention in any of 
the two palts of tbis speech. Today. tbere 
is a greater need to give tbought to land 
reforms, we must ponder over it. We have 
said nothing about land ceiJiDI in the Budget. 
Similary. nothing bas been mentioned 
about tbe housing sites tbat are given to 
tbe poor. Once I bad suggested to our 
chief Minister tbat 'Nazul' land lying vacant 
in urban areas should be distributed among 
tbe poor people for construction of houses 
in tbe same way as land bas been distributed 
among the poor Harijans in rural areas. 
1 request tbe bOD. Minister and tbe Central 
Government as well to consider this point. 

Sir, one thing I would like to tell tbis 
ausust House and to the Government that 
on tbe one hand our party and tbe 
Government are committed to the welfare 
of tbe poor, but implementation ~s Dot 
upto tbe mark. Right from the beginning 
Mahatma Gandhi awakened the society for 
the upJiftment of Harijans. We created 
atmosphere to remove the sufferings of 
tbese poor people, . Dr. Ambedkar rallied 
the people to fight for their rights, OD tbe 
otber band, late Sbrimati Indira Gandhi 
implemented tbe great principles of tbesa 
two and today our country bas got the 
leadership of our present Prime Minister, 
Shri Rajiv Gandhi under whose leadership 
these programmes are being implemented 
and be will see that these programmes are 

'fully implemented because bis heart is full 
of compassion for the poor. Just DOW, 

Choudhary Sunder Singh bas read a part 
of English portioD of the Budaet speech 
referring to tbe HOD. Prime Minister which 
bas been very well translated ipto llip4i, 
T}Ie Eaflisll version i, ; 
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Development must be accompanied by 
equity and social justice-by removal of 
social barri=rs that oppress the weak. 
This is the essence of our concept of 
socialism. 

17.59 brs. 

[MR. DEPUTY SPEAKER In the Chair) 

Here I am reminded of a poem of 
Neeraj -

Har aankh yahan yoon 10 bah., rotl hal 
har b()ond maga,. aahk nahin hOli hal 

per dekh kar ro de }o jamalfe ka gum 

us aa"kh Sf! a(l"$OO jo glte, motl hal. 

Jodging from the policies of our party and 
the attachment our Finance has with the 
poor, I am ruBy sure that the lot of the 
poor will improve. 

18.00 hr~. 

Exclusive paIagrapbs have b~en devoted 
to the~e programmes in the Budget, 
especially, National Rural Employment 
Programme, Rural Landless Employment 
Guarantee Programme, Integrated Rural 
Development Programme and Indira Housing 
Scheme for the scheduled castes and they 
will benefited from these programmts, I 
believe. 

I want to raise another point before tbe 
House Recently, I bad attended 3·4 meetings 
of the Block Development Committee. AJJ 
were unanimous on one point. The commi
ttees bad Harijan Gram Pradhans as well as 
non-Harijan Gram Pradbans. Witb one 
voice, they said onJy one thing. I want to 
mention it, because our Minister of State 
in-charge of Banking js present here. 
Banking system needs to be given a serious 
thought by this House also. 

The system of subsidy introduced by 
you is proving to be very agonising. It is 
aJso encouraging ccrl uptjon. The people 
told us about a case where .. under a person 
,akes Rs, 3,000{.. for tbe purchase: of , 

buft"alo, he issues ita receipt to aaotber· 
person also who manag,. to let subsidy· on· 
that receipt and the subsidy 10 received i& 
shared equally by both. Middlemcn and 
Commission aaents also have their sbares' 
in it. The entire society is respodsibll! 
for it. We told them that whom can we 
blame when the entire Jot is rottftl. 
Therefore, you r~consider tbe question of 
giving subs:dy. You give them intcrest 
free Joan so that this system of subsidy is 
abolisbtd and tbe activities of the middlemen 
and commission agents could be brouabt 
to an end. Tbese middlemen are right 
from the Accountant to V L.W .• B.D.O, 
Tehsildar and Bank Manager aDd as Jonl 
as tbe loanee does not part with Rs. 1000/. 
out of a loan of Rs. 3000/-, he does not 
get money from the Bank. It is they who 
suffer while getting 4 per cent D.R I. loans. 
The poor man thinks that be is getting a 
subsidy of Rs. 1000/-. but be gets only 
Rs. 500/- and tbe remaining amount of Rs. 
500/- goes into the pocket of the middlemen. 

You have also referred to! electrification 
in the Budget Speech. You would nowhere 
find corruption as rampant as in el~trifica ... 
tion. With regard to rural electrification. 
it is seen very common.ly that tbouah tbe-' 
electri6cation of the entire vinage bas been 
approved, yet only those who pay bride lot 
electricity connection. The samo is a Iso 
true about tbe tube· wells , Those \\bo pay 
bride get eltctricity connection for state 
tube-wells in their area and tbose who do 
Dot pay ilIesal gratification do not ,et 
connection. Tbis should be looked into. 

You have also referred to drinkina 
water in the Budget. Out of 2.30,088' 
problem villages, you have alttady covered' 
) ,92000 villages. Thus only 39,000 villages 
are such wbleb you want to cover 'under 
drinking water supply schemes. 10 this 
connection, I must mention Bab, Jagner and 
Fatehabad areas of my constituency whele 
drinking water problem is very serious. In 
tbe Jast session also, I bad told tbat Jalt 
year a tin of water was sold in JaaOtt for 
Rs. S/-. Sinct the prices have risen npw, 
1 think durin. tbe ensuring summer .8IOD, 
a tin of water would cost af. 6 ~ or 7~ 
Therefore, we: mtRt paY'·8ttenlioD to ~ak. 
pro\lisiOll for suppl)' of drinking water. 



Special instructions should be given to tbe 
GO\lernment of Uttar Pradesh that tbe 
funds which bave been allocated in this 
re,ard should be most I y utllised in Alra 
and Ferozabad constituencies. 

Some hoo. Members have riahtly said 
tbat tbough our policies are very good, 
but these are not beiDa implementins 
properly. Those who arc implementing the 
policies of the Government, their intentions 
arc cot good and because of this there is 
wide ... l;pread cor.ru-ption and the administra .. 
tjon gets a bad name. I, therefore, request 
you to keep a close watch over implementa
tion. 

Besides, as we have consultative 
commiuees and tht..y have set up grievances 
cell, similarly such grievance cells sbould 
be set up all over the State in order to 
curb corruption. 

With these words. I feel highly obliged 
to you for giving' me an opportunity to 
speak. 

[Engll)h] 

THE ~UNISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFfAIRS (SHRI GHULAM NABI 
AZ ·\D): Mr. Deputy·Speaker, 1 propose 
tbat the time of the House be extended by 
at least one hour. 

SHRI G. L. DOGRA (Udhampur): 
No. 

'SHRI GHULAM NABI AZAD : You 
are saying 'No· because you have already 

liPoken. 

SHRI O. L. DOQRA: It is unfair to 
say th~t J have already spoken because I 
was not allowed to speak properly. Justice 
was Dot done to me. There are some 
Chairman who fed very . uncomfortable 
when they are in tile Chair and they do not 
'1low us to Eipeak. Only the ~puty· 
peaker isl inclined to live time. . , 

SliRl P NAMO YAL (LJ4a.kb): I 
auppol't him,. ~-~ .. , TbM· if I ,'''' : pporaJ 

i986-87-·G~n. Dis. 3J6 

compJaint bere. We should Dot sit late 
because we have been sitting without lunch
break also. 

SHRI GHULAM NABl AZAD: If 
they do not waDt to speak, I have no 
ohjection. Let them withdraw their names. 
But if they want to speak. than tbe time of 
the House should be extended. 

MR. DEPUTY .. SPEAKER: ShaH we 
eXlended by one bour? Whatever may be 
have bappened, whether justice was done or 
injustice was done before, DOW justice will 
be done to all the Members. 

SHRI MOOL CHAND DAGA (Pali): 
WiJl we be allowed to speak tomorrow? 

SHRI GHULAM NABI AZAD: Not 
tomorrow. 

SHRI MOOL CHAND DAGA : Then 
the time of the House may be extended. 

SHRI G. L. DOGRA: Why not sit one 
bour earlier tomorrow ? 

MR. DEPUTY-SPEAKER: That is 
not possible. We shall extend the time by 
oDe hour. 1 hope, the House agrees.. . Yes. 
It is extended by one bour. Mr. K.ammo
dUal Jatav. 

[Translation] 

SHRI KAMMODILAL JATAV (Morena): 
Mr. Chairman, Sir, I rise to support the 
Budget presented by hone Finance Minister. 
Many provisions have been made therein to 

. eradicate poverty. 

The Indira Gandbi Housing scheme will 
areatly benefit many poor people. This 
scbeme would provide houses to those who 
do not have a roof over their heads. In 
lhis connection. I wouJd request tbi\! only 
those families which do not own even a 
sinile house and .have four children should 
. be provided bouses. It should not bappen 
that 000 family owns 2 or 3 houses while 
another owns not even a single house. A 
lurv." should be conducted for this purpose. 
TbOM wbo do DO' bavo SutIiCiOD\ .1llO~ 
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should be provided bouses on priority. 
Besides, sewing and sticbins centres and 
'Charkho" Centres sbould be' opened near 
housing schemes at tbe block level for tbe 
benefit of the poor. 

Government has made necessary 
arrangements to supply seeds and fertilisers 
to farmers and as a result of this there 
bas been substantial increase in the produc
tion of foodgrains. Foodgrain is produced 
in such a large quantity that it is also being 
exported now. 

Besides this, I welcome the efforts made 
by Government regarding education. This 
would enable in establishing more schools in 
the country and thereby propagation of 
education among the children in our country 
wi II get a new boost. 

I would like to make .ne submission 
regarding my area. I bad raised this issue 
in the Madhya Pradesh Assembly also when 
I was an MLA there. You must have 
beard the nanles of [>utlibai, Lakhan Singh, 
Pan Singh and Man Singh. I am referring 
to that area i.e. Morena. I had lequested 
that a bridge on Cbambal river may be 
constructed there. River Chambal flows in 
between Ambab Tehsil of Morena district 
and Bah Tehsil of District Apra. If a 
bridge is constructed there, it would Dot 
only rClolve the age old problem of dacoits. 
but also provide an easy link between tbe 
two points. 

Vijaypur and Karbow are two hill areas 
in Morena region. Thert is no drinking 
water facility in the aroa. If the Govern
ment makes arrangements for Water Supply, 
this problem can also be solved. I would 
also like to submit tbat last time, tbe 
Petroleum Minister" Sbri Sethi bad made aD 
anrtouncement to set up an oil refinory at 
Morena, but work for it has not been started 
10 far. I, therefore, request tbat oil refinery 
should be Stlt up there. 

With these worda I ,thank you aivinl 
10; an opportunity to apeat. 

[English] 

SHRI GOPBSHWAR (Jamsbedpur): 
Mr. Deputy Speaker Sir: I have some 
points to make. The proposals in the budlet 
are yery ambitious. But the main point is 
about tbe machinery for implementing these 
proposals. Tbe difficulty is tbat the 
administration of the projects requires a lot 
of improvement. We have a Civil Service 
which bas its origin in the British syatem 
with the tnain purpose of administration. 
But besides administration. jf tbat very 
service is aiven the task of administration of 
social service., it Jacks tbat contant. There
fore, the greatest danger to the success of 
tbe Plan or the budget proposals is tbe 
lack of bureaucratic determination and 
dedication. I would request the Finance 
Minister to take care of this aspect. 

The second aspect is about the element 
of import in the implementation of projects. 
For example, f or Steel there is an allocation. 
But the allocation for import of materials 
for steel production is much more than the 
allocation for steel industry. If the mini 
steel plants there is a proposal of import of 
about Rs. 1500 crore.. lhen there will be 
another import of steel, there will be another 
import of coal. This way you will find 
that tbe technoloaical improvement of the 
industrial development will not belp us in 
the long run unless there is a short break of 
such inputs and tbere is proper utilisation 
of our resources. 

The tbird point which I would .like to 
mention is about tbe employment pro'peGt •• 
We talk so much of employment. Employ
ment cannot be done throup technolosy. 
Employment can be dODe tmouBb the 
administration of all tbo proarammes wbich 
you laave made for the villaacra and allO for 
sucb other projccts which are related to 
them. Tbis is a very important thina whicb 
we canDot ilDore. Tbil baa to be taken 
care of' in the con tox t of tbe national 
improvement. I would like to say that tbe 
budset sbould be welcomed by all of U8 but 
the budaot should not contain au)' t~ 
further element of administration. Tbat wUJ 
Dot help. In that context WI sbould seo 
tbat the amount of moDO)' .peat OD aclmiDJa! 
tratiOD 4011 Dot iDQI'OIIO, 
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Sir 1 come from a constituency in which 
t • 

four seaments out of a total of 8.x &osments 
are rural and the other two are industrial. 
My constituency pays tho higbest freight. 
It also pays the largest amount by way of 
ucisc. 1 come from Jamsbedpur. It has 
forest wealth, copper, steel. onainceriDI but 
tbe per capita of the people there is the 
lowest. There is no investment from the 
Central or State plan which can ensure better 
quality of life. Suvarnrekha project seems 
to have no present either at the Centre or 
State and the way it is going 00 it will take 
100 years to get completed. In tbe same 
manner we require lot of survey and borne 
work in all the places wbere there is scope 
for employment and improvement. 

Now, I want to say a word about labour 
participation in all these projects. 1 find 
that the Finance Minister has not taken care 
to have better participation of workers in 
the implementation of the projects and 
programmes. There should be. proper 
participation of workers. That wall only 
belp us. 

Sir, in conclusion I would say that I 
support tbe budget but at tbe same time I 
appeal to the Finance Minister to take ca~ 
that whatever is given here does not remalo 
bere but aoes to the grass level and in that 
lies tbe excellence of the GovernmC'nt. If 
the administration does not help the common 
man then it is the greatest man - eater. 
Tbe cost of administration hal to come 
down and tbe cost for tbe people has to go 
up. 

(Translation j 

~HRI K. RAMACHANDRAREDDY 
(Hiadupur): Mr. Deputy Speaker, Sir, I 
am extremely grateful to you for providing 
me an opportunity to speak a few words on 
tbe Budget this even ina. I bave been carefully 
followinl the discussion tbat bas been going 
OD lor the past 4 days. What appears to 
me from the di scussion is t.bat tbe Ruling 
Party Members are praising it eloquently and 
tbe OppoSition Members arc denouDcing it 
vehemently. Tbe hon. Members from 
treasury beacbes spote eloquontly s.yina 

. "The s~b was oriam.l1y delivered in 
Tolup. 

tbat tbis budaet would brio I a transformation 
in tho lives of tho poor people in the country. 
The boo. Member from the Opposition. have 
termed the budg~t as anti-poor, pro.ricb 
aDd that it would break tbo back of the 
poor. 

Sir t I want to toll you as to what thi! 
Budget actually is. Aftor careful aoaJysi: 
we can know very well wbom tbe Budae 
favours. The Conaress party baDed morl 

tban 400 seats in last year's genoral election 
But it appears tbat tbeir popularity amOD. 
tbe people bad sone very much to thei 
beads and they had presented a Budget las 
year cuuing drastically tbe allocations f(J 
various welfare measures. They ignored tb 
welfare of people and development activiti( 
took a back seat. Tbey bad to pay heavil 
for this lapse. The ColllJ'Css party lost a 
the elections in States lik.e Punjab and Assaf 
The results of various bye-elections 1 

various Assemblies and also to Parliamel 
bad also gonc against them. Now, keepil 
these reverses in view, an attempt has "bet 
made in this Budaet to redeem the 
popularity among tbe masses. The increase 
al1ocations for various welfare me8Sur 
only show their anxiety to get closer 
people by hoodwinking tbem once api 
The)' have Dot increased the allocation f 
various welfare measures, [lot witb sincere) 
It is another ploy to catcb the votes of t 
people. It is only to hoodwink the peOI 
once aaain. I want to cite an examp 
The National Rural Development Prosraml 
is being implemented tbroughout tbe coun1 
now. It is being implemented for tbe p: 
several years. The allocation last year ~ 
N.R.B.P. was Rs. 230 crores. This yeal 
has gono up to ks. 443 crotes. 1 
Congress Party Members say that tbey hi 
increased the amount by 9J% tbis year 
the welfare of the people. They arc blow 
their Own trumpets. But they are Corlett 
the fact that last years allocation was IS 
less than tbe 1984·85 years allocation. .. 
earlier Government before Shri Rajiv Gar 
took over tht reiaD! of power bad allocs 
Rs. '19 crores for this proaramme' in 
year 1984-85. Wh.n Shri Rajiv Gall 
came to power, tbis amount was reduce, 
Rs. 236 crores whicb means j 53% less t 
tho earlier JOar. ,Now from RI. 2J6 cr' 
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the amount bas been increased to Rs. 519 
crutes. The Congress Party wants to take 
credit f~r tbe so called 93% increased in tbe 
allocation forgetting tbe fact that they 
mercilessly cut down last year's allocation. 
Is it worth .. taking credit for? I ask 
(InterruptIon, ). 

MR. DEPUTY SPEAKER 
knows Tclugu I think. 

Dagaji 

SHRI K. RAMACHANDRA REDDY: 
Sir, that is the actual position. Tbe ruling 
party also wants to take credit for the 
increased num')er of mandays. for 86 .. 87 
the Government wants to credit 300 01. 

mandays as against 253 m. mandays last 
year. Tbey are praising themselves for this 
additional creation of employment. Are 
they really doing it for the benefit I)f the 
poor? It is just an eye wash. It is only 
a deceptive move to mislead the people. 
They are not really interested in the welfare 
of tbe people. I want the Hon. Minister 
to reply to these J)oints wben be wcplies to 
tbe debate. The so-called increases this 
ycar for various welfare measures on only 
illusory. 

Sir, now want to say a few words about 
Telugu Ganga project. This project was 
anvisaged to use 29 TMCS of surplus water 
by diverting them to chronically drought 
prone area of Rayala seema. With these 
surpluL water about 2 lakhs and 73 thousands 
of acres in Rayalassema al ea can be brought 
under il rigation. Rayataseema is cronicalJy 
a brought prone area and this project win 
prove to be a boon to the people of the area. 
An agreement to take up the construction of 
Telugu Ganga Project was reached between 
tbe Chief Ministers of Andbra, Karnataka. 
Maharasbtra and Tamil Nadu in the presence 
of tate Shrimati Indira Gandhi. Hundreds 
of CMCs or waste and Andhra Government 
wants to utilise only 29 CMCs of the surplus 
water. But for strange reaSOJ1S the Central 
Government are not clearing the rroject. 
Sir, for centuries Andhra and Karnataka 
people ;Uved frlend'ly. Their lives and 
cultures arc interturoed and 
intermingled. Our people' had eloquently 
praised tbe amicable relationship between 
th~e two states. But now tbe centre is 
tt)'inS to drive a wcdae between them. The 

Centre wants to divide tbe Aodbra and 
Karoataka ,people by makin8 Telulu aaDp 
project an issue. It is not fajr on the part of 
tbe Central Oo\'ernment. It sbould J,ve up 
the method of pro\lokiDI one apinst tbo 
other. I sincerely hope that atleast DOW the 
Central Government would clear the Tcluau 
Oanga Project. 

Anantpur in Rayalseama is perhaps tbe 
worst drougbt hit area in tbe country. 
Except drougbt there is notins in tbis area. 
Tbis year tbe brought is very acute and 
beyond words. People in tbis district bave 
DO water to drink, DO food to eat and no 
shelter. The weU. aod tanks have dried up_ 
F or the past 4 years tbere are DO raiDs in 
this district. When we brought to the notice 
of the Govt. tbis actue situation arisiDI 
out of brought. it is Mranae tbe Central 
Government turns down to accept it as 
blouabt bit area. The Centre says tbat tbe 
brought is only in Karnataka and Gujarat 
and there is no broullbt in A.P. It is 
stranKC argument 00 the part of tbe Central 
Government. It is DOl good to ddfereoliate 
amoog tbe states. Tbe Centre should give 
up treating Andbra Pradesb in a step 
motherly fasbion. 1 appeal to the Central 
Government to provide financial assistance 
to tide over tbe crisis in Anantpur and 
rescue tbem for unprecedented drougbt. 

Sir, I tbank you once agjin for aivina me 
tbis opportunity and conclude my speech. 

SHRI ABDUL HANNAN ANSARI 
(Madbubani): Mr. Deputy Speaker, Sir, 
1 support the Budget that bas been presented 
and cODaratu}ate the boo. Finance Mioister 
for tbis socialistic BUdset. 

The Budaet aims at resolvins the basic 
problems of the POOl and it tries for their 
progress, but can we eXllI'Ct the Government 
machinery to implement it in letter and 
spirit. Will it be able to percolate tbe bene
fits to the poor? As an example I would 
like to point out that people have been 
heavily cl.pioiled tbrouab the varioQS scbemes 
that have been formulated by the Government. 
The Banks bar aased t he youth. Those wbo 
want to ,set u.p industries, tbey are harassed 
in different ways and tbe belpless ,., pOOpl" are 
not ab-Ie to .. loans. They· ilave' to 10IC a 
part of their loan in a bid to • ~t ,& ira '. 
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As a result of this" the schemes of the 
Industries department are not implemented 
prGperly. Similarly, NREP which is being 
carried out tbrousb the Block Officers is not 
briDliDI' out satisfactory results. Therefore. 
if we really tbink in terms of provldiol 
rolief to tbe poor in tbe country, we should 
pay a ttefttion in tbis direction. If we do 
Dot do so, J fear whether we would be able 
to provide tbem any relief through these 
schemes. Here I would like to make 
lpecial mention of Indira Gandhi Housing 
Scheme-Sf whicb bas been specially formulated 
to provide bouses to t be poor and Harijans 
in the country. But will the poor, wbo are 
bou_less and are living in huts under tress, 
be able to set the benefit? This is a matter 
wbich bas to be s!riously considered because 
tbe middle men have been exploiting the 
poor in tbis country and tbis situation is 
very serious,. Some of tbe bon. Members 
of my party have drawn tbe attention of the 
Government to tbis fact and have reminded 
it. tbat until the elected r~presenlatives of tbe 
people are involved in these programmes and 
asked to participate in them, we will not be 
able to solve these problems. 

Here, I would like to make a .pecial 
mention of a matter which is related to my 
constituency Madbubani. I was greatly 
disappointed to find that the bank officia1s, 
who got their sbare of blackmoney, directly 
or through their agents, were sanctioning 
loans immediately, while the poor who 
does not have anything to pay him is 
harassed. Great injustice is being dC'ne to 
tbem in this way. If we continue to make 
Pfovision for these schemes in the Budget 
every year, it will be like filling a pitcher 
which has a bole in the bottom. If we go on 
filliDg tbe pitcher with water aDd water goes 
on leak ina from bettom, it will not be of any 
benefit to the person concerned. Similar 
win be the cooditjon of aUf weaker section, 
of tbe society wbich we are trying to 
~6t. 

Madhubani is the most backward area 
of Bihar. It remalns submersed in water 
fOr three' mOl'ftbs in a ytar. Dbaus aDd 
Kbirohi. two' tributaries of revers Kamla 
an Adbwara cause floods and water JOlling 
in tbe C1itire .rea. The Government gives 
aCJiDe relief to the people in tM name of 
,nistance' every",ear. l4a4'-.. fQvelt.d'tbe 

entire funds, t~at have been anocated for' 
these schemes every year since Jndepende,nce. 
on construction of a dam in the area or on 
embankments of the rivers. tbis probJem 
could have been solved for-ever and the 
bunalinl which bas been induJ,ed in by 
Government officials in the name of 
labourers would have come to an end, but 
it is sad tbat the two schemes proposed by 
the Bihar Government 'viz't Adhwara aroup 
of schemes and Kamla group of schemes 
have not been cleared by the Centre so far. 
Every time when the wheat sowing season 
commences the farmers face great hardship 
in getting irrigation facilities. You wiU be 
surprised to know that the Kosi project was 
started ~ 2 years back and it was to be 
implemented by tbe state Government and 
crores of rupees are being spent on it every 
year since then. The funds are not beina 
properly utilised and the funds are l1tilised 
in the construction of Government buildings. 
1 be allocated funds are rather siphoned off 
to the pocket of officials who construct their 
bungalows with it and the canal is not 
con~tructed. Win that project be completed 
after the 21st Century. because the funds 
which are allocated every year are beiDg 
misutilised and Government bungalows and 
rest houses are being constructed in stead. 
The Central Government should pay proper 
atrention in this regard. 

Similarly, the condition of KamJa Canal 
Project, which was inaugurated by late 
Prime Minister Pandit lawabar Lal Nebru 
is in shambles today. The Nepalese 
Government has constructed 8 dam near 
Mirchai and they do not let the water flow 
to our side when we need water to irrigate 
our lands. ] have repeatedly drawn the 
attention of the Central Government to it. 
It is unfortunate that the irrigation staff is 
engaged in exploit iDg people. The agri
cultural fields of even tbose poor farmers 
who do Dot get water for irrisatioD are shown 
in tbe command area and taxes are beiDg 
realised from them. They have been issued 
certificate etc. to tbis effect and eberc is 
resentment in the area as a retault of 
this. I would like todraw the 
attention of Central Government towards 
it and I would request it to direct the State 
Government to stop such biabhandedness. 
There is serious power problem. There is 
'bortaJc{of power ip tll~ .i~te. Tbe ,,,t~ 
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Government is unable to fulfil the power 
requirements, hence it may be supplied from 
other places so that condition may be 
improved there and power could be supplied 
to the area. Besides bandlooms, our area 
is also famous for handicrafts, but tbe actual 
profit is not reaching the people of the area. 
Crores of rupees of weaven' committees 
is pending 8S arrears with the Bihar Govern
ment. When 1 asktd question about it. I 
was informed tbat no sucb demand was 
made by the State Government. May I 
know as to why State Government has 
withheld exemption amount of crores of 
rupees of the poor weavers' societies uptil 
now? Could the industries be encouraged 
and helped in this manner? All weavers of 
these weavers societies are Mcoming jobless. 
Similarly Mithi!a is known is the best area 
all over the country fot printing handicraft, 
but DO special attention has been paid to 
tbis area also. In the past. bandlcrafts aDd 
printings used to be exported from this area 
to various countries in 18r~e quantity, hence 
it is necessary to pay more attention towards 
it. Regarding education, I would like to 
say that I vtsited so many Assembly 
Constituencies, but no where I could find 
any special racilities or scbemes for tbe 
education of scbedule castes. Conveyance 
and boarding facilitie9 should be made 
available to tbe children of scbedule castes. 
Without sucb facilities, we cannot just 
imagine tbat such children would be able to 
set ~ood education. 

I would like to add one more thina. 
The distribution ot Fertilizus and seeds to 
the fanners is oot done properly and tbey 
Dover get tbem io time. These things are 
alway. sold in black market through B.D.O. 
hence it is necessary to pay more attention 
toward~ it. I congratulate the Finance 
Minister for presenting a revolutionary 
budget from financial point of view. 

With these words I express my ttaaoks 
to ,OU. 

[En,II,h] 

SHRI C. P. THAKUR (Patna): Sir, I 
congratulate tbe Finance Minister for giving 
this very inoov,tive JJl,Jd~t. T~j. bu,,-et Is 

importaDt OD three counts: firstly, it is a 
second year's Budaet of the present Govero.
mont. and also of tbe present FiDaDce. 
Minister. and so, it reflects tbe full matured 
thinking and direction of the Governmeat; 
secondly, for tbe first time, b, liviD. tbis 
10Da term fiscal policy, tbe Finance Minister 
bas brought openness to tbe Budpt ; and 
thirdly. for tbe first time. Government baa 
felt tbe pinch of resource constraint. and 
they have to rely on increasing the adminis
tered prices of essential commodities, for 
meeting resource requirements. 

Now, tbere are many plus pointe in tbis 
budget. This increase in anti-poverty pro
aramme by 65 per cent has silenced many 
critics wbo used to say tbat this govtmmcnt 
was going more towards riaht than left. This 
anti-poverty programme should Dot be seen 
on ly in isolation but in conjunction with 
other programmes like increased outlay in 
agriculture programme for urban poor in 
which I would like that the milk man should 
be included io that scheme, tbe programme 
for increased outlay on education for infras
tructure development,. etc. A 11 these 
measure win belp in all viating poverty. 

Now, anotber tbing on which tbe govern
ment should be congratulated is OD increaaio8 
plan size both of tbe Centre and or tbe 
States. In tbo beginnioa. it was feared ~that 
there was going to be pruning of tbe plan 
size. So. the government Should be con
gratulated on tbis account. 

Thirdly. many critics have criticized tbe 
working of tbe public sector, but tbe public 
sectot' bas played a very important role ia 
maldnl tbis infrastructure of tbis county and 
also rnaldol the economy self-reliant. Now, 
to improve tbe working of tile public sector, 
my humble lugestion is tbat a special cadre 
of officers should be drawn for the public 
sector. Their examination should be taten 
aloDI witb Central Service Examination also 
and one of tbe subjects sbould be tbe 
BusioCis Administration: and tbey sbould 
be trained Dot in Muasoorie but in the 
industry of their choice; and tbat will 
improve the workins of tbe public acetOl. 
Many hOD. members of Parliament have 
raised doubts about tbe successful implemen
t'UiOD 0' tbe ,Dti-povert1 prosramPlf. IA 
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'oUr State and ] tbink in many States, the 
District Masistrate i. tbe bead of implemen
tation of the anti-poverty programme, but as 
he is very busy in law and order problems 
.1 well as tbe problems 'of protocaJ, therefore, 
an independent authority should be created 
and tbat authority should be vested with the 
power to implement : and accountability also 
should be introduced for the officers. If an, 
ofBoer fails to implement tbe anti-poverty 
programme. he should be punished and there 
should also be an independent monitorinl 
s,stem to monitor develorment and imple
mentation of tbe programme. 

The balance of payment position is 
adverse. The trade deficit bas croaacd Rs. 
4000 crores. But, actually, I fail to under
stand bow the government has decided to 
import steel. If tbe government would have 
taken CAre to increase capacity utilization of 
our steel plants. this import of the steel 
should have been avoided. Government has 
given many incentives for increased produc
tion of wired steel, but enough attention bas 
not been given to the cultivation of soyabeen 
and maize. 

Similarly, regarding import of the sugar
cano, if a proper policy is made, that can be 
avoided. In our provinces, most of the 
sugarcane mills became sick Farmers do 
not grow sugarcane and tbey chase to other 
crops. So, if a proper policy for SUS8rC8nc 
is made. thcn, I think, the import of sugar
cane can be avoided. 

Many benefits b'!ve been aiven to small 
scale industries. Just near Delhi, I went to 
lee Salem pur . Most of the workers there 
are cnaaled in tbe small scale industry; 
most of tbem belong to minority community, 
but they complained that they bad to face a 
lot of hardship in gettiol any financial help 
from tbo lovcromcot authority. 

Reckless spending by the Oovernm cot 
Depanments and tbe public sector should be 
checked and proper care should be taken 
when we bave 80 mucb of ~'01lrce CODS
mint. 

As )'ou know. or might be knowing lbat, 
after independence the position of Bihar was 
lood for sometime and it continuC8 to 
occupy that position, but some imbalancei 
arc still tbere. Therefore, to remove such 
regional imbalances there should be a special 
cell in the Planning Commission to monitor 
the development of the backward State. 
like Bihar and as I say, if it is felt desirable 
then the disease should be treated and the 
remedy is to be Jeft to the States themselves 
to come up and develop themselves. Simi
larly, such backward States should bo 
identified and tbey should be treated property. 
Bihar, likemany other backward parts of 

. Uttar Pradesh, is trailing in development aDd 
the Centre should consider uplifting tbe 
peopJe in tbose backward areas. No 8pecial 
irrigation scheme has been undertaken io 
recent times. Only one Sone canal is there, 
which bas beeD tbere right from tbe British 
days--tbe Britishers bad construe ted it 
about J 10 years back--and a scheme tor 
renovation of tbat caDa) bas again been 
sh~lved. 

As some hon. Members from North 
Bihar were mentioning,-and they know iC 
very well also--oo proper irrigation 
scheme is there in North Bihar. Similar is 
the case in Soutb Bihar also, and similar is 
the situation in the otb~r parts of the State 
also. Therefore, no industrialist comes 
forward to set up any industry there ; every
one wants to sct up the industry in areas 
which have already developed. One of the 
recent decisions of the Govercment is that 
they will not belp establishment of power 
plants in those States in which the power. 
position is not satisfactory. This will further 
aggravate the growth of that particular &1'08 

Now coming to my constituency, Patna, 
Patoa is supposed' to be the capital of Bihar 
but still it lacks many civic amenities. I am 
Dot requesting tbe Finance Minister or the 
Prima Minister to give grants to Patna or to 
make any specific grants. but I am requesting 
him just for providins. seweraao and drinkinl 
water fac~Utles for Patna, Gaya and ttanctd. 
I do not know whether there is any s'!9b 
scbeme. But I would request tlie PldaD~ 
Minister to live funds genorously' for.* 
~~ and pr~s~ :. 
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One more point and I will conclude. 
Due to our planning during the last thirty 
years most of the personal incomes and tbe 
capital formed have accumulated in the 
hands of only ten }Xf cent of the population. 
I think it is high time that we should reverse 
tbe trend and I tbink our Finance Minister 
will help in equalisation of wealth. With 
these f ~w wards I think the Finance Minister 
for bringing out such a good budget. 

[Translation] 

SHRI KAILASH Y ADAV (Jalesar): 
Mr. Deputy Speaker, Sir, I am grateful to 
)'ou for giving me an opportunity to speak 
on the BudKet which is aimed at taking tbe 
country towards 21 st century. 

It is an historical Budget presented by 
our hon. Finance Minister Shri Vishwanath 
Pratap Singh under the leadership of our 
young Prime Minister Shri Rajiv Gandhi. 

Efforts have been made in this Budget to 
provide relief and satisfaction to every 
section of our society. There are certain 
weaker and poorer sections in our society 
comprising the urban poor and tbe rural 
people who bad never been mentioned in tbe 
budget before, but now provisions have been 
made in this budget for them also. Realistic 
approach has been followed in this Budget. 
It has also been the endeavour to make this 
Budget a base for making a beginning 
towards 21st century. Eradication of poverty 
is tbe base of this Budget. 

I am not going in details of the Budget, 
because so much time will not be given to 
me by you. 

I would like to point out that there will 
be some improvements with the announce
ment of Long Term Fiscal Policy. Now I 
would Jike to make some suggestions with 
regard to tbe Budget. 

Our Finance Minister bas adopted Tax 
Control Policy and simplified taxes. which 

, has yielded good results. In tbis connec';on 
I suggest that some more improvements 
should be don~ to make it 1l10r~ simplified. 

Tbis tax-systom is very complicated and ita 
calculation is very difficult. If it is more 
.amplified, than more coll~ction can be made 
and there will be DO bunaling. 

The battle started against black' money 
should be continued uninterruptedly. The 

raids against tax evaders should be conducted 
regularJy. These raids have terribly affected 
tbe tax offenders. I t is just a temporary 
solution. I would repeat once against that 
such actions aaainst black money should 
continue. Nowadays it has bocome all 
issue of public debate and there is no doubt 
that such aclions arc essential to strcngthen 
our tConomy. 

Now I would say something, about the 
Banks. Leans 8r~ granted t) 1he Bar Jts to 
tbe poor people and others, but their rates 
of interest are very high such as J 2 per cent 
J4 per cent and 18 per cent. Therefore, 
rates of interest should be reduced so fhat 
poor people may not feel heavy burden on 
themselves. Today they are over burdened 
and feel like a debtor of money lender. 
Some drastic steps should re taken in this 
respect and rates of intere~t should te 
reduced. Today the adminiEtr8ti,'e cxreo .. 
diture of the Banks is also increasing. Steps 
should be taken to reduce it as well. 

Now I would like to raise certain issues 
about my Parliamentary ConstitU(DCY. My 
constituency compr:ses of areas from amoDg 
the three districts and is a very backward 
area. Jo Seventy per cent area of tbis 
constituency, people are facing the problem 
of drinking water. During the summer 
season tbe problem of drinking water 
becomes even more acute. As told by our 
'riend Shri Ganga Ram that in summer 
seaSOD, a bucket of water costs Rs. S to 6. 
In tbis regard, 1 would like to request you 
tbat this matter may be seriously considered. 

Sir, funds may be made available for 
settiog up Jawabatpur Thermal Power Plant 
in our arta so that its work may be started 
at tbe earliest. Sadabad and Kbadouli areas 
in my constituency are rich productive areas 
for potato crop, but a11 potato is rotdna and 
it bas been affected by certain disease also. 
You should also pay your att~ntjon towards 
tlam problem. 



In our area roads are also in deplorable 
condition and. funds may be arraQsed for 
tbeir repair. The money sanctioned for 
I.R.D.P • N.R.E.P. and R.L.E.O.P. do Dot 
reacb tbe common man. Corruption may be 
cbecked. Tbough some action bas been 
taken in th is resard, yet I want that· some 
more striDsent action sbould be taken 

In our area, people arc not settins money 
against their insurance claims and generally 
such complaints are receivt.'d. Corporations 
8Dd Boards whether tbese belol'g to the 
Centra) Government or the State Govern
ments, are running in losses. It may also 
be taken seriously so that Government does 
not have to resort to deficit financing. 

With tbere words I thank you for giving 
me an opportunity to speak. 

SHRI KAMLA PRASAD SINGH 
(Jaunpur): Mr. Deputy Speaker, Sir, I 
wholeheartedly welcome nnd support the 
Budget presented by hOD. Finance Minister. 

Tbe Budget presented for the year 1986-
87, is for tbe benefits of the poor, weaker 
section of tbe society, farmers and the 
common man. 

J also want to say about the achievements 
of this Budget. Annual plan for the year 
1986-87, has been provided tbe sufficicnt 
support in the budget. First and most 
important thing is tbat allocation for pro .. 
grammes of eradication of poverty has been 
sufficiently increased. For the year 1986·87 
an outlay of Rs. 185 I crores has been fixed 
for the Rural Development Department as 
against an outlay of Rs 1239 crores for tbe 
year 1985-t<6, which means tbat there bas 
been an increase of SO per ~ent in tbe 
allocation. 

During current year, Government bas 
undertaken the construction of houses at a 
low cost in rural areas for Schedule Castes, 
Schedule Tribes and bonded labourers and 
roodgr~ins is beina supplied to the poor at 
cODcessional rates Under Integrated Tribal 

. Development Plan National Rural Employ· 
ment Proaramme and Rural Landless 
Employment Guarantee Programmes and also 
beina expandod. Durina tbe year 1986"87, 

approx. 20 lakb metric tonnes of foodgrains 
is proposed to be .distributed under these 
programme!,. These programmes are aimed 
at fulfilment of tbe promises made by Our 
hon. Prime Minister Sbri Rajiv Gandhi. It 
is a very great achievement. 

Similarly there are so many other pro
grammes for tbe welfare f;>f tpe poor and 
needy people which were dedicated by our 
late Prime Minister Mrs. Indira Gandhi to 
the nation. The naming of new housing 
scheme for Schedule Costes and Schedule 
Tribes in the memory of Mrs. Indira Gandhi 
as 'Indira Housing Scheme' will be a real 
tribute to ber. 

I!l this way a Dumber of public welfare 
programmes are proposed to be initiated 
through this Budaet. 

Sir, DOW I would like to raise certain 
issues relating to my constituency. My 
Parliamentary Constituency J~l1!mpur is 
very backward. There is not even a single 
industry in that area. The educated 
unemployed are facing acute uncmployment 
problem due to non-existence of any 
industry there. The educated youth do not 
have any source of livelihood. Tbey leave 
their place for metropolitan cities like 
Bombay, Calcutta or Delhi to seek employ
ment there. Keeping in view such a 
situation I would request the Government 
tbat heavy industry should be set up tbere. 

In the Railway Budget which has been 
presented in the House, neither any new 
train service has been provided to U.P. and 
especially Eastern U. P. Dor Bny scheme for 
tbe extension of tbe railway line or construc
tion of new railway line for the development 
of Uttar Pradesh ParticulJrly tbat of eastern 
Uttar Pradesh bas been included. I would 
like to request the bon. Finance Minister 
through you, Sir, that sufficient funds sbould 
be sanctioned for the development of 
railways there. 

Sir t th~ boo. Finance Minister bas 
drown up public welfare scheme for Human 
Rosource De\clopment, Healtb and for a 
number of other departments. In our area 
a caUclo named Tilakdbari Contae' it 
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fUDctioning in wh~ch more than 7,000 
students are receiving education and about 
200 teachers are engaged in the teaching 
work ·there. There is a tool standing 
demand for estabJishin8 a Poorvancbal 
University in that region. As Jaunpur is a 
backward district and a number of colleges 
are functiooing there, hence tbere is 
imperative need to establish this university 
there. 

I would like to make tbis demand 
through you, Sir. that the Hindustan Photo 
Films, which is a Government of India 
Undertaking, should establish its units in 
other states particularly in Uttar Pradesh 
allo. 

1 would like to give some 8uggestiors in 
regard to the D.T.C. fares. which have been 
recently increased. The fare up to 6 k.m. is 
SO paise and upto 16 k.m. Re. 1. But this 
fare is not cbarged on the basis of kilometers, 
but it is charged on the basis of fare
stoppages. I would request that ·fare should 
be charged on the basis of kilometers. 

19.00 bu. 

A Jot of development programmes like 
National Rural Employment PrOJramme and 
Rural Landless Emp!oyment Guarantee 
Programme are being run in the country. 
The Government is spending massive funds 
aD tbese programmes. Roads, schools, 
hospitals etc. are being provided in almost 
aIt the villages. A lot of development ia 
taking place. I would like to congratulate 
the bon. Finance Minister aod the hone 
Prime Minister for it. The Government 
should formulate some definite schemes '(or ~ 
the develo.pment of eastern districts in Uttar 
Pradesh so as to remove poverty in that 
",ion. 

The problem of poverty is very acute' in 
our region. The educated youth are very 
mUch frustrated due to this. Some Scheme 
abould be formulated to remove proverty 
there. In my constituency there is MadiahuD 
tebs'ii where the drinkins water problem is 
very acuto. if a bucket is put into a well 
to draw water1 one 'i~variabl)' finds sJuab 

instead of water in it. People bost Itaratls 
by servioa them sweets and anytbiol elle, 
but drinking water could not be served to 
tbem. I would request tbat provision of 
water should be made in Madiabun tehsll. 
Handpumps are being installed tbere on 
tbe basis of a survey beld in 1972. The 
Governmen t ha ve not constructed any 
overbead water tanks tbere. An amount 
of Rs. 10,000/- or Rs. 11,000/- is beiDI 
spent on tbe iostanation of hand pumps. I 
would requet;t that the requirement of tbe 
scarcity bit areas should be taken into 
consideration while installing bandpumps 
there so that water is provided there. The 
problem of drinking water is very acute 
there. 

With these words I reiterate the demand 
for establishment of an University in Jaunpur 
district and wholebeartedly support the 
public welfare-budget presented by the bOD. 
Finance Minister. 

[English) 

MR. DEPUTY-SPEAKER: Now, Sbri 
Srihari Rao. 

SHRI BAlU BAN RIY AN (Tripura 
East): It is 7 0' clock. You extended tbe 
time of the House for one more bour. 

MR. DEPUTY .. SPEAKER: At 6-10 
I told the House tbat it is extrnded by one 
bour morc. In another 10 minutes tbey 
are going to finish. Only 2 Members are 
Jeft. 

saRI BAlU BAN RIY AN : Sir, we 
should get a chaoce to participate in the 
debate. All the opposition parties should 
also let the extended time in the lame 
proportion. They sbould also participate 
in the extended period. 

MR. DEPUTY .. SPEAKER : No, no. 3 
or 4.members bave already spokeD from 
your party. 

SHRI BAJU BAN RIYAN : Sir, tbey 
have spoken within tbe Jimited time wbich 
was already fiXed. But not within the 
extended time. Now you have eltendcd the 
time and they should also aet proportionato 
time of this extended period. .. 



Mit. DEPUTY· SPEAKER : No. no. 
We bave ,liven more time. On' speaker 
himself exbausts all tbe time but we have 
accommodated more tban two. We have 
accommodated morc. 

SHRI BAJU BAN RIY AN: Sir, I 
leave tbe House in protest.. It is not right. 
You cannot extend in this way as you like. 
I walk out under protest. 

MR. DEPUTY .. SPEAKER: What is 
this? If you want to speak, you can give 
the name. You have not given the name 
at all. What is the use of just simply 
telling me like this? You bave not at all 
asked to speak. J am so sorry. 

19.01 brs. 

(Shri Baju Ban RiYdn than left the 
Hou~e.) 

MR. DEPUTY-SPEAKER: Now, Sbri 
Sribari Rao. 

IT'OI'l,llIJlon] 

·SHRI SRIHARI RAO (Rajahmundry) : 
T\ir. Deput)' lSpeaker, Sir, tbe budget 
presented for this year is beiol! applanded 
by CODgressmen, But we must see as to 
how much substance is this comment. We 
have to think whether it is really beneficial 
to the ptople. Some concessions and 
exemption were announced in this budget. 
The limit forgift tax has been increased from 
Rs. 5000 to Rs. 25.000. We support it. 
But your way of collecting the taxes is not 
commendable. You are collecting the taxes 
from businec;s by waving the rod. Instead 
it is better if you offer morc incentives to 
tbe tax payees to encourage them to pay 
taxes. We feed well a mUk cow in order 
to aet more milk. Similarly you must 
provide more incentives to the businessmen 
and others so tbat tbey wiJIiogJy come 
forward to pay the taxes. Then only you 
will be in a position to collect more. When 
your revenue is up you can find more and 

·'t;'hc Speech was originally delivered in 
ttlqu. 

more money for the implementation of 
VertOU8 welfare programmes for tbe welfare 
of common men. 

Sir. now you want to take up many 
programmes for the welfare of tbe people. 
Your programmes may be very lood. Your 
intention may be very good. But the 
machinery that implements the programmes 
is Dot good. Quite often it is the bureaucrets 
who become a major hurdle and come in 
your way of successful implementation of the 
programmes. Bureaucracy creates hurdles. 
They thwart tbe successful implementation 
of any programme undertaken by the Govt. 
You may dream of ushering in a new era, 
but tbe bureaucracy is tbere to shalter your 
dreams. This is tbe reason why the benefits 
of various welfare measures do Dot percolate 
down tbe Jowest rune of tbe society. The 
nation can not progress until tbe bureaucracy 
changes its attitude. The Five Year Plans 
can not be successful. Sir 1 want to ask 
the Hon. Minister as to how many Secreta
ries are there in tbe Government who 
faithfully only the orders of the Minister .. 
The Secretaries do Dot care to obey the 
orders of the Ministers. Being Members of 
Parliament we can afford to speaJc out fhe 
truth wbich tbe HOle. Ministers can Dot do. 
We caD afford to criticise openly bureaucracy 
while the Ministers can Dot. They are 
distarting the programmes as well. You 
think of doing something while they implement 
some other things. That is how our present 
day bureaucracy is function. If you reany 
want that the benefits of these programmes 
should reacb the poor, then you have to 
bring a cbange in tbe functioning of 
bureaucracy. You must try to find out 
how you can bring forward tbis change. 
From top bureaucrats sitting in Delhi to 
the petty officials in villages are proving to 
be a very big hurdle. So changing the 
attitude of bureaucra~y from top level to 
tbe level of bottom is very much De~sarY. 
Then and only then, our PJans and our 
programmes with be sucessful and tbere will 
some change in the lives of tbe people. So. 
Sir, the Hon. Minister should find out ways 
bow he can briDa about the transformatjon 
in the 'attitude of bureaucracy. Unless the 
top bureaucrats here. at the centre cbanle. 
their counterparts in tbe Sta'tes will al$o 
remaio tile lame. The State level bureaucrats 
also wouJd cootlnue to be indifferent 
to",r. their Mintster. Milby of the 



(Sbri Sribari Rao J 
programmes undertaken by various state 
Governments could not yieJd good results 
because of their bureaucracy. Our Hon. 
Finance Minister is an ab!e and efficient 
administrator. I Hope. he will try to hring 
a change in tho attitude of bureaucracy, if 
necessary by provi:fing incentives to them. 

About Rs. 6000 crores had been spent 
in tbe past 20 years to reduce the poverty 
in the country. Earlier the percentage of 
poor people was 50 and now it is 40. 1t 
means that tbe Government spent Rs. 6000 
crorcs over 20 year to uplift just 10% of 
the poor. It is beyond one's imagination 
as to bow much more money has to be 
spent aod how many years it would tako to 
wipe out poverty from the 1and. For the 
successful implementation of povertyeradica
tion programmes the bureaucracy must 
have to play a positive rol:. We may 
enact many legislations here. But they are 
not going to solve the problems of the poor. 
A concorted effort by a 11 concerned is 
necessary. The Government may conduct 
raids and unearth the black mooey. Only 
few days back. it was reported in the news 
about unear' hing of gold worth one crore 
rupees. A few raids bere and there would 
not solve the problem. Tho corruption is 
also rampant. The Government is giving 
too much publlcity to the raids conducted 
by I ncome Tax officials. ) t should not so. 
By giving coverage about the raids they will 
DOl be in a positton to collect any tax 
amount from these big business. Hence 
keep it a secret till the end. 

Sir, a variety of taxes are being imp'osed 
on the people. Recently the Government 
increased the prices of Kerosene and LPG. 
These are the commodities used by common 
people. So tbe increase in the administed 
prices of kero)ene and LPG is not justifiable. 
So I request the 80vernment not to increase 
tbe prices of kerosene and LPG. Instead, 
if tbey choose, they can impose some other 
taxos. But for heaven's sake. bring down 
tbc prices of kerosenc and diesel. Please 
do not take it as a 8U88ettion coming from 
Opposition Party Members and hesItate to 
reduce the prices. We are Dot soing to piQ 
anythinl. In fact your mistakes benefit UI. 

iut koopioa the public interest in view. I 

am making this request. I hope the HOD. 

Minister would agree. to reduce the prices 
of Kerosene and LPG. 

Sir, whom we implemented a programme 
to supply lice at RI. 2 a kg_ in our State of 
A.P., Congressmen h,vc criticised us bitterly. 
They said tbat we were making tbe people 
lazy. But now the Central GovernmeDt 
have taken up one such similar scbtme to 
provide rice to tribal peopJe at Rs. 2 a kl. 
I welcome it, though you tbought it wise to 
adopt our policy DOW. This scbeme should 
be extended to an states and aU the poor 
people in tbe country. 

With these words I conclude my speech 
and thank you for proving rne ao opportunity 
to speak. 

(Englilh] 

MR. DEPUTY·SPEAKER: Shri Mool 
Chand Daaa. He will take 7 minutes. Try 
to finish your speech within that time. 

SHRI MOOL CHAND DAGA (Pali) : 
Mr. Deputy-Speaker, Sir, the Finance 
Minister bas spoken for two bours and 17 
minutes. You are fully aware of it. 

[Trans/allon] 

Mr. Deputy Speaker, Sir, I cannot say 
whether I wiU be able to do justice or not, 
but I shall try to very brief. I would like to 
draw the attention of the bon. Minister to 
tbe paragraph 18 :-

[Engll.sh] 

"Tbe Government is initiatioa a process 
of thorough review of our expenditure 
policies and procedures. We have to 
cut every rupee of wasteful expendituro, 
get more out of every rupee of essential 
expenditure, and improve efficiency all 
round:' 

[Tran'/at/on 1 

THE MINISTER OF FINANCE 
(SHRI VISHW.t\NATH PRATAP SINGH): 
I would like to inform tbe bOD. MlIQber 
tbat • ,tatus paper 0.0 cxpooclitQl'O par,," .. 
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lariy on noD-plan ex.penditure will be 
brouabt before tbe House for discuasioD and 
the bon. Members will fiod aD opportunity 
to 10 deep into it. 

SHRI MOOL CHAND DAGA: Mr. 
Deputy Speaker, Sir. very few Ministers 
live such. prompt reply. He bas given a 
very prompt reply. He immediately luessed 
as to what I was going to say. 

(Interruption, ) 

It is somewha t difficult to live such a 
prompt reply and that too in the evening. 

I would like to give certain suggestions 
aDd I would like to raise some basic points. 
First of aU, I would like to know as to bow 
much amount is disbursed as pension? 
This penlion system should be discontinued. 
because the beneficiaries of pension are well 
oft' in every respect. Tbey have. resources, 
land and their children 8re earning. Whether 
such persons are freedom filhters, Govern
ment servants and other persons, their 
pension must be stopped. UnJess the 
pension system is discontinued, people 
would not be able to rise above the poverty 
line. People are drawing pensions. their 
children are earning and they are enjoying 
their time. So kindly discontinue this 
pension system. 

I would like to raise one more point 
I which is agitating my mind. What is the 

expenditure which is incurred OD the 
maintenance of your offices. ] have collected 
data regarding expenditure of a bank on 
offices. As tbe time is sbort. SO 1 would 
Dot dwell OD it at present. Sir. there may 
be furniture worth Rs. 20 to 2S thousand, 
in your office room, but tbe room of a bank 
officer is baviol furniture worth Rs. 4 Jakbs. 
Tbe furniture is replaced by a new grand 
one with tbe change of the bank manager. 
The life style of a manager is very decent 
in this poor country. You can see his 
style of puttios on BORlles, two or tbree 
lold riDSS in hi' Onsers and his luxurious 
way of Ufe. (1",."uptlo"8) 

It Ibould be investigated as to how 
much tbe Government employees work 
when the Government is inct.lrrina 80 much 
oxpenditure on them, Of.' eoUI1e. IQDl~ 91 

tbem are very bonest' aDd dedicated workers, 
but a large Dumber of tbem do little work. 
Who would make an enquiry about it. 
There is over staffiog in the offices, but tbe 
output of work is poor. The Government 
spends a large share of revenue on the 
Government employees OD payment of their 
salaries etc. The employees should know 
tbat tbey are for the service of the people. 
Secretariat is like a deep forest where tbere 
is dafkness all around and it is very difficult 
to come out of it If one enters it for some 
work. We should investigate as to rbow 
much work is done by the Government 
employees in the Secretariat. 

I would like to raise one point regarding 
summer vacatioR. How was this concept 
of sum:ner vacation came into being? 
There are lakbs of cases pending in tbe 
courts. but the judges go for summer vacation 
to Shimla, M ussoorie and other places. 
Why have they gone to the hill station. 
because it is summer vacation. I do Dot 
know as to when this summer vacation was 
introduced and for wbat purpose. This 
should be looked into. 

Regarding bonus I would like to say 
something. Bonus is being paid even if 
tbe organisation has suffered Joss. During 
Janata Party regime, even railway employees 
were given bonus. Agreed, that it was 
given on productivity basis, but now tbis 
has been paid to onc and aU. One would 
like to know as to who should be given tbe 
bonus? I would like to say tbat those who 
WOt k more, must be given high salaries. 
What is tbe logic behind giving bonus to 
workers if the factory is running in loss. 
This is not proper to give bonus t6 everyone .. 
It entails lea\y burden on the exchequer. 
Whenever I ra ised tbe issue of five days 
week, tbe Prime Minister replied tbat it was 
under examination. The hOD. Finance 
Minister should also set rule not to reach 
office early and not to leave office 
late. I fail to understand as to bow 
tbis anti-poverty programme will be imple
mented. Have you ever iiven tbought to 
tbe expenditure which is incurred OD tbe 
Enquiry Commissions. If you analyse it, 
you will find tba t at least half of tbe expeo
diture is redundant. The Ray CommissiOn 
.. In existance for a Ions time, but wha t 
work it w"s dpDe 'Q fa .. ., 
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[E",II,hJ 
RAY COMM1SSION: 1982-83-Rs. 

2.94.000 : 1983-84-Rs. 2,88,000 : 1984 .. 85-, 
RI. 2,87,000; so it is going 00. Then the 
Kudal Commission, For bow many years? 
4 years. What is the expenditure 1 Rs. 34 

. lakbs~ Rs. 27 lakbs, Rs. 14 laths and Rs. 
10 Jakbs. Then Rangaoath Misbra 
Commission. It has taken a long time. 
Then there is the Tbakkar Commission. 

[TranI/alto" 1 

Tbe retired judges in the Commission 
prolong its work. You can see the expendi. 
ture which is incurred on it. No concrete 
result comes out from tbe Enquiry Commi
ssions •••••• (lnter"uptlons) 

[En"lllh) 

MR. DEPUTY SPEAKER: You go 
on extendin8 your time. Just now you ~aid 
that the various commissions appointed are 
of no use and it is an waste of money. But 
you are wasting the time. 

[TraM/ation] 

SHRI MOOL CHAND DAGA: 
Wbenever any Minister comes to Jaipur in 
our State. be comes b) air. The persons 
coming to Delhi from Chandigarh also come 
in aeropJanes. Have you eyer thought as 
to what would be the expenses jf one traYels 
from Chandiaarh to Delhi or Delhi to 
Cbandigarh for five or six times in a month? 
In a poor country where people are pining 
eveD for a drop of drinking water. tbe big 
leaders are travelling in planes. I would 
also like to say one thing about medicines. 
A lot of cltpenditure is incurred on medicines. 
The old people take a lot of medicines for 
getting vitalit, in their old agc. A ruJe 
should be framed tbat nobody would be 
allowed to take medicines more than wortb 
fifty or sixty rupees, because at prosent people 
take medicines wortb four hundred of rupees. 
1 would also like to teU about the losses. 

(E,.,'l.h] 

National Textiles Corporation-Rs. 670 
crorcs. Cotton Corporation-Rs: 100 
crofes. For all the Central public 
'llterprise~ l q1~ot 11\)' what is tbe lot,. 

The survey bas given the losl as R8. 
1534.37 crores, then IDPL Rs. 28 Cloroa 
and ITDC Rs. 78.15 falchs. 

(/n(er'Uplioll8 ) 

[Translation] 

Sir, you have rung tbe bell at a most 
appropriate time so that nobody in India 
could know about the losses being incurred 
everywhere and to meet tbe gap, we have to 
borrow Joan from abroad. We have been 
fed up with taking Joans. You can see as 
to what are the service charles. You would 
have to toke many stef's to curtail the 
Government eX'pedditure. You would have 
to take certain m~aSUJes about Government 
employees. 

You migbt have seen that advertisements 
are telecast daiJy on TV and Government 
has a daily earning of Rs. 3S lakhs, (,ut if 
you sec tbe expenditure, you will find tt.at it 
is Rs. 311akbs. This means that there is DO 

savings and entire income is spent. You should 
think as to why so mucb amount is being 
spent by you and on which items it is beina 
spent, but nobody seems to be worried about 
it. Shere are so many Departments of tbe 
Government. When I asked as to what is 
the amount of rent tbat is being paid for tbe 
offices housed in private buildings, you would 
be sUlprised to know that amount of rent 
being paid for sucb rented buiJdjnp in R4. l 

70 crores. Then there is lunch and diD per 
in five star botels OD which Central Govern
ment bas to spend a lot of money. Our 
Finance Miniller perbaps goes very rarely Co 
attend such luncheon parties in tive star 
hotels, otherwise I would also have lot a 
chance to go with him. You should al.o 
think some measures about it ... U1lleftupllDns) 
'" '. 1 have spoken only on one subject. If 
you go through his speech, you would find 
.'. (l1l"rruptlon,J) •••••. If you kindly a110t me 
five minutes tomorrow. I would mention 
rest of tbe points tomorrow. 

I will finish, Sir, within S minutes. 

MR. DEPUTY SPEAKER: Yo_' win 
pt a lot of opportQllitiea, 
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MR. MOOL CHAND DAGA: Only 
two mtnutol. Let me continue tomorrow. 

Mit. DBPUTY SPEAKBR ! No. Only 
two minutes. 

MR. MOOL CHAND DAGA : Now I 
come to the second paragraph. 

[Tran, 'at Ion) 

Mr. Deputy Speaker, Sir, 1 would finish 
my speecb within five minutes. 

[Eftgll,h] 

Second paragraph says that development 
must be accompanied by equality and social 
justice ..• 

rTranlltlllon 1 

The mind or our Finance Minister is very 
clear and bis mind is working in the right 
direction. He sa,..-
[Engll,h] 

by removal of social barriers. 

,.. Sir 00 tbe one band, you talk of tbe , . 
optnessed and the weak. but you are spendlDB 
S7 per cent of tbe budget on tbe urban area, 
whereas majority of our population lives in 
tbe country side. Perhaps be bas forlotten 
tbem. 1f you go tbrou&)l the entire Qxpen
diturc on urban areas and the rural areas. 
:you would come to know of the correct 
picture. You bave formulated anti poverty 

----

programmes and your programmes are good, 
but you should tell us as to what percentase 
of budget is being spent by you on the urban 
areas and rural areas Separately. I faU to 
understand as to how would develop the 
villages in this manner. I would like to 
sUSle'st that entire nation may be dividr.d in 
various zones. Himachal Pradesh, Punjab 
and Haryana may be kept in one zone. 
Assam kept in another zone and Tamil 
Nadu, Kerala etc. may .be .kept in Southern 
zone. The language problem, water dispute 
and many other problems are arising due to 
creation of small states. Secondly, the 
office of Governor and Upper Houses in 
States should be abolished altogether as 
these are proving to be white eJepbant for 
the country and unencessary expenditure is 
being incurrf.'d on them. The Government 
never thinks tbat this expenditure should be 
curtailed. Sir. jf you want to. bring about 
socialism in the country. you would have to 
do one thing ••• (1nterrllpllons) ••• ••• 1 would 
like to submit to you. 

(English) 

MR. DEPUTY SPEAKER: Mr. Daga, 
please conclude. You can speak more OD 

another occasion ... He has concluded. Tho 
Minister will reply tomorrow. 

The House stands adjourned to reassemble 
at 11.00 a.m. tomorrow. 

19.2S;brs. 

The Lok Sabha then adjourned till Deren 
olthe Clock on Thursday, March IJ. 
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